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INTRODUCTION

I, the Chairman of the Estimates Committee having been authoriscd to
submit the Report on their behalf; present this Forty-fiftth Report on the
Ministry of External Affairs—Foreign Missions.

2. The Committee considered the replies given by the Ministry of
External Affairs to a detailed questionnaire issued on the subject where-
after the Committee took evidence of the representatives of the Ministry
on 8th January and 22nd April, 1993. The Committee wish to express their
thanks to the officers of the Ministry of External Affairs for placing before
them the detailed written notes on the subject and for furnishing
intormation desired in connection with the examination of the subject. The
Committee also appreeiate the frankness with which the officials/
representatives shared their views, perceptions and constraints witn che
Committee.

3. The Committee also wish to express their thanks to Shri Muchkunda
Dubey — Ex Foreign Secretary, Shri Eric Gonsalves and Shri A.N.D.
Haksar—Former Diplomats for furnishing memoranda to the Committee
and also for giving evidence and making valuable suggestions. The
Committee also wish to express their thanks to Shri K.P.S. Menon,
Former Diplomat for furnishing memoranda to the Committee.

4. The Report was considered and adopted by the Committee at their
sitting held on 23rd August, 1994.

5. The Report is divided into six chapters—each is devoted to specific
aspects. The Committee have, inter-alia made “the following important
recommendations :

(i) Powers delegated to Heads of Missions/Posts abroad should be in
commensurate with their responsibilities and be adequate for efficient and
timely discharge of their duties. The financial powers should be revicwed
from time to time keeping in view the change in the international value of
the rupee and the cost of living abroad.

(ii) As far as possible the Chanceries and the Residences of the Heads of
Missions should be Government owned properties. The Ministry of
External Affairs should draw up a list of countries in order of priority and
formulate a perspective plan in consultation with Ministry of Finance for
acquisition of properties in those countries where Chanceries/Missions
and Heads of Missions residences are housed in rented accommodation.

(iii) In view the current spate of global changes, it has bccome
imperative for the Ministry of External Affairs to go in for rapid adoption
of modern communication system both at Headquarters and in Missions
abroad.

)



(vi)

(iv) No Indian Mission should lag bchind in adopting modcrn technology
and thc Ministry should finalisc thc proposals regarding computcrisation in
Missions and introduction of Elcctronic Mail System.

(v) There is nced and scope to intensify publicity cfforts and rcorient our
prescntation so as to convincingly projcct a morc positive image of India
abroad. Our publicity matcrial and cfforts should also be addressed not
only for forcign mcdia but also for forcign institutions abroad and all
people including pcople of Indian origin.

(vi) Heads of Missions / Commecrcial representatives abroad should have
periodic meetings rclating to matters concerning trade. industry and other
cconomic interests in thc regions of their own jurisdiction in order to
cnable thcm to take stock of the situation. exchange experience and pool
their assessment and judgement for cxport promotion and for attracting
forcign investments.

(vii) The Government should keep a constant watch over the perform-
ancc of targct Missions and thcir ncw role in furthcrance of India’s
cconomic intcrest abroad and monitor rcgularly on half vearly basis the
progress achicved in this rcgard.

(viii) In countrics where large number of pcoplc of Indian origin arc
settlcd or therc arc large number of workers. there is a casc for providing
additional consular staff including labour attachcs in adcquatc numbcrs
commensuratc with the sizc of thc working population and that adcquatc
stcps in this rcgard should bc taken by thc Ministry of Extcrnal Affairs
cxpeditiously.

(ix) That the suggested Inspectoratc which could exclusively undertake
inspections of all Missions at regular intcrval would be sct up early and the
assessment of cffcctiveness of the Mission should be judged not only from
its functioning in the light of currcnt forcign policy objcctives but also from
its performancc from economic bench mark in the ficld of exports, forcign
investments and technology.

(x) Policy Planning Division needs to bc strengthencd suitably both in
terms of manpowcr and cquipment. Unless immediate effective steps are
taken in this regard, it will not be ablc to play any mcaningful rolc in the
policy formulation or monitoring its implcmentation.

(xi) The Ministry should constitutc an Expert Committee to examine the
existing recruitment systcm in thc light of recruitment procedure /system
in vogue for selecting diplomats in other countrics and suggest modifica-
tion/improvements to bc made in the present system and recommend
other measures and incentives to attract talent to Foreign Service in order
to meet its requircments adequately.

6. The Committee would like to express their thanks to the Estimates
Committee (1992-93) for taking evidence on the subject and obtaining
valuable information thereupon. The composition of the Committee is
given at Appendix I.



(vin)
7. For facility of reference the recommendations . conclusions of the
Committee have been printed in bold type in the body of the Report and

have also been reproduced in consolidated form in Appendix T ot the
Report.

New Devn: DR. KRUPASINDHU BHOI.
August 25, 1994 Chairman,

Bhadra 3. 1916 (S) Estimates Committee.



CHAPTER 1
INTRODUCTORY

(i) Primary functions of Missions

1.1 The Main functions of our Missions abroad are to implcment
Government policies and to assist in their formulation to protect and
promote India’s interests, to strengthen ties with forcign countries in the
light of national and international policy objectives and to look after the
interests of Indian nationals. Generally these functions include political,
cconomic, Commercial (including promotion of forcign trade), cultural
information, consular and publicity activitics. The Consulate Generals/
Assistant High Commission and Consulates arc thce sub-missions to look
aftcr mainly the consular commercial and information intcrests. The special
missions at New York, Geneva and Paris function to look after our
intcrests in the UN bodics. The Mission in Berlin has becen retained
consequent uporr unification of Germany, main mission becing in Bonn duc
to the proposed shifting of the capital from Bonn to Berlin.

1.2 While, in the smaller Missions all these functions arc performed by
onc or more officcrs, in the larger Missions like in UK/USA. there arc
separate scctions with their staff dcaling with cach of thesc subjccts.

1.3 All missions pursuc the broad objcctives. Recently ccrtain missions
have bcen indentified as target mission taking into account the potential
for dircct foreign investment, technology transfer and cxports. The OECD.
Gulf countrics as' well as the Republic of Korca and Hong Kong -are
included in the target list.

1.4 All Missions in general and these target mission in particular have
been asked to lay spccial emphasis on the following objcctives:—

(i) to increasc our cxports.
(i) to attract foreign investment and
(ii1) to Chanelized technology flows.

1.5 The Foreign Secretary of thc Ministry during the evidence stated:

“The primary objcctive of Indian diplomatic missions abroad is to
work in the countries abread at two lIcvels. The first level is to
implement the policies or to work on the projects in that particular
country which would serve India’s political, economic, technological
and cultural interest. It has two broad dimensions. One is overall
national interest which is reflected in the foreign policy of India. So,
the first task of Indian mission is to interpret that policy to the
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Government of that country taking into account thc sensitivitics of
thc country in which thc mission is located so that hc will get the
maximum possible response from the Government or country. Sccond
dimension is the specific interest. In case of Pakistan, the mission has
to cnsurc that Pakistan’s policy docs not impinge upon our territorial
intcgrity and its acquisition of arms docs not crcatc a thrcat to US
militarily and stratcgically and its policics with other countries do not
create or generate public opinion in other countrics of conflicting
naturc. The other spectrum may be like that of Japan. Apart from
these things, there are specific interests in terms of investments,
projects. progrummes of cconomic or technological assistance and
there. the smaller dimension comes in. in relation to cach country.
Now. thc missions’s task is to identify arcas where there will be
cooperation. what arc the pre-conditions which can be made and how
far can we make them adjust to our pre-conditions or rcquircments
and financial arcas on the basis of which we can proceed in bilateral
relations. The other aspect is to interact with these Governments in
that manner on issucs like non-proliferation or transfer of technology
from advanced to developing countries or the latest issuc of environ-
ment. We have to balance their policies and activitics in relation to
environment and development. We should interact with individual
Governments in a manncer that when these issues come in a
multilateral fora. we should ensurc to the extent possible that they do
not go against our intcrest.”

1.6 With regard to review of objectives from time to time the Ministry
has stated that:-

“On the onc hand. Mission submit Annual action Plans stating their
objcctives and on the other hand Headguarters conducts a constant
revicw to cnsurc that these objectives reflect the changing national
prioritics and that steps arc taken to achicve these objectives. Where
nccessary, Heads of Missions are called for consultations to New
Dclhi. Further a high lcvel oricntation cum bricfing programmc is to
be held regularly for Heads of Missions/HOPs of important missions.
The last such programmec was held in March-April. 1992 and the next
onc scheduled for December. 1992,

(ii) Number of Indian Missions Abroad
1.7 The total number of Indian Missions abroad is as follows:—
Missions Numbers

Embassics 78
High Commissions (Diplomatic Mission in Commonwcalth Countrics) 27
Consulatc Genceral/Consulates (Located in important citics
outside thc capitals and gencrally performing consular and
commecrcial functions) 28
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Assistant High Commissions/Assistant Commissions—(Consulatcs

locatcd in Commonwcalth countrics) 04
Commissions 02
Spccial Missions 05

TotaL: 144

(iii) Opening of New Missions
1.8 The dccision to cstablish diplomatic rclations with a country is taken
on thc basis inter-alia of thc following factors:

(i) Lcvel of political and cconomic interaction between India and the
country in question.

(ii) Extent of our interests vis-as-vis the rcsident Indian community
including those of Indian origin.

(iii) Reciprocity regarding whether therc is a mission of the country
concerned in India.

(iv) Factors such as political and sccurity conditions in thc country
concerned which have a bearing on the effective functioning of our
mission.

(v) Other geo-strategic reasons including the importance of the coun-
try in multilateral fora.

1.9 The above factors and conditions necessitatcd opening of ncw
missions as under:—

SL Mission Date of Opening
No.

1. HCI Harare 1982

2. HCI Mahe 1982

3. HCI Milan 1984

4. Liaison Office of the EI Phunbsholling 1985

S. EI Blyadh 1985

6. EI Luanda 1987

7. CGI Reunion Islands 1987

8. PMI Paris 1987

(Existed earlier as
part of Embassy in

Paris)
9. CGI Tashkent 1989
10. CGI Ho-Chi-Minh City 1989
11. HCI Windhoek 1990

12. HCI Malta 12.9.90



1.10 After 1990 the following additional Missions have been opened and
have started functioning:—

Sl.  Mission Date
No.
1. EI Tecl Aviv (Isreal) 15.05.92
2. EI Almaty (Kazakhstan) 09.05.92
3. EI Minsk (Belarus) 14.05.92
4. El Kiev (Ukraine) 08.05.92
5. CGI VI Adivestock (Russia) 09.09.92
6. CGI Shanghai (China) 11.11.92
7. CGI St. Petersburg (Russia) 12.01.92
8. HCI Bander Seri Begwan (Brunei) 18.05.93
9. CGI Johannesburg (South Africa) 14.12.93
10.  EI Ashkhabed (Turkmenistan) 31.01.94
11.  EI Pretoria (South Africa) 04.05.94
1.11 It has been decided to open 3 more new Missions as under:—
Sl Mission Date
No.
1 CGI Durban South Africa
2. EI Bishkek Kyrgyzstan
3 EI Dushanbe Tajiskistan

1.12 CGI Tashkent, in the former USSR has been upgraded as an
Embassy in Uzbekistan and CGI odessa in the former USSR is now CGI
in Ukraine.

(iv) Closing of Missions

1.13 Asked to furnish the list of Mission closed during the last 10 ycars,
the Ministry has furnished the. following list:—

Sl.  Mission Year
No.

1. CGI Khaoramshahr 1982
2. AHCI Glasgow - 1985
3. AHCI Liverpool 1985
4. EI Conakary 1989
S. HCI Suva 1990
6. EI Mogadiscio 1991
7. CGI Basrah (Iraq) 1991
8. EI Bagota (Colombia) 1993
9. HCI Lilongwe (Malawi) 1993
10.  EI Kinshasa (Zaire) 1993



. 5

11.  *EI Kabul (Afghanistan) 1994
12. CGI Aden (Yemen) 1994

*Temporary Closure.

1.14 About the various circumstances/reasons for the closure of these
Missions, the Ministry has furnished the reasons which were stated to be as
under:

HCI Suva With Fiji diplomatic relations were served in 1989,
due to Fiji Governments discriminatory policies
against Fijians of Indian origin.

EI Conakary Political development in Guinea taken in conjunction
with very limited economic/trade contracts with India
and the minimal Indian community there, led to the
decision for closure of the mission in 1985.

AHCI Glasgow The AHCI’ were located basically to look-aftegAniter-

AHCI Liverpool est .of Sailors from India through Seamen’s Welfare
Offices there. As a result of Closure of thesec offices
the AHCIs were also closed down.

CGI Khoramshahr The Consulate General was closed due to the
Iran-Irq war.

1.15 The Estimates Committee examined this particular subject of the
working of Indian Diplomatic Missions abroad during 1978-79 and
presented their 29th Report to Lok Sabha. Thereafter, an Action Taken
Report was presented to Seventh Lok Sabha during 1980-81. Since then
momentous global changes have taken place. The opening up and
liberalisation of economies of the world have thrown up new opportunities
and challenges. The emerging new world order places additional respon-
sibilities on our Missions/Posts abroad which can only be discharged by
evolving suitable strategies and effective structure. Keeping this in view the
Committee have made their recommendations in the Report in the
succeeding paragraphs.

1.16 The primary functions of the Indian Diplomatic Missions abroad are
to implement Government policies, to protect and promote national interest,
to strengthen ties of cooperation and mutual understanding with other
countries in the light of our national and international policy ebjectives and
to look after the interest of Indian nationals abroad. In addition to above
objectives all Missions in general and target Missions in particular have to
promote economic cooperation and interest, to boost exports, attract foreign
investment and generate technology flows.

1.17 The Committee would like the Ministry to make a periodical review
of overall objectives with a view to ensuring that concrete objectives reflect
the changing national priorities and also to take suitable steps to achieve the
same. .



CHAPTER 1II
INDIAN FOREIGN MISSIONS
(i) Status of Missions

2.1 The Embassics’High Commissions arc normally hcaded by a Head
of Mission drawn from Gradc I to Grade IV of the Indian Forcign Scrvice.
There arc also a few non-carcer Heads of Missions appointed from outside
the Indian Forcign Scrvice cadre.

2.2 The Other catcgorics of diplomatic officers arc:

(1) Minister Corresponding to Gr. III of IFS.

(2) Counscllor Corrcsponding to Gr. IV of IFS

(3) First Sccrctary  Corresponding to Scnior Scale of IFS

(4) Second Sccrectary Corresponding to Scnior Scale of 1IFS/Junior
scalc of IFS or Gr. I of IFS (B).

(5) Third Sccrctary  Corresponding to Junior Scale of IFS

(6) Attache Corresponding to Scction Officers  Private
sccretarics.

2.3 In scveral Missions thcre arc also officers from Ministrics of
Dcfence, Commerce and other Ministrics.

Appointment of Head of Missions

2.4 The appointment of Ambassadors and High-Commissioncrs arc
made by thc Government of India at its discrction from amongst the
officers of Indian Forcign Scrvice or cminent non-officials.

(i) Selection/Appointiment of Non-Career Diplomats

2.5 According to thc Ministry appointments of non carccr Ambassadors
and High Commissioncrs arc made by thc Government of India at its
discrction from cmincnt non-officials, and puplic figurcs in the context of
their cxpcricnce, abilitics and aptitude for diplomatic work.

2.6 Explaining the larger advantages accruing.as a result of above
policy, thc Ministry statcd:

“The non-carcer Hcads of Missions (HOMs) comc from diverse
backgrounds and in the specific context of certain missions at a given
time, their wider cxpcricnce is considered as an assct.”

2.7 Asked whether the Government had carmarked any countrics for
posting of non carccr diplomats as Hecad of Missions, thc Ministry in rcply
statcd that “thcre is no such carmarking.”

2.8 Enquircd whcther the Govermment had fixed any maximum/
minimum number of diplomatic assignments to bc offercd to non-carcer

6
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diplomats the Ministry stated that “no such number has been tixed.”
Briefing to Non-career HOM:s

2.9 With regard to regular system of briefing of non-officials Heads of
Missions at the time of their appointments the Ministry has stated that like
the career diplomats, the non-career Heads of Mission are also briefed on
the policy matters regarding the bilateral’Multilateral issues at the time of
their appointment and have a period of wide-ranging consultations at
Head-quarters.

2.10 In this regard a former career diplomat in a note furnished to the
Committec stated:

“Selection for HOM’s posts I consider as satisfactory on the whole.
Selections are made mainly on the basis of the reputation gained by
an officer and the impression of such reputation is often accurate.
Selections become more than imperfect when they are made on the
basis of pressure from outside the Ministry or on the basis of
insufficient knowledge of an officer and his record.

Non-career HOMs should be persons of acknowledged eminence and
preferably known to enjoy the confidence of the Prime Minister.
They should not be discard from their erstwhile fields of
activity............

Pt. Jawahar Lal Nehru had first considered appointing all HOMs
from outside the service. But he soon changed his mind. Coming to
the application that the majority should be from the career, with
about 25 per cent from outside; but even this 25 per cent was naver
attained in his lifetime, to the best of my knowledge.”

2.11 Another diplomat in a note furnished to the Committee stated that:

“The selection of Heads of Missions has been extremely a.rbitrary
specially in case of non-career diplomats. There has been some
improvement in the last year.”

2.12 During the non official evidence, a former Foreign Secretary stated:

“On appointments as embassadors, selection of persons for appoint-
ment as Head of Mission, this is the prerogative of the Prime
Minister and the foreign Minister. The Foreign office can at best
make suggestions. But ultimately the decision is theirs. I think, in
most of the cases, we follow the usual practice of vetting the
qualifications and performance of the officer, his knowledge of the
language, his knowledge of that area. The selection, by and large, is
quite appropriate. This applies to appointing Foreign Service officers
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as Heads of Mission. But he also appoints people from public life as
Heads of Mission. I have the feeling the Government never recruited
public persons to these posts in the number for which Pandit Nehru
had got the approval of the Parliament. I think, the percentage
mentioned was never reached. In a sense, it has worked well. I think,
there is scope at the margin to recruit more people from public life
who can bring stature and lustre to some of the postings.

Then the selection has to be very careful. The problem arises when
the selection is mainly for political purpose. It is very presumptuous
on my part to suggest that political considerations can be completely
separated from the diplomatic process. I think, on balance, there
should be greater stress on the qualities of the person as an expert in
that area, his having made distinguished contribution in that area, his
enjoying a stature in the country in general, or his expertise in that
area and not on the basis of political convenience. This is about the
selection of Heads of Missions.”

2.13 With regard to percentage fixed for appointing persons from public
as H O Ms the Former-Foreign Secretary during evidence stated:

“l am not quite sure; my memory is not as perfect. I do not
remember whether it was really approved by Parliament. But the
point is that he had noted somewhere on the file and has noted that
the Prime Minister would have the discretion to fill 20% of the posts
of the Head of Missions by appointment of public persons as Heads
of Missions. But we never exceeded the 10-12 percent figure.”

2.14 He further stated:

“I think, over a period of time, the experience that was gained
indicated that it was neither necessary nor possible to reach the
target. He was mentioning of recruiting people only from this source.
The factual position is that as against the general understanding that
the Prime Minister could have 20 per cent from outside, at no time
the recruitment of public persons as heads of missions exceed 10-12
per cent.”

2.15 Asked what was the percentage for appointing public persons as
Head of the Missions and whether this percentage had been adhered to or
not and if not what were the problems in this regard, the Foreign Secretary
during evidence stated:

“As far as, there is no fixed percentage under the rules. The Prime
Minister has the freedom to appoint a certain percentage in his
discretion. It varies from time to time. At present, out of 107 Head
of Missions, 11 are non-career officers from public life. It is little over
10 per cent. It is 10 to 15 per cent average since Pandit Jawaharlal’s
time.”
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2.16 The fast changing geo-political conditions call for deft handling of
the situation by the diplomats. The Committee are informed that besides the
career diplomats public figures are also appointed and posted abroad as
Heads of Missions/Posts by the Government at their discretion, keeping in
view their experience and knowledge in the relevant field. The Committee
are informed that selection of non-career diplomats is the prerogative of the
Prime Minister though in some cases the Ministry considered the qualifica-
tion, experience and knowledge of the persons concerned but there are no
hard and fast rules laid down for the selection of non-career Heads of
Missions.

2.17 The Committee are of the view that Heads of Missions should be
selected very carefully and only persons of eminence, stature should be so
appointed.

(iii) Budget and Finance

2.18 The Budget Estimatcs of Indian Missions and Posts abroad are
broadly covered by the following sub-heads under major Head ‘“2061” of
Demands for Grants of Ministry of External Affairs.

Salaries: This sub-head includes a number of items of expenditure of
obligatory nature viz.

(a) Salaries of India-based and locally recruited staff, Foreign
Allowences of India-based officials and Representational Grant of
Representational Officers. Budget Estimates in respect of these
items are based on actual Pay and Allowances and are, therefore,
projected with a fair degree of accuracy.

(b) Reimbursement of Medical expenses to India-based officials in
accordance with the Assisted Medical Attendence Scheme. For
obvious reasons the amount budgeted for this item is only
anticipated expenditure on the basis of actual expenditure during
the previous year and the approved rates of fees of doctors and
hospitals on the approved panel of Mission.

(c) Children Education Allowance—Amount budgeted for this item
is based on the number of school going children in a mission who
are eligible to this facility under the rules and the fees of schools
on the approved panel of schools of the Mission.

(d) Other Miscellaneous Allowances—This covers items like washing
allowance, bonus and honorarium etc. This item constitutes a
minor part of total amount budgeted under the sub-head
‘Salaries’.

Foctors like revision of rate of exchange and Foreign Allowance of India
based officials and Cost of Living Allowance (COLA) of locally recruited
staff which have a direct and definite bearing on expenditure under this
sub-head are duly taken into account while formulating the Budget
Estimates.
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(2) Wages: This sub head relates to provisions on account of anticipated
expenditure on wages of the contingency paid staff as distinct from the
locally-recruited staff borne on the regular sanctioned strength of the
Mission, The estimates for this item are based on the prevalent rate of
wages as fixed by the foreign government.

(3) OTA: This covers payment of overtime allowance to chauffeurs.

(4) Travel Expenses: The items of expenditure covered under this sub-
head include Cost of Passages (i.e. Transfer Passages, Home Lcave
Passages to and from India, Children Holiday Passages and Emergency
Passages) as admissible to India-based officials under the rules, Transfer
Grant and TA advance payable to India-based officials on Transfer,
expenditure on local tours of Head of Mission and other officers within
the country of accreditation, if any. It also includes expenditure on
Courier Services covered by specific sanction of the Ministry. The amount
budgeted is based on the anticipated requirement of number of passeges
during the years. Savings or excess can result due to under-utilisation of
various kinds of passages or unexpected transfers and hike in air fare.

(5) Office Expenses: This consists of a number of items which include
inter alia the following:—

(a) Postage, Telegram/Telex and Telephone Charges.
(b) Air-frieght on Diplomatic Bags.

(c) Purchase and Rapair and Maintenance- including cost of oil and
lubricants of Staff Car (s) and Flag Car (wherever provided
separately). Purchase and replacement of Cars is subject to rules
enumerated in the Car Code.

(d) Purchase and repair of furniture both for Chancery and rcsidences
of India-based officials in accordance with the prescribed scales.

(e) Books and stationery.

(f) Liveries for Security Guards, Chauffeurs and other entitled class IV
staff.

(g) Miscellaneous Office Expenses as specified in the Delegation of
Financial Powers Ruels.

(h) Publicity — This represents expenditure on all publicity material
including Books, Newspapers and Magazines from India for dis-
tribution among prominent foreign nationals and Indian Associa-
tions, Neéwspapers and Magazines purchased locally, publishing of
News-letters etc. Most of the above mentioned items are of such
nature that the budget estimates cannot be very precise and have,
therefore, to be based on actual expenditure of the previous year
taking into account the cost escalation as a result of revision of the
relevant Rates and Teriffs in the country concerned. In the casc of
purchase / replacedment of Government Cars, the actual cost of the
Car as ascertained through the dealcr/manufacturer is budgeted
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and it is shown separate from provision for repairs and maintenance
of Cars.

(6) Rent, Rates and Taxes: This sub-head comprises of rent of all the
rented / leased buildings both Chancery as well as residential and expendi-
ture on normal (other than major) repairs and maintenance of all such
buildings. The amount projected on account of rental is based on actual
rental liability in accordance with approved rates, a lumpsum provision is
made for anticipated repairs and maintenance.

Expenditure on major repairs is budgeted for separately and shown in a
consolidated form for the Ministry as a whole (including Missions / Posts
abroad) under the Major Heads “4059” and “4216” in the Capital Section
of Deamands for Grants of the Ministry.

In reply to a question the Ministry has stated that the budget estimates
of all the Missions and Posts are scrutinized and processed in the Finance
Division of the Ministry. These are then consolidated and, after approval
of Ministry of Finance included in the Demands for Grants of the Ministry.

2.19 Asked what was the system of maintaining control over budgetary
expenditure the Ministry has informed that the following system is in
existance for this purpose.

“(i) On receipt of the budget proposals from Missions/Posts abroad,
each of them is critically examined with reference to past actual
and current workload and the budgetary minimum requirements, in
the light of functional aspect of efficicncy are recommended for
approval.

(ii)) While communicating the budgetary allocations to various Mis-
sions / Posts, they are also intimated about the austerity measures
to be enforced on expenditure under different heads, as enjoined by
the Ministry of Finance.

(iii) The financial arrangement for remitting funds to Missions/ Posts
are also worked out on the basis of actual budget allocations in
respect of each Mission/ Post.

(iv) The Missions/ Posts are required to furnish a monthly progressive
expenditure statement to the Ministry. This serves as a tool of
monitoring. The Chief Controller of Accounts of this Ministry keeps
the Controller General of Accounts, Ministry of Finance also
informed on a monthly basis of the progrcssive expenditure by the
Missions / Posts.

(v) Whenever economy instructions are subsequently reccived from
Ministry of Finance, the same are also communicated immediately
to all Missions/ Posts for compliance.”
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The Budgetary position under Major Head 2061 for grants of the Ministry
of External Affairs showing the Budget Estimates, Revised Estimates and
Actual Expenditure in respect of Missions / Posts abroad for the year 1987-
88, 1988-89, 1989-90, 1990-91 and 1991-92 are as follows:

(Amount in Crores of Rupees)

Head of Appropriation

1987-88

BE + RE Actuals (+) Excess/(+) Excess/
Suppl. (—) Savings (—)‘Savings
over BE  over RE
M.E. 2061 C. External
Affairs, Embassies
& Missions
1. Salaries 29.15 3120 36.87 (+) 6.49 (+) 5.67
1.23
2. Wages 0.66 0.76 140 (+) 0.74 (+) 0.64
3. OTA — — — — —
4. Travel Expenses 11.20 12.00 11.56 (+) 0.36 (=) 0.44
5. Office Expenses 19.67 2637 23.79 (+) 0.75 (=) 2.58
. 3.37
6. Rents, Rates & Taxes/ Royalty 19.31 23.15 23.56 (+) 2.25 (+) 0.41
' 2.00
7. Other Charges 0.01 0.02 0.0l — (=) 0.01
Total 86.80 93.50 97.19 (+) 10.59 (+) 3.69

Note: 1. The expenditure on Over Time Allowance upto 1990-91 forms part of Salary.
2. The excess expenditure over Budget Estimates plus Supplementary Grant was met
by re-appropriation from savings available elsewhere in the Budget.

(Amount in Crorcs of Rupecs)

Head of Appropriation

1988-89

BE + RE/+1 Actuals (-) Excess/ (+) Excess/

Suppl. (=) Savings (—) Savings
over BE over RE
M.H. 2061 C. External
Affairs, Embassies
& Missions
1. Salaries 32.10 3950 40.63 (+) 0.93 (+) 1.13
7.60
2. Wages 0.87 1.50 1.60 (+) 0.73 (+) 0.10
3. OTA — — - — —
4. Travel Expenses 1430 1270 1477 (+) 0.47 (+) 2.07
S. Office Expenses 27.80 2520 26.01 (-) .79 (+) 0.81
6. Rents, Rates & Taxes/ Royalty 2441 2658 27.60 (+) 3.19 (+) 1.02
7. Other Charges 002 002 0.05 (+) 0.03 (+) 0.03
Total 107.10 105.50 110.66 (+) 3.56 (+) 5.16

Note: 1. The expenditure on Over Time Allowance upto 1990-91 forms part of Salary.
2. The excess expenditure over Budget Estimates plus Supplementary Grant was met
by re-appropriation from savings available elsewhere in the Budget.



13

(Amount in Crores of Rupees)

Head of Appropriation 1989-90
BE + RE Actuals (+) Excess/ (+) Excess/
Suppl. (=) Savings (—) Savings

over BE over RE

M.H. 2061 C. External
Affairs, Embassies

& Missions

1. Salaries 40.00 42.75 47.99 (+) 7.99 (+) 5.4
2. Wages 150 210 202 (+)052 (-)0.08
3. OTA - - - - -_
4. Travel Expenses 1270 1505 17.29 (+) 4.59 (+) 2.4
5. Office Expenses 26.00 3425 31.14 (+) 5.14 (-) 3.11
6. Rents, Rates & Taxes/ Royalty 27.78 30.18 4136 (+) 13.58 (+) 11.18
7. Other Charges 002 002 017 (+)015 (+) 0.15

Total 108.00 12435 139.97 (+) 31.97 (+) 15.62

Note: 1. The expenditure on Over Time Allowance upto 1990-91 forms part of Salary.

2. The excess expenditure over Budget Estimates plus Supplementary Grant was met
by re-appropriation.
(Amount in Crores of Rupees)

Head of Appropriation 1990-91
BE + RE Actuals (+) Excess/ (+) Excess/
Suppl. (=) Savings (—) Savings

over BE over RE

1 2 3 4 5 6

M.H. 2061 C. External
Affairs, Embassies

& Missions

1. Salaries 43.10 50.74 55.67 (+) 12.57 (+) 493
2. Wages 320 250 258 (=) 0.62 (+) 0.08
3. OTA - - - — —_
4. Travel Expenses 16.90 1931 19.38 (+)2.48 (+) 0:07

5. Office Expenses 35.00 33.10 31.89 (-) 31 (-) 1.21
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1 2 3 45 6

6. Rents, Rates ‘& Taxes/ Royalty 29.78 4436 39.57 (+)9.79 (=) 479
7. Other Charges 002 020 0060 (-)0.02 (-)020
Total 128.00 150.21 149.09 (+) 21.09 (=) 1.12

Note: 1. The expenditure on Over Time Allowance upto 1990-91 forms part of Salary.

2. The excess expenditure over Budget Estimates plus Supplementary Grant was met
by re-appropriation.

(Amount in Crores of Rupees)

Head of Appropriation 1991-92

1 2 3 4 5 6

BE + RE Actuals (+) Excess/ (+) Excess/
Suppl. (-) Savings (—) Savings
over BE over RE

M.E. 2061 C. External
Affairs, Embassies

& Missions

1. Salaries 5277 7269 7212 (+) 435 (-) 0.57
15.00

2. Wages 2.50 3.38 3.23 (+) 0.55 (=) 0.15
0.18

3. OTA 0.97 130 094 (=) 0.03 (=) 0.36

4. Travel Expenses 21.48 27.94 27.19 (+) 5.71 (=) 0.75

5. Office Expenses 33.50 4546 4654 (+) 5.04 (-) 1.08
8.00

6. Rents, Rates & Taxes/ Royalty 42.82 57.49 52.95 (+) 1.13 (=) 4.54
9.00

7. Other Charges 0.02 — - (=) 0.02 —

Total 186.24 208.26 202.97 (+) 16.73 (=) 5.29

Note: 1. The expenditure on Over Time Allowance upto 1990-91 forms part of Salary.

2. The excess expenditure over Budget Estimates plus Supplementary Grant was met
by re-appropriation.
2.20 Asked to indicate the various factors responsible for variation in
the Budget estimates and actual expenditure the Foreign Secretary during
evidence stated:

“There are several factors which affect this variation. There are
instructions from the Finance Ministry that budget projections, when
we make it for the first time, should be based on the previous year’s
actuals.
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If we do not do that, it appears quite likely that it will came back
saying that we have not followed the instructions. In spite of that, we
do make a realistic assessment taking into account the inflation,
additional Expenditure, increase in staff, increase in the cost of
living, etc., etc. It invariably gets slashed.

Then, in the revised estimate, we have to go for more requests —
for more money—based on actual expenditure during the existing
financial year. So, sometimes under some heads of account, the
Ministry of Finance just suddenly applies & cut. For them, perhaps it
is necessary. They apply a uniform value system in all things. For
instance, for 1992-93, they said, travel budget should be cut down by
30 per cent. How, at least one-third of the budget of Ministry of
External Affairs is on travelling. We have to go to conferences. We
have to attend meetings. Then, we pointed out this difference. Of
course, these were increased.

There is one other factor—variation in the exchange rate.”

2.21 In reply to a querry the Ministry has stated it may also be borne in
mind in this context that the budget of this Ministry is comparatively small
and is entirely non plan with a large part of it devoted to housekeeping
functions like pay and allowances, office expenses, etc. which are inelastic
in nature. The scope for zero base budgeting is thus limited.

2.22 The Committee have perused the break-up of Budget Estimates,
Revised Estimates and actual expenditure under the various heads and sub-
heads as also the total Demands for Grants of the Ministry of External
Affairs during the last five years. They note that large variations in the
actual Expenditure over the Budget Estimates, sometimes exceeding 10%,
have been a regular feature. There has always been substantial excess
expenditure over the Budget Estimates and also over the Revised Estimates
during the years 1987-88, 1988-89 and 1989-90. The Committee desire that
the Budget Estimates should be realistically and carefully prepared so that
the projections have a fair degree of accuracy.

(iv) Delegation of Powers

2.23 Government of India has delegated several administrative and
financial powers to India’s representatives abroad, i.e., Heads of Missions/
Posts and specified categories of officers in Missions/Posts. The delegation
of powers has been decided upon in consultation with others concerned,
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particularly Ministry of Finance. These powers have been delegated so as
to reduce paper work, expedite administrative and financial decisions and
to reduce time-consuming correspondence between Missions abroad and
headquarters. Details are contained in the IFS(PLCA) Rules 1961 and
other related rules and the financial powers of Government of India’s
representatives abroad, as amended from time to time.

Delegation of Administrative and Financial Powers to Heads of Missions
(1) Delegation of Financial Powers

Financial powers have been delegated to India’s Representatives abroad
on various items. These are however subject to financial ceilings and
conditions as laid down in the Booklet on Financial Powers to Government
of India’s Representatives abroad.

(2) Powers delegated under general Financial Rules of Government of
India are also delegated to Heads of Mission.

(3) Powers under the Central Government Accounts (Receipts and
Payments) Rules are also delegated to Heads of Mission.

(4) Powers to regulate appointments of local employees in the Mission,
grant of increments etc., to them are also delegated to Heads of Mission.

(5) Powers under Supplementary Rules for regulating Travelling allo-
wance are also delegated to Heads of Mission.

(ii) Delegation of Administrative Powers

2.24 Administrative powers delegated to Heads of Mission are as
under:—

sanction of Home Leave fare, sanction of Emergency Home Leave fare,
sanction leave. Medical Leave upto 120 days and Ex-India leave upto one
month and to allow purchase/sale of motor car by officials posted in the
Mission. Representational officers who intend to sell their car mid-term or
purchase a second car have to obtain the permission of Ministry.

(a) Missions’s satisfaction

Whenever Heads of Missions have expressed dissatisfaction with these
powers on the ground that these are not adequate for efficient and timely

discharge of their duties in the Missions abroad, palliative steps have been
considered.

2.25 According to the Ministry of External Affairs these powers are
commensurate with their responsibilities. However, there is a need to raise
the financial ceilings in accordance with the rate of inflation.
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(b) Extent of Delegation

Administration/Establishment division in the Ministry in consultation
with Internal Finance and Ministry of Finance decides the specific powers
and the cxtent to which they should be delegated. It also stipulates the
conditions under which the powers can be exercised. The main considera-
tion for delegation of powers is to enable efficient functioning of the
Mission.

(c) Periodic Review

These are reviewed periodically. Last review was done in June’ 92 when
with the concurrence of Ministry of Finance, the financial powers fixed in
Rupee terms were revised by 100% in selected items to offset the
devaluation of India Rupec, the expenditure being incurred abroad in
foreign currency.

2.26 The Committee note that powers delegated under General Financial
Rules of Government of India, the Central Government Accounts (Receipts
and Payments) Rules and Supplementary Rules have also been delegated to
Heads of Missions. Financial powers delegated to India’s Representatives
abroad for various items of routine office functioning are subject to
financial ceilings and conditions as laid down in the Booklet on Financial
Powers to Government of India’s representatives abroad.

The Committee feel that powers delegated to Heads of Missions/Posts
abroad and to the Heads of Chancery should be commensurate with their
responsibilities and adequate for efficient and timely discharge of their
duties. They desire that the financial powers should be reviewed from time
to time keeping in view the change in the international value of the rupee
and the cost of living abroad.

(v) Security Arrangements

2.27 In a notc about sccurity arrangements available in various Missions
taking into consideration the present environment of terrorism, the
Ministry has stated:

“The security of our Missions and pcrsonnel is primarily, the
responsibility of the host Government. We, however, augment these
security arrangements by posting India-based secunty guards and
installation of various kinds of sccurity equipment depending on the
security environment in the country concerned and our threat
perceptions. The Government of India, continuously monitors all
threats to the security of Indian Missions and diplomats abroad and
shares the information with the host Government so that the
protective measures can be enhanced. All Missions are also immedi-
ately alerted to take precautions whenever any information of threat
comes to our notice. The Ministry periodically reviews the security
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arrangements in all our Missions abroad and takes suitable remedial

* steps in consultation with thc host Government. All our diplomats
are also bricfed and guided regarding various precautions to be taken
for their personal security. We have also undertaken a study of the
existing security measures in all our Missions abroad to strengthen
the arrangements wherever considered necessary. In accordance with
the Vienna Convention the Government of India expects the host
Governments to discharge thcir obligations to cnsure the safety of
our Missions and diplomats abroad.”

2.28 With regard to the adequacy of security arrangement, the Ministry
has stated that the security arrangements are considered adequatc but are
subjectecd to constant review.

2.29 One of the former diplomats in a Memorandum submitted to the
Committee stated three years ago I felt that too many Missions have
covered and it would have been better to concentrate on a few high risk
Missions.

2.30 The Ministry in their reply has furnished the following comments:

“While security is basically the concern of the host Governments, it
has become increasingly necessary to supplement the arrangement
made by them because of the security environment provailing
internationally with intensification of terrorist activity and detcriorat-
ing law and order situation in a number of countries abroad. Security
is an element for which a specialised officer of the rank of Joint
Secretary is available on loan from the Ministry of Home Affairs on
deputation. He monitors the security aspect on continuous basis and
renders such advice as is felt necessary to respond to security threats
abroad. Essential Security Cover given to the Indian Missions is a
mixture of India-based Security Guard and assistance from local
agencies, both Government and private. While other steps can be
taken to make these arrangements more foolproof, by .and large,
within the financial constraints the resources are suitably utilised.”

2.31 In this regard, the Foreign Secretary during evidence stated:

We adjust the equipment and the personnel_requirement to ensure
the security abroad, according to the requirements in each Mission.
For instance upto 1985, our Mission in Sri Lanka perhaps had only
about five security guards. After the riots the number of security
guards has been increased. We have to remember that the security of
a diplomatic mission is the entire responsibility of the receiving
country.”

2.32 The Foreign Secretary further stated:—

*“Of course, whenever a critical situation occurs, the Finance Ministry
is responsive to our requircments.”
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2.33 Asked to furnish some incidents where Indian Diplomats were
attached the Ministry has furnished the incidents of attacks on Indian
Diplomats, which were as follows:

(i) Shri Shyam Kumar, Second Secretary, Embassy of India,
Brasillia was assaulted by three armed assailants on July 23, 1989
when they attempted to burgle his apartment. Shri Kumar
sustained serious injuries which eventually led to his death. The
Brasilian authorities arrested two of the persons involved and
charged them with murder.

(ii)) The wife of an attache in the High Commission of India,
Islamabad was abducted at a market near her house in
Islamabad on Novembcr 25, 1990. She was returned to her
house after about two hours. She could not identify the abduc-
tors.

(iii) Shri J.F. Ribeiro, Indian Embassador in Romania was shot and
injured by Sikh terrorists in Bucharest on August 20, 1991
when he and his wife were out for a walk. The Romanian
security personnel accompanying the Ambassador killed one of
the assailants and captured two others. The two arrested
assailants were later convicted by a military court and are
undergoing imprisonment.

(iv) Shri D.B. Mathur, an Assistant in the Embassy of India,
Tehran was assaulted and detained by the Iranian authorities on
December 3, 1991. He was released on December 5 after the
case was taken up with the Iranian Foreign Office.

(v) Shri S.K. Sharma, a personal Assistant in the High Commission
of India, .Lagos was assaulted by two armed robbers-:on
December 18, 1991 when he tried to prevent them from burgling
his house. The local authorities registered a case but have not
been able to apprehend the robbers so far.

(vi) Shri Sitaram, a Private Secretary in the Embassy of India,
Tashkant was assaulted on the night of April 15, when armed
intruders entered his house. Local Authorities have not been
able to trace them so far.

(vii) Shri Rajesh Mittal, a counsellor in the High Commission of
India, Islamabad was abucted on May 24, 1992 morning when
he was proceeding to' the Embassy. He was released after
about 7 hours detention. Shri Mittal suffered serious injuries
due to the third degree inflicted on him by the Pakistan
Intelligence Agencies, who were responsible for the abduction.

(viii)) On December 8, 1992 at 3.30 PM a mob of about 500
miscreants entered into the residence of Consul General,
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Karachi, ransacked the house and set fire to it. All the personal
effccts of the Consul General were destroyed. One Indian
Sccurity Guard was injured in the mob attack.

(ix) In the wake of the developments in Ayodhya, on 12th
December, 1992 an explosive device placed under the rear
wheel, completely destroyed the car of Shri Y.P. Kumar,
Second Secretary, Embassy of India, Ankara.

(x) A Zimbabwian labourer who entered the Indian High Com-
mission building on 28th February, 1994, was shot dead by
the local police staff on duty after he threw stones at them.

(xi) The chauffeur of the car of the Indian High Commissioner
attacked and stabbed by an armed assailant on 7th Sep-
tember, 1993. The car of the High Commissioner was later
forcibly taken away by some armed miscreants. In view of
the armed attacks on various diplomatic missions in Lagos,
the Ministry has approved our Mission joining the ‘Security
Patrol and Communication Pool’ for Diplomatic Missions
organised by the UNDP in Lagos. The purpose of this pool
is to enhance the protections of the participating Missions on
a self financing basis.

(xii) On 2.4.53, Air India Manager, Moscow was attacked by two
locals at his residence. He sustained grievous head injuries.
The miscreants escaped with some property. Again on
29.5.93, six miscreants (including 2 ladies entered into the
flat occupied by some Indian businessmen and robbed them
at knife point of some US dollars and valuable items. They
even threatened to kill the inmates if they did not part with
the money. Shri V. Rajagopal, Asstt. in the Embassy of
India, Almaty was robbed of his belongings when he had
hired a private car for coming to the Embassy.

(xiii) On 19.3.1994, an armed robbery took place in the house of
one of the staff members of CGI Vladivostok. The armed
robbers tied and gagged the wife and daughter and then
ransacked the house. Later when the staff members reached
home, he was dragged in, tied up, blindfolded and stabbed
at the back of the neck and beaten up. The robbers
decamped with cash, jewellery and valuables. The local
administration have intensified the security arrangements for
the Mission.

2.34 Asked to furnish steps taken to prevenmt such occurrence, the
Ministry has stated that whenever there is any case of assault on our
diplomats or members of their families or attack on our premises the
matter is taken up with the local foreign office and the law and order

agency for appropriate action and to avoid recurrence of such inci-
dents.
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2.35 Asked whether such incidents had not hampered the on going
dialogue with the host country. The Ministry has rcplicd in negative.

2.36 The Committee note that while the security of diplomatic Missions
and its personnel is the responsibility of the host Government, it has become
necessary to supplement these security measures through deployment of well
trained India-based security guards and installation of security related aids
both electronic and otherwise depending upon the security environment
prevailing in the country concerned and also due to the intensification of
terrorist activities and deterioration in law and order situation in a number
of countries abroad.

2.37 The Committee are satisfied to learn that Ministry of Finance is
responsive to the security needs of the Missions abroad. They, however,
recommend that wherever security arrangements need to be enhanced, the
requisite resources both in terms of equipment and personnel should be
made available.

2.38 They also desire that high security risks Missions/Posts should be
identified for taking effective measures and the overall security needs of all
the Missions/Posts abroad should be kept under constant review.

(vi) Accommodation

2.39 61 Chanceries’Missions are housed in Government owned proper-
ties and 80 ChanceriesMissions are housed in rented properties. 66 Heads
of Missions are living in Government owned property and 75 heads of
Missions are living in leased properties.

2.40 Asked whether any study had been made of the comparative
economies of rented buildings vis-a-vis own buildings, the Ministry stated
that:

“The Ministry receives proposals for enhancement of rent from
Missions abroad which enables it to keep itself abreast with the latest
renting situation in each country. The Missions also keep a watch on
real estate prices in the countries where they are located and make
suggestions for their purchases if rents are escalating faster than the
real estate prices. The Ministry constantly &eeps in view the position
of escalating rents and real estate, value prevailing in each country
and then, depending on the economies of buying properties, takes
appropriate decision. As a result of this exercise the Ministry found
while rent in certain countries were escalating very fast, the property
prices were cither stagnant and depressed and hence it was-decided
that in certain countries it would be more economical to buy property
now than continue to pay higher rents. As part of this exercise these
Missions were specially instructed to look out for suitable properties
so that the Government could consider their purchase.”
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2.41 The Government have issued instructions in this regard in their
Circular dated 3.09.1992.

“The position has changed slightly since evidence was given to the
Estimates Committee. At the moment, 61 Chanceries are in Govern-
ment owned buildings and 80 Chanceries are in rented properties. In
the case of HOMs, 66 reside in Government owned properties and
75 in rented properties.”

Purchase of Properties

2.42 The information received from Ministry of External Affairs is as
under:

1989-90

'1. Mexico — Emb. Residence Rs. 1,47.80,000
2. Geneva — PR’s Residence Rs. 6,19,45,000
1990-91

1. Lima (Peru) — Chancery Bldg. : Rs. 45,10,000

2. Cairo — Chancery Bldg. : Rs. 4,59,20,000
3. Windhoek — Chancery Bldg. : Rs. 2, 25,37,547

Emb. Residence Staff Re-
sidence (3)

199192 : No property was purchased.
Scale of Accommodation

2.43 While fixing the norms of accommodation for members of the
Missions abroad, area now prescribed under the general pool accommoda-
tion is kept in mind. However, it has been recognised by the Government
that in prescribing the norms for residential accommodations abroad, it is
necessary to take into account the functional and representational obliga-
tions. There is a fair relationship between the norms fixed in India and
those applicable abroad.

Procedure for Acquisition of Properties

2.44 The procedure for acquisition of properties abroad is laid down in

the Government of India, MEA letter No. O/Prop/551/9/86 dated
Sth August, 1986.

*The Ministry at the time of factual verification of the Draft Report adds:

“It has been stated that in 1989-90, the Geneva property was purchased for PRs

residence. However, the purpose of purchase of this property was to accommodate the
office of Permanent Mission of India in Geneva.”
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Construction Projects behind schedule

2.45 Asked whether the construction works were completed in a time
framc and how many schemes were bchind schedule, the Ministry
stated:

“It is our endeavour to ensure that construction works are com-
plcted within a pre-determined time frame. However, as thcse
projects are being executed in foreign lands with vastly diffcring
local conditions and requirements, the projects, despite all round
best cfforts, tend to fall behind schedule.”

2.46 Three construction projects of Foreign Missions at New York,
Kuwait and Kuala Lumpur were stated to be behind schedule.

Insurance of properties

2.47 It is not the policy of the Government of India to insure its
propertics unless it is mandatory under local laws.

Disposal of Properties

2.48 There arc not many occasions when Govcrnment has to sell
propertics abroad. In the recent past there has becen only onc such sale
of property. In Athens, an old Chancery building was sold aftcr a new
building was secured. The procedure followed in this case was that after
the Mission had invited bids for sale, a propcrty team from the Ministry
besides considering these bids also had to cnter into negotiations with
thc rcal estatc agents and then decided on the salc to thc best advan-
tage to thc Government.

Furnishing of Missions

2.49 Rcequirement of funds for furnishing of Missions is budgetcd by
the Missions and sent dircctly to Budget Scction (Finance Devision).

2.50 In order to give an Indian look to Missions abroad, as a matter
of policy, carpets, curtains and Objetd’ Art items etc. are supplied from
India.
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Budgetary Provisions

2.51 The budgetary position under the Major head ‘4059’ Capital Outlay-
Budget of the Ministry during the last five years is given below:

Capital Outlay Budget (Rupees in Crores)
Year Budget Estimate Revised Estimate Actual Expenditure
Rs. Rs. Rs.
1987-88
(Major Head)
4059 14.00 14.00 15.45
4216 8.00 8.00 1.97
22,00 22.00 17.42
1988-89
(Major Head)
4059 20.00 30.00 41.12
4216 12.00 13.00 3.83
32.00 43.00 44.95
1989-90
(Major Head)
4059 36.00 34.20 49.87
4216 16.00 15.20 8.69
52,00 49.40 58.56
1990-91
(Major Head)
4059 52.00 47.00 39.04
4216 15.00 8.30
67.00 55.30 39.04
1991-92
(Major Head)
4059 48.50 29.40 20.75
4216 7.00 5.00 2.88
55.50 34.40 23.63
Norte: MAJOR HEAD
4059 —Includes expenses on purchase of property, including land, con-
struction of buildings, and repairs to office buildings.
4216 —Includes expenses on repairs’maintenance to the residential build-
ings.

2.52 The Committee find that 61 Chanceries/Missions are housed in
Government owned properties and 80 Chanceries are housed in rented
properties. 66 Heads of Missions are residing in Government owned
property and 75 are living in leased properties. The Committee are
informed that after taking into consideration prevailing rents and real estate
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prices, it has been decided that in certain countries it would be more
economical to buy property now than to pay high rent. Missions were
accordingly instructed to look out for suitable properties so that Govern-
ment should consider their purchase. In this connection, Indian Mission
Review Committee under the Chairmanship of Shri Samar Sen in its Report
submitted in 1984 had inter alia recommended that flats and houses abroad
should be bought at a more vigorous rate.

2.53 The Committee, however, feel that as far as possible the Chanceries
and the Residences of the Heads of Missions should be Government owned
properties. The Committee, therefore, recommend that the Ministry of
External Affairs should draw up a list of countries in order of priority after
taking into account relevant considerations and formulate a perspective plan
in consultation with Ministry of Finance for acquisition of properties in
those countries.

2.54 The Committee find that the actual expenditure under the major
head 4216 which includes expenses on repairs’maintenance over the
residential buildings is far less than the revised estimates in all the years
during the period 1987-88 to 1991-92. The Committee are particularly
astonished at the substantially high savings of over 70 per cent during the
years 1987-88 as against the revised estimates for the relevant years 1988-89
and over 40 per cent during the year 1989-90 and 1991-92. No expenditure
was incurred on repairs and maintenance against the Budget Estimates of
Rs. 15 crores and revised Estimates of Rs. 8.30 during 1990-91. There are
also vast variations in actual expenditure under the Head 4059 on purchase
of property including land, construction of buildings and repairs to office
buildings during the years 1988-89 to 1991-92. There was 100 per cent
excess in expenditure over the budget estimates in 1988-89. and more than
40 percent over the revised estimates during 1989-90. There was about
30 per cent saving during 1991-92 over the revised estimates.

2.55 Keeping in view the fact that revised estimates are prepared in the
3rd quarter of the year when the Ministry have sufficient data about the
progress of expenditure at least for the first six months of the particular
year, the Committee are in no doubt that the Ministry of External Affairs
failed to correctly estimate their actual requirements of funds at the revised
estimates stage. Obviously the Ministry have not exercised due farsighted-
ness while forecasting their monetary requirements with the result that over
estimation under this head continued to recur year after year. The
Committee would like the Ministry of External Affairs to address themselves
to this issue and take appropriate steps to make the budgetary exercise
more realistic with a view to ensuring that the variations between the
Budget Estimates and Revised Estimates and the actuals are minimised. The
Committee trust that the Ministry would look into the matter seriously and
take appropriate action.
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(vii) Visits’ of Delegations

2.56 In regard to the machinery for follow up of action on the proposals/
suggestions/observations made during the course of visit of Indian Dclcga-
tion to different countrics, the Forcign Sccretary statcd as follows:—

“The machinery, according to our information cxists today. In my
judgement what happens is that when a Parliamentary Delegation or
a Chamber of Commerce Delegation or a University Delcgation of
Academics goes abroad, at the end of the visit thc Ambassador scnds
a rcport saying these were thc members, these were the mectings
held, thesc were the decisions taken, ctc.

Usually thc Ambassador says that these arc the spccific things on
which follow up action has to be takcn and usually what happens is
thc Ambassador’s report not only come to my Ministry but if it
involves cconomic matter or industrial mattcr or power scctor matter
a copy of that rcport goes to thc conccrned Ministry also.

Then what happens is that the concerned Territorial Division in our
Ministry rcviscs this rcport to action points on the rcport. We get in
touch with thc other Ministrics and we tell them to take a mecting.
So. cither the Sccrctary, Industry or Scerctary. Scicnee and Technol-
ogy or if it is a largest projcct involving forcign investment. the
Principal Sccretary to the Prime Minister takes a mecting saying these
arc thc suggestions. If full dctails arc not available we get the full
dctails and thcn the Forcign Investment Promotion Board of the
concerned Ministry finalises the project.™

2.57 The Committcc pointcd out that ccrtain suggestions were made
during Parliamcntary Dclcgation visit to Australia. A Mcmber of the
Dclegation wrotc a notc to Primc Minister on some of the important
suggestions. Rcacting to it, thc Forcign Sccrctary admitting the failures
statcd as follows:—

“If there are operational dccisions; then the Heads of the Missions or
the concerned spccialised officers in the Missions follow up immedi-
atcly in thc Ministry. Supposc there should be transfer of technology
and how it can be donc. Then some officer from Australia should
writc immcdiatcly to our Ministry of Extcrnal Affairs. Where vou
havc taken gencral policy decisions, I must confess that there are
failurcs. Duc to shortage of manpower. the follow-up action is not as
cfficicnt as it should bc. So, wc have to strengthen our Missions
abroad.....If wc writc lctters to our Missions abroad saying that
certain dccisions arc takcn to oricnt programmes and policics in a
particular manncr. but, then, there is a fecling that follow up is not
as cfficicnt as it should bc and morc attention should be given.”

2.58 The Committee have been informed that due to paucity of staff it has
not been made possible by the Indian Missions abroad to take follow-up
action on the important decisions taken with regard to policy matters.
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The Committee desire that the Ministry must address themselves to this
problem and devise personnel policy, working procedures and establish
priorities so that important policy mandates are immediately followed up
and such decisions are reflected in the working of Missions. The Committee
would like to be apprised of the action taken in this regard.

(viii) Modernisation of Missions

2.59 Enquired whether organisational structure existing on date in the
Ministry of External Affairs was efficient to look after 143 Missions abroad
for the country to fulfil laid down objectives and whcther it should be
further strengthened not only by manpower but also with modernisation.
To this, the Forcign Sccretary stated as follows:—

“Now in my Ministry I still find, barring a few divisions, people still
using old typewritcrs. I still find people using the ordinary telex
instead of fax machines. I told my colleague that look I want to
computcrisc, I want to introduce electronic mail, I want each division
to havc fax machines so that fax machine can receive and send
mcssages.”

2.60 Giving comparison of structurc and equipment of Indian Missions
working aborad vis-a-vis of Forcign Missions working abroad of other
dcveloping countrics, the Foreign Secretary stated as follows:—

“If we compare to Bangladesh, we are better. But if we compare with
Malaysia, Indoncsia, China we are worse. Pakistan is better than us.
I do not want to compare with countries like France, Germany, etc.
becuase these are very high-tec. countries. But Pakistan, certainly in
the use of modern cquipment and things like that it has more
resources and more capacity.”

2.61 A former diplomat in a Memorandum with regard to modernisation
furnished to the Committce has stated as follows:—

“Our failurc to introduce the aids offered by modern technology
widely is shortsighted for it means over-staffing at the non-diplomatic
level and inefficiency in the form of inaccuracics and delay which
cannot bc toleratcd at the fag-end of the twentieth century.”

2.62 In a post evidence note thc Ministry has stated that for comparison
of Indian Missions abroad with rcference to models adopted by other
developing countrics, following aspects inter alia may be highlighted:

(1) Modcrnisation of officc cquipment.
(2) Modcrnisation of communication facilities.

Modernisation of office equipment

2.63 Indian Missions abroad by and large comparc well with other
devcloping countries as far as office equipment is concerned. Elcctronic
typewriters, photocopying machines and other modern office equipment is
being provided to missions, computers have been provided to 50 Missions
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already. This compares quite well with the officc cquipment maintained by
most developing ‘countrics in their Missions in India.

Modernisation of commumnication facilities

2.64 While the Missions abroad arc linked satisfactorily through the
traditional mcans of communication likc tclephonc, telex and morc
recently fax, there are two arcas where we arc lagging bchind some of the
developing countries like Pakistan and Egypt. Thesc arc:

(1) Radio and wirc-lcss links have bcen cstablished with very few
Missions. Consequcntly there is no back up mcans of communication
in casc tclex/fax links are disrupted duc to a natural calamity or war
or other disturbances. Howcver, a project is ncaring complction.

(2) Computer-based communications have not been introduced at all in
Indian Missions abroad. Howcvcr, thc possibility of introducing
clectronic Mail is being cxamined. This could revolutionisc the
communication systcm.

Computerisation

2.65 Regarding computcrisation, the Forcign Sccretary during cvidence
informed the Committee as follows:—

“Some of our Territorial Divisions arc alrcady computcriscd. We arc
hoping to .introduce special courscs for Foreign Scrvices Officers for
the use of this machinery at the Forcign Scrvice Training Institutc.
Our passport organisation is in the process of getting computerised.
Some of our Missions abroad specially in advance countrics like
Germany or Francc or England are getting the cquipment and pcople
are getting trained.”

2.66 In reply to a question whether any centraliscd computcrisation was
in opcration at the Hcadquartcr the Foreign Sccrctary stated “we arc in
process of establishing.”

2.67 In a post cvidence note on computcrisation of Missions abroad. thc
Ministry statcd as follows:—

“Missions are now allowed to go in for local purchasc of computer
hardware/software as per the standardised spccifications in order to
ensure compatibility of hardwarc at the Hcadquartcrs and Missions.
Missions are being askcd to put up proposals for local purchase
taking into account their immediate nceds, manpower allocation.
budgetary conditions, the local computer hardwarc and softwarc
availability,. maintenance and servicing facilitics scopc for local
training and other factors. Proposals arc processed by computer Cell
on case by casc basis and sanctions arc convcyed aftcr administrative
and financial approval. Ncarly 50 Missions havc becn sanctioned
purchase of computers. Proposals from othcr missions arc under
diffcrent stages of processing.”
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Future Plans

It is the endeavour of the Ministry to fully computerise the various
Divisions and Missions abroad by supplying necessary hardware/software
and imparting requisite training to the officials in coordination with NIC/
FSTI, in the near future.

MEA is working on a proposal for computer communication between
various offices of the Ministry and selected Missions abroad in the initial
phase through the Electronic Mail (E-Mail).”

Allowance & Perquisites

2.68 With regard to the allowances and other perquisites for officers
posted abroad, the Ministry in a note furnished to the Committee has
stated:

“The question of allowances and perquisites is important from the
point of view of the morale of the officials. The Missions and the
officers represent India abroad and for projecting a proper image, a
minimum level of allowatces is absolutely essential. However, by and
large, compared to a number of developing countries like Pakistan,
Indonesia, Malaysia and Egypt, our allowance structure is less
favourable. This is illustrated by differences in allowances which exist
vis-a-vis Pakistan, as ascertained from the Indian Missions in
Kathmandu and Bucharest in January, 1992:

Allowances paid to Allowances paid by
our Officers Pakistan Embassy
Kathmandu USS$ Uss
Amb. 1405 2149
Counsellor 793 1669
FS 663 1383
Bucharest
Amb. 2423 2156
Counsellor 1222 N.A.
FS 1118 1163

2.69 Asked to furnish reasons for allowance structurc being less favour-
able for officers of Indian Missions abroad vis-a-vis other countries in this
rcgard, the Ministry has stated:

“Our allowance structurc is less favourablc compared to the allo-
wance of a number of devcloping countries like Pakistan, Indonesia,
Malaysia and Egypt, was made keeping in vicw reports sent by
representatives abroad, based on their informal contacts with
diplomats of the countries concerned. However, whilc on being
informed about our allowance structure, these diplomats confirmed
that they are drawing more allowances than ours. They are rcluctant
to give information regarding the amounts being drawn by them. We
had becn ablc to obtain thc relevant figures in all cases (allowances
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drawn by the Pakistan diplomats in Nepal and Romania)...Each
country follows its system of computerisation of allowance payable to
its diplomats. This system is kept confidential. It is, therefore,
difficult for us to say as to why the allowances payable to our
diplomats are less than those drawn by the diplomats of some other
developing countries. However, the fact our allowances being less
favourable than those countries like Pakistan, Indonesia, Malaysia
and Egypt does call for a look at our allowance structure with a view
to improving the same.”

2.70 The constant dynamism of present day international diplomacy and
statecraft requires an equally fast and efficient line of communication.
Policies made and decisions taken in the nick of time are required to be
communicated at twice that speed. An efficient communication system is,
therefore, not only the key to augment human resources but is in fact ‘a
force-multiplier’. The Committee, however, observe that the Ministry of
External Affairs has not given due importance to the improvement of its
communication network and also to the intrd8uction of automation in its
office procedures. In fact, the Committee are concerned to learn that the
Ministry is far behind even some other developing countries like Egypt and
Pakistan in introduction of the latest communication facilities in Missions
abroad. The Committee are of the firm opinion that in view of the current
spate of global changes, it has become imperative for the Ministry of
External Affairs to go in for rapid adoption of modern communication
systems.

2.71 The Committee would, therefore, urge upon the Ministry of
External Affairs that in case they are facing any constraint of resources in
modernising the communication system both at Headquarters and in
Missions abroad, they should persuade the Ministry of Finance for
allocation of additional funds for the purpose.

2.72 The Committee also recommend that in order to derive maximum
benefits from the latest information technology the Ministry should intro-
duce special training courses for imparting computer training to the foreign
service officers and for making them familiar with advanced communication
and informatics systems.

2.73 The Committee note that nearly 50 Missions have been given
administrative and financial approval for purchase of computers. Proposals
from other Missions are under different stages of processing. The Commit-
tee are of the view that no Indian Missions should lag behind in adopting
modern technology and expect the Ministry to finalise the proposals
expeditiously. The Committee would like to be apprised of the progress
achieved in compauterisation in Missions and introduction of Electronic Mail
System within a period of six months.



CHAPTER III
FUNCTIONS OF MISSIONS

3.1 The main function of our Missions abroad is to implcment Govern-
ment policics. to assist in their formulation as far as Extcrnal Affairs arc
concerned. to protect and promotc our interests, to strengthen tics which
forcign countrics in the light of national and intcrnational policy objectives
and to look after thc interests of Indian nationals. Generally, these
functions include political. cconomic, commercial (including promotion of
forcign trade). cultural, information, consular and publicity activitics.

(i) Cultural Functions

3.2 Cultural wings attachcd to Indian Diplomatic Missions abroad
arrange cultural programmes which are aimed at consolidation of our
rclations of fricndship and coopcration with othcr countrics. on the basis
of cquality reciprocity and mutual bencfit.

3.3 As dcsired by the Committecc. the Mimstry of External Attairs
furnishcd the following:

“(a) Dcvclopment of bilateral cultural hinks is an important aspect of
Mission’s functioning. Not only the dccorum of Indian Missions is
maintaincd by display of object departs but they reflect various
aspccts of Indian culturc too. The Missions do so also through the
acgis of Fricndship. Associations, Socictics ctc. sct up to provide a
medium for giving cxposure to the pcople of particular country to
diffcrent aspects of Indian cultural heritage. In this respect.
Cultural Agrcements cxist between India and most of the countrics
under which Cultural Exchange Programmes arc periodically
drawn up for providing a framework for bilatcral cxchangces in the
cultural field.

(b) The Ministry is by and large satisficd with the existing sct up and
pcrformance of cultural wings in the Missions and cfforts arc
always there to improve further.”

3.4 Enquired whether any cvaluation has been undcrtaken of the
various Missions to detcrmine the cxtent to which our Missions have becn
able to present India’s cultural image, the Ministry of External Affairs in
its reply stated:

“Although scparate mechanism of evaluation is not considered
necessary, it is done constantly by the Ministry through periodical
returns collected on this item of work. The Foreign Scrvice Inspectors
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tcam as well as other senior officials from the Ministry visiting the
Mission from time to time make it a point to evalute the performance
of the Mission on this important aspect of functioning also.”

Indian Council for Cultural Relations

The Indian Council for Cultural Relations (ICCR) was set up in
, 1950 for giving and strengthening the ties of cultural cooperations

and cxchanges between India and other countries. Its objectives as dcfined
in the Memorandum of Association are:

(a)
(b)

(c)
(d)

(c)

to participate in the formation and implementation of policies and
programmes reclating to India’s External Cultural Reclations;

to foster and strengthen cultural relations and mutual understanding
betwecn India and other countries;

to promote cultural exchange with other countries and people;

to establish and develop rclations with national and international
organisations in thc field of culturc;

to takc such mcasurcs as may be rcquircd to further these
objcctives.

3.6 The Ministry of External Affairs assumed administrative opcrational
control of the Council in 1970-71 with a vicw to making the Council an
cffective and non-controversial instrument of India’s foreign policy. In
1978. in kccping with the rccommendations of the Ashoka Mchta
Committce, the Council took over from thc Department of Culture all

work

pecrtaining to incoming and outgoing cultural dclegations and dcle-

gated activities rclating to implcmcentation of cultural exchanges pro-

gram

mcs.

3.7 On bcing askcd to dctail merits of putting ICCR under thc Ministry
of Extcrnal Affairs, thc Ministry in a notc stated inter alia as under:

“The Government is conscious of the importance of culture as a
positive and significant instrument for foreign relations and diplo-
macy. Thus. it was nccessary that a concerted cffort be made to
utilisc the vision, dynamism and activity of our cultural traditions to
cstablish morc mecaningful rclations with other foreign countrics.
These objectives arc better appreciated and exccuted by MEA, when
officers have the cxperience of working abroad and in India, as well
as sound knowlcdge of cxccuting our forcign policy in the cultural
ficld. Thus, grcater and more rcsult-oriented attention is being paid
both to thc administrativc and policy aspects of improving our
cultural relations with other countrics.

That the activitics of the Council have cxpendced in all dircctions in
the cultural domain is cvident from thc fact that thc grant of the
Council, which was approx. Rs. 13 lakhs in 1977, has riscn to approx.
Rs. 15 crores during the current financial ycar. As a measurc of
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recognition of the cfficacy of thc functioning of thc Council under MEA,
the Dcpartment of Culture decided in 1978, to transfer the entirc work
rclating to incoming pcrforming dclcgations under Cultural Exchange
Programmes and other bilatcral agrcements to the Council. In 1990, the
Ministry of Education deccided to transfer the cntirc Government of India
scholarship work pertaining to forcign students to thc Council. Requisite
modifications in Allocation Busincss Rules have also been carricd out
accordingly.

Further, Festivals of India abroad and the Festivals of forcign countrics
in India which come under the purvicw of thc Department of Culture are
bcing cxccuted in so far as the performing arts componcent is concerned, by
thc Council as an agency work on bchalf of the Department of Culture.
Similarly, whencver a major cultural cvent is required to be cxccuted on
behalf of thc Ministry of Extcrnal Affairs. thc samc is cntrusted to the
Council.

All this would indicate that both thc Ministry of Human Rcsource
Decvelopment (Department of Education and Culture) and the Ministry of
External Affairs have the requisite confidence in the functioning of the
Council to the extent that all major cultural activitics with forcign countrics
arc bcing channcliscd through the Council. The Council. being an
autonomous body under thec MEA . is able to discharge its dutics as an
instrument of forcign policy morc cffectively because of its close associa-
tion with MEA.

The ICCR. after coming under the operational control of MEA. has
morc than fulfilled its cnvisaged rolc as an cffective and non-controversial
instrument of Indian Forcign Policy.™

3.8 As desired by the Committec. the Ministry of External Affairs
furnished the following information in respect of Indian Council for
Cultural Relations:

ICCR Cultural Centres

The ICCR has Cultural Centres in Georgetown (Guyana). Paramaribe
(Surinam), Moscow (Russia). Jakarta (Indoncsia). Port Louis (Mauritius).
Berlin (Germany), Cairo (ARE) and London (U.K.).

Role and Funcrions

The Centres develop and maintain contacts with wide cross-sections of
the local citizens including students, tcachers. scholars. cultural per-
sonalitics. universitics and allicd institutions. They are cquipped with
books. audio-casscttes, video-tapes. musical instruments and staffed with
profcssional tcachers and artists. The Centres have played pivotal role in
gencrating -greater awarcncess and appreciation of India’s Cultural heritage
in the countrics of their opcration.
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The main activitics of these Centres include;—

(a) A library of basic books on India in English, in thc language of the
country, in Hindi and in some of thc other Indian language,
combincd with cfficient landing system;

(b) A rcading room whcre chosen periodicals are made available to the
public;

(c) A library of films. slides, rccords and tapes with an cfficient lending
systcm;

(d) Tcaching of Indian Dance. Music, Finc Arts and Yoga;

(¢) Teachers of Hindi and / or other Indian languages for which therc
may bc dcmand;

(f) Arranging periodical lectures on Indian cither by cmincent citizens of
the country well-versed with India or by visiting Indian dignitarics;

(g) Arranging films shows in the Centrc and in other interested
institutions throughout the country;

(h) Organising cxhibitions of Indian books, photographs. posters and art
objccts cither on its own initiative or through local bodies;

(1) Organising cultural cvenings of Indian dance, music and drama with
encouragement of more and more participation by local bodics;

(j) Organising thc artical pcrformances of Indian plays and on Indian
themes at the Centre and other town as well as over the local Radio
and Tclevision; and

(k) Distributing books and other material on India.

3.9 The Cultural Centres undertake any other activity for projection of
Indian culture in thc arca of thcir location dcpending on the local
conditions and requircments. The Centres function as part of our diploma-
tic Missions. While the Dircctor and teachers arc posted from India,
secrctarial and contingent staff is recruited locally. The cntirc expenditure
on running the Centrc is mct by the ICCR.

Demand for Centres

Given the success of existing Cultural Centres abroad, there is tremen-
dous demand from several Indian Missions abroad for opening new
Centres. The countries where such demand exists are Uzbckistan (and
othcr Central Asian countries), Trinidad and Tobago. France. Ghana ctc.

Criteria for opening Cultural Centres

The determining factors in locating our Cultural Centres abroad are—
(a) the importance for India of the country where a Centre is proposed to
be set-up, the country’s role in the region, and the cxtent to which it
would welcome an Indian Culture Centre; (b) degree of cultural affinity
between that country and India, with the priority being given to these
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countries where there already exists a marked degrec of cultural affinity;
and (c) the purpose which cultural diplomacy can serve in advancing our
overall diplomat in objectives in the country/region.

The decision on opening new Centres will be taken bascd on the above
factors and on the availability of financial resources.

Review

The activities of the existing Centres are rcviewed as part of the annual
review by the Governing Body and the General Asscmbly.

Selection of DG of ICCR

3.10 Since the Council is an autonomous body under the administrative
control of the Ministry of External Affairs, the post of DG, ICCR is
headed by an IFS Officer of the rank of Joint Secretary.

3.11 It is proposed to continue this practice sincc it has been found
effective in terms of the coordination with MEA and implementation of
the role envisaged for the Council.

3.12 A former Diplomat in a note furnished to the Committec stated:

“I would only say that cultural functions should bc chosen with an
cye to the audience; for instance, onc of our best Bharata Natyam
dance’s made on impression at all in Cairo, for the dance was quitc
beyond the comprchension of the audience.”

3.13 Another Diplomat, in this regard stated:

“Cultural projection is also part of a nation’s image, considcrable
improvement is called for.”

3.14 For effective information, cultural and indeed most work of a
Mission it is essential that at any given timc it has at lcast one Indian
diplomatic officer proficient in the locally current languagc of Govcrnment
media and should be in position.

3.15 In response to thc above, thc Ministry has statced:

*“It is Ministry’s constant endeavour to ensure thc presence of at Icast
one diplomatic officer proficient in thc local language in cvery
Mission.”

3.16 Recognising the importance of culture as a positive and significant
medium for improving foreign relations and diplomacy, the Government
have been making concerted efforts to utilise the vision diversity and
dynamism of Indian culture for establishing meaningful and friendly
relations with other foreign countries. All major cultural activities with the
foreign countries are being channelised through Indian Council of Cultural
Relations which is working undef the operational control of the Ministry of
External Affairs. The Committee have been informed that ICCR has
cultural centres in Georgetown (Guyana), Paramaribe (Surinam), Moscow
(Russia), Jakarta (Indenesia), Port Louis (Mauritius), Berlin (Germany),
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Cairo (ARE) and London (U.K.) and they are discharging the work of
projecting India’s image abroad successfully. The Committee are, however,
dissatisfied to know that in many important countries like Iran, Uzbekistan,
France, United States and Nigeria etc., there are no cultural centres. In
order to inculcate friendly relations with these countries there is a need to
set up more cultural centres in such countries. The Committee, therefore,
recommend that Ministry of External Affairs should seriously ponder over
this issue and make concerted efforts in this regard.

3.17 The Committee have also been apprised that ICCR is an autonomous
organisation and its D.G. is an IFS Officer of the rank of Joint Secretary.
The Ministry have contended that this arrangement is proposed to be
continued since it has been found effective in terms of the coordination with
the Ministry of External Affairs and the Missions/Posts abroad and for
implementation of overall role envisaged for the Council. The Committee,
however, do not agree with this argument and they are of the view that the
Council’s DG should be an eminent public figure who is proficient in the
field of art and literature. The selection of a suitable candidate can be made
in consultation with the Department of Culture.

3.18 The Committee are informed that cultural wings attached to Indian
Missions/Posts abroad arrange cultural programme which are aimed at
consolidation of our relations of friendship and cooperation with other
countries on the basis of equality, reciprocity and mutual benefit. Develop-
ment of bilateral cultural relations is an important aspect of Missions
functioning. The Ministry is by and large satisfied with the existing set up
and performance of cultural wings in the Missions and efforts are always on
to improve them further.

3.19 The Committee are of the view that since cultural activities play a
significant role in projecting India’s image abroad, concerted efforts are
required to be made for improvement in the functioning of the cultural
wings. The Committee are of the view that cultural functions should
invariably be chosen with an eye to the audience so that desired message are
transmitted effectively. The Committee, therefore, expect the Indian Mis-
sions abroad to take note of the likes and preferences of audiences in each
region while organising cultural functions.

(ii) Consular Function

3.20 Every Indian diplomatic Mission abroad has a Consular Scction
which processes the applications for grant/rcnewal of Passport/Visa ctc

3.21 In regard to present workload and improvement required in the
functioning of Consular Sections in Mission abroad, the Ministry of
External Affairs in a note furnished to the Committee statcd as follows:—

“There has been a substantial increase in the workload of the
Consular Sections in the Missions abroad without a commcnsurate
increase in the staff strength. But, despite this handicap, by and
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large, our Consular Officers are providing quick service both to the
foreign nationals and to Indian citizens who approach the Consular
Sections. All'Heads of Missions have been given instructions that the
Consular Officers must ensure that polite, courtcous and cfficicnt
service is provided both to foreign nationals and to Indians visiting
our Missions.

In order to further improve the functioning of the Consular
Sections abroad, two requirements are essential;

(i) That there must be a crash programme of computcrisation of
all Consular Sections with linkages to the CPV Division so that
the CPV Division, as the nodal authority looking after thc
functioning of the Consular Sections, has immediate access to
the data available with the Consular Sections abroad; and

(ii) An increase in the staff strength in the Consular Sections
particularly with regard to those countrics where there is
substantial Indian community resident or a substantial Indian
expatriate community comprising workers, labourers business-
men, etc.”

3.22 Responding to a query during evidence, the Foreign Sccrctary
informed:

“In different countries where there are Embassies but sufficient
passport and visa work is there in parts of the country other than the
Capital, General Consulate is opened depending on thc workload.
For instance now in USA apart from Embassy in Washington, we
have 3 Consulated General—one in Chicago, another in San Fran-
cisco and another in New York.”

3.23 Asked whether any complaint about thc unsatisfactory nature of
services rendercd by Consular Section in various Missions has been
received, the Ministry stated:

*“On occasion, some individuals have complained regarding their own
specific cases where they have not been satisfied with the grant of
consular service. In many such cases, the complaints result from dclay
caused either by procedure or the excessive pressure of work on the
Consular Sections. Whereever a Specific officer is named by any
complainant the comments of the officer and the circumstances of the
case are ascertained and if the complaint is justificd, the erring
official is cautioned.”

3.24 In regard to complaints regarding delay in issuc of passports in New
York, the Foreign Secretary stated:

“This complaint is valid because the number of Indian nationals in
the New York area has increased whereas our staff strength has
remained static. The other reason why the specific issue of passports
or visas to the people of Indian origin has been delayed is because of
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trouble in Punjab and Kashmir. A littlc more back reference to the
Home Ministry is done about various formats. So, that dclays thc
process. Subject to these limitations we arc doing our best. If there
arc any suggestions based on indepcndent information which the
Committec have got from our citizens. We would bc appreciative to
receive those recommendations and implement whatever we can.”

3.25 The Committee also note that in every Indian Mission/Posts the
consular section processes the applications for grant/renewal of passport
and issue of visas, etc. The Committee have been informed that there has
been a substantial increase in the workload without a commensurate
increase in the staff strength. The Ministry has also stated that for the
improvement of the functioning of the consular sections there is need for
computerisation of all the consular sections with linkage to CPV Division
and augmentation in the staff strength in consular sections in some
Missions. The Commijttee are of the opinion that the Ministry has not given
as adequate importance to the consular work of the Missions as it deserved
taking into consideration the important task of issuing passport and visas
involving public dealing with foreign nationals. The Committee, therefore,
desire the Ministry to make a review of staff requirement and to take
suitable steps for augmenting staff strength and introducing modern aids
wherever considered necessary.

3.26 The Committee find that mechanism available for redressal of public
grievances has not been properly institutionalised. While the Committee are
in agreement with the contention that the redressal of grievances of
Missions/Posts abroad can ‘better be dealt with by an active interest on the
part of Heads of Missions/Posts as also by adoption of a helpful attitude on
their part and on the part of other officers, they, however, have a
disconcerting feeling that at times the position about inefficient consular
service has to be brought to the notice of the Ministry of External Affairs
and individuals have to represent to the Government of India about the
unsatisfactory treatment meted out to them by the Mission staff. The
Committee feel that the Missions/Posts abroad should function as a place
where visiting Indian nationals feel at home.

(iii) Publicity and Information Service
Role, Objectives and Functions

3.27 The role, objectives and functions of External Publicity Apparatus
in various Missions is two fold:

(a) To monitor coverage of India, in the local media; and (b) contributc
to the covercge on India, tapping whatever sources at its disposal, in
particular the information supplied and channelised by thc External
Publicity Division, with a view to enhancing and providing a balanced
coverage of India in the local media. The publicity apparatus is cxpected to
bc alert to adverse or negative publicity against India, asscss its likely
impact and counter it as effcctively and quickly as possible. Often it has to
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refer such coverage back to authorities in India and seck information and
guidance on how it can be corrected.

3.28 Its functions arc not limited to news coverage. The information
wings of Indian Missions abroad, which are often combine with the cultural
wings or work in close relationship with it, are expected to use the entire
range of tools of information—documentary and feature films, photographs
and the transparencies, video films, besides of course the print media, to
project a wide coverage of India, highlighting positive aspects, and putting
occasional adverse developments into perspective. These also include areas
of our polity, our economy, history, culture and society. It is expected to
liaisc with the local media and develop useful contacts which can be called
upon to feed information and correct disinformation and adverse pro-
paganda when required. It is also expected to keep in touch with local
cultural and educational institutions including schools, colleges, Indian and
other associations, through which such information can be channelised at a
more stable level.

System of carrying out publicity by Indian Missions abroad

3.29 Information Officers work under the overall supervision of the
Head of Mission, and in close coordination with the other wings of the
mission, notably the political, economic and commercial, and the cultural
wings. They receive material and instructions from the External Publicity
Division, MEA, and rcport back to them in turn. Different Missions have
evolved different modalitics of publicity taking into account local condi-
tions, practices and advantages or limitations. Many missions have a
system of bringing out news lctters or magazines, bcsides channelising
distribution of material sent by the Ministry. Where local conditions favour
it some bring out supplements’ in local newspaper on significant occasions
like Rcpublic/Indcpendence Day. Missions also maintain libraries which
the local public is encouraged to use to increase their knowledge and
understanding of India. Missions also organize screening of popular and
quality Indian films either in association with local sponsors or in their own
premises, if they have such facilities. Most, if not all missions are provided
with film projectors for the purpose. Missions are also kept supplied with
other audio-visual material including documentaries and vidco films which
are loaned out or taken up with local broadcasting authorities for mass
dissemination.

Strategy/Plans for External Publicity

3.30 An annual action Plan relating to the Ministry/XP Division is
formulated at the commencement of every year, and reviewed at the end
of the year. A sample of Action Plans pertaining to External Publicity
Division for the last two years is attached for information. Action Plans_
are drawn up bearing in mind considerations of strategic information,
objectives the most efficacious media and channels for realising such
objectives, as well as immediate publicity requirements. Broadly, at a
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strategic level the objective of thc XP Division is to cnhance the volume of
positive coverage of news about India through key contract of information
receiption and proccssing such ‘as thc mainstrcam intcrnational mecdia
(multinational print, radio and TV ncws agencics, major national and
international broadcasting agencies and ncwspapers ctc.), and other
influential and vulnerablc points such as cducational institutions and cthnic
information channels which exercise special influcnce in determining the
image of the country abroad.

Formulation of Publicity Plans

3.31 Publicity plans are formulated taking into account thc stratcgic
objectives and the immediate information environment. Information work
is conducted at various levels. At the first or topical lcvel, the Annual
Plans give priority to the Government’s policy and other objcctives as spelt
out in statements in Parliament or elsewhere. Side by sidc, an analysis of
issue on which we are susceptible to adverce publicity is made. High
priority is also accorded to neutralising and countcring such propaganda,
and projecting our point of view on them. These may rclatc to a range of
hard or topical issues including relations with ncighbours, human rights,
cnvironmental issues, nuclear policies, poverty and development projects.

3.32 But publicity is not limited to topical issucs. Publicity also conccrns
itsclf with publicity of enduring and deep features of Indian culturc and
ethose ranging from publicity of India’s cultural hcritage. her traditions of
religious, ethnic and, political pluralism, India’s secular fabric, her demo-
cratic political structure and its mixed economy. A judicious mixturc
between ‘soft’ or cultural publicity and ‘hard’ or political and cconomic
publicity is aspired for.

3.33 Areas of priority are identified in line with governmental policies so
that publicity stratgies dovetail with political and cconomic stratcgics. The
most appropriate channels and instruments are identificd. These include
cultivating journalists from priority areas, whether country or region
specific, or subject specific. In line with the priority to economic activity,
economijc publicity has been emphasised in the current plan. Economic
journalists have been -invited to India; and film and printed publicity
matter on the economy prepared and sent to Missions to publicize the
cconomic reforms and new investment opportunities in India.

Training to Information Officers

3.34 Apart from a period of training and attachment during the period
of probation, officers sent to information wings of missions arc also
routincly bricfcd on the work expected of them by the XP Division before

they take up their assignments. HOM is also regularly adviscd on how to
conduct cxtecrnal publicity work.
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Association of Professionals for Publicity Work

3.35 Profcssionals are associatcd in cxternal publicity in a number of
ways though thc large majority of Information Officcrs are drawn from the
Indian Foreign Scrvicc who arc themselves trained in information work
both during thcir probationary period, and on the job. Professional
agencics and journalists arc routincly commissioned for articles and
fcaturcs on various aspects of India for usc in magazines, newsletters and
supplements brought out by both the Ministry and the missions. Profes-
sional agencics, including ad-agencies, printcrs, designers and publishers
arc similarly drawn upon in the various publications brought out or printed
by thc MEA. Profcssional photographers and film producers are also hired
or commissioncd in thc sphcre of audio-visual publicity such as photo-
fcatures, lccturc-demonstrations and films, both on film and video.
Officcers from the Information Scrvice of India arc also co-opted in certain
sclect tasks from time to time. Such officers have also, over the ycars,
been posted both in missions abroad and at headquarters. The logic of this
arrangement is to usc the profcssionalism of specialists in various ficld
under the guidance of officers who have cxpecrience of conducting
intcrnational rclations and diplomacy, familiarity with, and sensitivity to,
the intcrnational mcdia and with local conditions in widely disparate
countrics and parts of the world, as also an empirical understanding of
forccs and trends at work in international rclations in gencral. The
cxpericnee of working in core arcas of policy making and implementation
and familiarity with the culture, media and socicty in various parts of the
world at large. combined with their own training in information work, is an
important and ncccssary input in the formulation of publicity strategies.

Familiarity with Local Language

3.36 Postings of Rcpresentational Officers in the Information Wing of
Indian Missions abroad is donc on the rccommendations of the Foreign
Scrvicc Board which recquirc the approval of thc Minister of External
Affairs. As is well known, the Ministry has a systcm whereby each officer
is allottcd a compulsory forcign language in which the officer has to
acquirc a high standard of proficicncy. Subject to other criteria which are
cqually important, (such as considcrations of spccialization, fairness in
postings, tcnurc considerations ctc.) an cffort is made to post Information
Officcrs with familiarity with languages current “in the country of their
postings. The Information Wings arc gencrally also provided with locally
recruited staff and/or professional intcrpreters who are there to assist the
India-bascd Information Officers in their work. Foreign Service Officers
arc also cxpected to acquire a working knowledge of the language spoken.
in their countrics of accreditation, as and when- such a language may not
correspond to their compulsory foreign language. For this a system of
optional forcign languagc is encouraged.
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3.37 The Committce enquired whether there were cases where Informa-
tion Officers did not know the local language and depended upon
interpreter/translator. In reply, the -‘Ministry stated as follows:

“This may happen from time to timc owing to exigencies of service
espccially in far flung Missions with limited staff or where the
language spokcn may be specific or unique to the region. In general,
given the sprcad of major UN languages, the problem is not at all
acutc.”

3.38 The Committce desired to know what arrangements had been made
to cnsurc that thc officer posted in Missions abroad devecloped the
nccessary cxpertisc in the ficld of publicity. The Ministry in reply stated:

“The aptitude of an officer for information work is an important
considcration in posting him against such a post. Over a period of
time, IFS Officers can be expected to have scrved in this capacity
both in Missions abroad as well as at hcadquarters. The expericnce of
both has bcen found to mutually reinforce their cxpertise in the ficld
of publicity and information work. The supcrvision of other officers
with similar cxpcrience at higher levels, and that of thc Head of
Mission, are also important clements in dcvcloping the nccessary
cxpertisc in such work amongst officers.”

3.39 Enquircd whether publicity work in some Missions abroad had been
cntrusted to local Public Rclation Agencics. To this the Ministry has stated
as follows:

“Ministry docs not, as a rulc, follow thc practicc of cntrusting
publicity work to local public relations agencics. India-bascd officers
of thc Missions arc primarily responsible for this task.”

Ministry’s Satisfaction

3.40 Ministry is satisficd with thc pcrformance of officers cntrusted with
the responsibility of the Publicity Wing of Missions abroad. Many of them
have shown grcat flair for the job.

Evaluation

3.41 The Forcign Service Inspection Tcam periodically visits Indian
Missions abroad and cvaluates thc work of the cntirc Mission and its
various wings. Rcports of thesc visits arc scnt to the XP Division for
follow-up and remedial action. Intcrnally too, the XP Division monitors
and cvaluatcs thc work of its Information Wings through a system of
periodic reports. The work of individual officers is also cvaluated through
the system of Confidential Reports maintaincd by senior officers in the
Mission.
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Role of Ministry in Publicity Activities

3.42 Explaining its role in public efforts of Indian Mission abroad the
Ministry of External Affairs stated as follows:

“Information Officers of Indian Missions abroad report to the
External Publicity Division of the Ministry of External Affairs on a
routine/daily basis. The Division/Ministry controls, directs, quides
and assessed activities of the Mission/Information Wings in a variety
of ways. In the area of policy, Missions are kept informed of
developments on a regular basis by the Territorial Division and by
the XP Division. Statements and Press Release issued by the
spokesman on the entire range of issues impinging on our external
relations are communicated promptly to our Missions so that they are
kept informed and can channelise such information and pre-ampt or
counter incorrect, partial or distorted reportage. This is done through
a system of twice-a-day news hulletins which are transmitted to
Missions through tie-ups with PTI and local newsagenices in foreign
countries, and/or by fax or telex. Select Missions are kept informed
of the reportage on sensitive issues in the Indian press on a daily
basis. Articles or reportage highlighting positive developments are
also sent to Missions. Unofficial sources are also exploited, where
possible, for independent reports which enhance the credibility of
such stories. A system of inviting foreign journalists to visit India, in
coordination with the Mission, with a view to providing them a
balanced exposure to India has also been in force with good results.
The Ministry also liaises with other media representatives visiting
India from time to time, as also the foreign press corps resident in
India.”

Views of a Former Diplomat

“XP Division functions effectively within its constraints. The con-
straints are mainly of facilitics—modern technology is not sufficiently
uscd—and of space. It should always be remembered that a country’s
image is made more by its free media and the behaviour of its
citizens than official presentations; and no amount of offical publicity
can counter the adverse effects, when they exist, of these.”

3.43 The Committee note that main objectives of the Information Wings
of the Indian Missions, abroad are to monitor coverage of India in local
media, to promote suitable coverage on India by tapping whetever resources
are at their disposal and to pre-empt or counter negative or adverse
publicity against India and that India based officers are primarily respon-
sible for this task. The Committee have also be informed that officers posted
to the Information Wing have the ability, experience and requisite training
in information work and in bigger Missions they work under the able
guidance of the Senior Diplomats. Their performance, according to the
Ministry is reported to be quite satisfactory.
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3.44 The Committee, however, feel that Indian diplomatic machinery
entrusted with the responsibility of information work in Missions/Posts
abroad needs to be restructured and revitalised with a view to enhancing
positive coverage on India abroad and monitoring effectively, countering
incorrect and distorted reportage and also misleading, false and disinforma-
tion campaign conducted by certain countries against India. The Committee
are also of the considered opinion that there is need and scope to intensify
publicity efforts and reorient our presentation so as to convincingly project
a more positive image of India abroad. Our publicity material and efforts
should also be addressed not only for foreign media but also for foreign
institutions abroad and all people, including people of Indian origin. The
Committee suggest that the Ministry should examine the feasibility of
organising programmes, to sponsor exchange visits by eminent people who
have earned special distinction in the field of education, culture, trade and
literature.

3.45 The Committee are informed that the foreign service officers are
expected to acquire a working knowledge of the language spoken in the
countries of accreditation as and when such a language may not correspond
to their compulsory foreign languages. For this proficiency in optional
foreign languages is encouraged. At times it so happens that owing to
exigencies of services especially in far flung Missions with limited staff or
where the language spoken may be specific or unique to the region, officers
may not be knowing the language of the place of their postings. In the
considered opinion of the Committee for an efficient performance it is
essential for an Information Officer in the Mission to have the knowledge of
the local language where he is posted. The Comt_nittee, therefore, desire that
as far as possible officers having familiarity with languages current in the
country may be posted in these countries to enable them to discharge their
duties effectively with regard to the information and publicity work. They
also suggest that efforts should be made to post at least one diplomatic
officer who is proficient in the local language.

3.46 The Committee would also suggest that suitable attractive incentives
in the form of special allowance may be given to officers who acquire
adequate proficiency in the language unique to region. Such an incentive,
the Committee feel, will lessen the difficulty faced in this regard.

3.47 The Committee also desire that proper steps should be taken to
augment the physical and financial resources, to introduce modern tech-
nology for information and publicity. The Committee would like to be
apprised of the action taken in this regard within a period of three months.
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(iv) Economic and Commercial Functions
Role of Missions

3.48 Indian Missions abroad assist the Government to formalate the
economic and trade policies with foreign countries by way of providing
information about the market, which could be of interest to our trade such
as the volume of tradc, the distribation of market, costs and price
structure, pattern of import, factors affecting sourcing of imports, nature of
activities of our competitors, major partics involved in imports, processing
and manufacturing, distribution and retailing etc., and the opportunities
that exist for us. Besides, they answer trade enquiries from local and
Indian businessmen and the various commodity boards as also make
mutual introductions, facilitate settlement of trade disputes, organise
exhibitions, fairs, lecturcs, radio talks etc., to publicise India’s export
potential, prepare and issuc periodic handouts/bulletins on trade informa-
tion and also furnish monthly reports on the commercial and economic
conditions in the countries where they are situated for the benefit of
Government, Commodity Boards, Export Promotion Councils etc.

3.49 Apart from broad objectives the Committce desired to know
whether some of the Missions have been given any specific objectives. The
Ministry of External Affairs in its reply stated the position as follows:

“Recently certain Missions have been identified as target Missions
taking into account the potential for direct forcign investment,
technology transfer and exports. The OECD, Gulf, ASEAN coun-
tries as well as the Republic of Korea and Hong Kong are included in
the target list.”

3.50 All Missions in general and these target Missions in particular have
been asked to lay special emphasis on the following objectives:—

(i) to increase our exports;

(ii) to attract foreign investment; and

(iii) to channclize technology flows.
Organisational Set up

3.51 The organisational sct up of Economic and Commercial Wings of
our Missions abroad arc flexible and geared to meet the present level and
future potential of our economic and commercial interests with the country
concerned. In some of the important countries like France, Japan, Russia,
United Kingdom and United States of America, our Economic and
Commecrcial Wings arc hcaded by officers of the level of Minister
(corresponding to the level of Gr. III of IFS). The total number of
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officers and staff in the various Missions as on 1st March, 1991 and 1992 is
as follows respectively:

1991 1992

(a) Officers of the rank of Attache (India Based) 83 83
and above

(b) Staff (India Based) 100 100

(local) 153 153

3.52 The organisations set up in various Missions is by and large found
adequate. However, the Committee of Secretaries had decided that the
office of Commercial Representatives abroad could be re-grouped so as to
function more effectively in pursuance of commercial interests. In this
connection, the Committee of Secretaries had directed that the Ministry of
Commerce and the Ministry of External Affairs should sit together and
reach at a broad consensus on deployment of staff and for opening of new
officers, creation of additional posts and other changes. Accordingly,
meetings were held and the matter is under the consideration of Ministry
of Commerce.

3.53 Asked whether the officers dealing with this wing were adequately
equipped, the Ministry stated:

“Officers posted to Indian Missions abroad for commercial work go
through orientation programme which essentially consists of briefing
in Commerce Ministry; discussions with Chambers of Commerce,
Export Promotion Councils and other organisations concerned with
foreign trade, besides visits to industrial and commercial centres in
India. Moreover, IFS officers also undergo a training programme at
the Indian Institute of Foreign Trade, New Delhi which also
organises the Annual Refresher Course for Commercial Officers
abroad. Depending upon the nature of posting, the officers some-
times undergo training in Ministry of Commerce/Textiles. These
arrangements apply both to the officers going abroad on their first
Commercial posting as also those who have previous experience in
commercial work. Wherever necessary, overlaps are also occasionally
permitted for short duration to expose the successors to specialised
tasks in advance. Thus, officers dealing with commercial functions are
adequately equipped to discharge their duties efficiently.”

3.54 As desired by the Committee, the Ministry of External Affairs
furnished information on certain points as follows:

Functioning

Functioning of these wings is quite satisfactory as evidenced by the
increase in our exports.



47

Usefulness

These wings are found quite useful by trade and industry both in our
country and abroad.

Review

Efficiency and effectiveness of these wings is periodically reviewed, on
the spot, by Foreign Service Inspectors. Moreover, periodic Conferences
are also held regionally to review the work done by our Commercial
Offices abroad to identify problems and arrive at suitable solutions, as also
planning suitable strategies to be deployed in improving the trade relations
of India with the countries of the region.

Commercial/Economic Intelligence

3.55 The Economic and Commercial Wings prepare and issue periodic
handouts/bulletins on trade information and also furnish monthly reports
on the commercial and economic conditions in the countries where they
are situated. Besides, they also provide information about market such as
the volume of trade, the distribution of market, costs and price structure,
pattern of import, factors of affecting sourcing of imports nature of
activities of our competitors major parties involved in imports, processing
and manufacturing distribution and retailing etc. and the opportunities
exists for us.

3.56 Asked how for the Heads of Missions helped in economic activities,
increase business and trade and boost export, the Foreign Secretary during
evidence stated:

“There has been a specific orientation to economic activities given by
the Ministry of External Affairs. We have a separate Economic
Relation Division headed by Additional Secretary and assisted by
Joint Secretary. We have undertaken a specialised publicity prog-
ramme promoting our economic reforms with modern methods. We
have been instrumental through our Ambassadors in organising
investment promotion and trade promotion. We have selected 45
countries where Ambassadors have been given specific charge to do
certain things. We have ensured greater interaction at the senior level
between Chamber of Commerce and our experts. We have organised
visits abroad of business delegations. So, there is a greater amount of
concentration on economic activities on the part of our Missions
abroad. In the Foreign Service Training Institutes, we will organise
specialised courses for promotion of economic interest in India.”
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3.57 Asked whether the Ministry had found any improvement in trade,
the Forcign Sccrctary during evidence Stated:”

“It could not be qualified but the statistics will inform about the
targets for ASEAN countrics. We have recently signed a prefercntial
trade promotion agrecment.”

3.58 The Committee note that in Indian Missions/Posts abroad economic
and commercial wings also discharge important functions. They have been
informed that these wings have been found useful by trade and industry in
our country. The Committee are of the view that in the present environment
of economic liberalisation much more is required to be achieved. The
Committee, therefore, suggest that suitable mechanism needs to be evolved
by the Ministries of External Affairs and Commerce for holding periodic
consultations with the Chambers of Commerce and Industry, Export
Promotion Councils and other organisations engaged in development of
international trade so that the Heads of Missions/commercial represen-
tatives abroad could meet the needs and demands of trade and industry,
both in our country and abroad and improve the functioning of the
economic and commercial wings in the light of the suggestions.

3.59 The Committee would also like the Ministry to organise regional
meetings and all the Heads of Missions/commercial representatives abroad
should have periodic meetings relating to matters concerning trade, industry
and other economic interests in the regions of their own jurisdiction in
order to enable them to take stock of the situation, exchange experience and
pool their assessment and judgement for export promotion and for
attracting foreign investments.

3.60 The Committee are informed that organisational set up of Economic
and Commercial Wings in various Missions are by and large adequate. The
Committee of Secretaries has decided that office of commercial represen-
tatives abroad could be regrouped so as to function more effectively in
pursuant of commercial interest. In this connection, they had directed that
the Ministry of Commerce and Ministry of External Affairs should sit
together and arrive at a broad consensus on deployment of staff and for
opening of new offices, creation of additional posts and other changes.
Accordingly, meetings were held and the matter was -stated to be under
consideration in the Ministry of Commerce. The Committee desire that such

* The Ministry at the time of factual verification has replaced the version of Foreign
Secretary which he had placed before the Committee during official evidence:

*Exports have shown an increase of 20.9% and all indications are that this growth will
be sustained, MEA through its different divisions and its Missions abroad have
contributed in this export effort. We hope to redouble our efforts in increasing our
exports. Our strategy is driven by the need to focus on specific regions, countries and
sectors. An important development in this regard has been the substantive commence-
ment of a sectoral dialogue partnership with ASEAN in the four designated areas of
trade. technology, tourism and investment.”
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proposals should be accorded priority and expeditiously finalised.

3.61 The Committee are sgtisfied to note that recently certain Missions
have been identified as target Missions taking into account the potential for
direct foreign investment, technology transfer and exports. The Committee
desire that the Ministry of External Affairs and the economic Ministeries
concerned should keep a constant watch over the performance of target
Missions and their new role in furtherance of India’s economic interest
abroad and monitor regularly on half yearly basis the progress achieved in
this regard. In this connection, the Committee would also like the
Government to provide adequate infrastructure like manpower and other
inputs necessary for achieving the desired objectives.

(v) Overseas Indians
Institutional Arrangements

3.62 A unit dcaling with overscas Indians is attached to thc Passport and
Visa Division for maintaining contacts with pcople of India origin scttled
abroad and to dcal with their problems and complaints. In addition. cvery
Indian Mission functions as a nodal point for contacts with pcople of
Indian origin. The officers decaling with consular matters arc normally
responsible for maintaining such contacts. Whilc there is always scope for
improvement, the present arrangement is considcred adequate kceping in
view that contact with overseas Indian is one of thc various dutics that this
Ministry performs.

Accessibility of Senior Officers

3.63 Senior officers of a Mission arc cxpected to bc accessible and
responsive to visiting and local persons of Indian origin in their respective
countries of dcployment. In fact this aspect of an officer’s work is also
assessed by his immediate senior annually.

3.64 Enquircd whether cascs had come to the noticc of the Ministry
where visitors were not shown the due regard towards thesc visitors. In
reply, the Ministry informed as follows:

“Whenever any such case has been brought to the noticc of the
Ministry, the matter has been duly examined and suitablec action
taken.”

3.65 Enquircd whether the Ministry took cognisance of newspaper
reports/letters to editors in regard to unhelpful or discourteous behaviour
by Indian Mission staff, the Ministry replied in the positive. They furthcr
stated that they took cognisance of such complaints suo moto or only after
a written complaint was filed.

3.66 With regard to guidelines issued to Heads of Mission for showing
greater courtesy, decent behaviour and prompt service towards visitors and
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thc mechanism available to watch implementation of thesc guidelines the
Ministry has stated as follows:

“From the time a young officer joins the Ministry, emphasis is laid on
courtesy towards visitors and prompt disposal of work. Such guide-
lines are also periodically mentioned at formal and informal gather-
ings.

The Foreign services Inspectors have been inspecting Missions, as
well as Senior Officials when making Official visits take note on this
aspect of Mission’s functions.”

3.67 Review Committee 1984 had also recommended that the missions
need to be more alert in their treatment of all visitors.

3.68 The Ministry was asked about the steps taken for the implementa-
tion of the recommendations, the Ministry in their reply has stated that the
advice is accepted. Foreign Sccretary has once again addressed to all
Heads of Missions reiterating the need for utmost courtesies to be shown
towards all visitors.

3.69 The attention of the Foreign Secretary was drawn towards com-
plaints received from visitors who were not courteously received in various
Foreign Missions and was asked to furnish his suggestions for improvement
in this regard, the Foreign Secretary during evidence stated:

“I can only submit that we arc very conscious of this rccurrent
shortcoming. We have made an analysis where this happens more.
We have come to the conclusion that the frequency of discourteous
behaviour is proportionate to the number of Indian visitors who
arrive at a particular place, for instance, London, Geneva, Frankfurt,
Bangkok, Hong Kong. You have a number of pcoplc coming. The
officers and the staff should really be dedicated and have a scnse of
tact and courtesy.”

3.70 The Foreign Secretary added:

“I will give you an example. Somebody who is an important person
cqQmes on a private visit comes to the Mission and asks for a car. If
the ambassador is wise enough, he will do something and give the
man a car. He will have to tackle such a situation at his own level.
On the contrary, if person goes to a country like Chile, he will be
received with open arms. It all depends on the temperament of the
person but our Missions handle such cases tactfully. We do send
general circulars saying that these are the complaints we are receiving
and so, do the needful.”

3.71 In this regard, a former Diplomat in a note furnished to the
Committee stated:

“Under this head (courtesies to the visitors) should be considered not
only Indian citizens in foreign countries, but also people of Indian
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origin sctticd abroad. Though legally thcy may bc diffcrent the
cultural, social and political contacts is gencrally similar. The rcquire-
ments from Missions in dcaling with thesc pcople vary from country
to country thc cxtent of which they arc madc or not depends upon
the approach of the Hecad of thc Mission and his staff in cach

LX)

cascs.... .

3.72 Relations with Indian and Indian origin communitics should bc an
important priority in thc work of MEA and thc Missions. This nced
inculcation in rcasons whcre it may be ncglected duc to attcntion bcing
concentrated on local authoritics and pecople cxclusively. For promoting
and monitoring thesc rclations, suitable organisational changes arc nceded.
including creating of a spccial cell in MEA, and dcsignation of officers
specifically for this work in give Missions. In sclecting such officers
relevant Indian language proficiency should also be taken into account.
Countrics like Greece. Portugal. Isrcal. South Korca and China have
developed system for relations with their communities abroad for deriving
cconomic and other bencfits from their presences. A study of these would
help MEA in cvolving its own policics and mcthods. and it should
undcrtaken if not donc alrcady.

3.73 Another Diplomat in this rcgard has in a non-official memorandum
stated:

“Thc quality of thesc services depends very much on the tone sct by
thc Hcad of Mission. But cven with the best will in the world there is
often a widc gap between the cxpectation of visitors and the facilitics,
in the provision of transport and bookings of hotcls, for instancc, that
a Mission can providc. The Mission also is limited in its staff. In staff
norms, provision is scldom madce for the fact that a staff-member
posscs practically half the day or morc in attcndance at airports or in
helping a visitor to do his shopping. The rclationship with resident
Indians also dcpcnds largely on the cxamples sct by the Head of
Mission. A good HOM will go out of his way to seck their advicc and
to makc them fecl part of the family of the Mission. They then
willingly help with visitors from Indian whether dignitarics of cultural
troupes.”

3.74 The Ministry was asked to furnish their comments or thesc issucs.
The Ministry in this regard has stated that in sclecting officers for consular
work, specially in countrics with large Indian communitics, the knowledge
of the relevant Indian language is alrcady being taken into account. The
suggestion of the former Diplomat rcgarding a study of the techniques/
policics adopted by countrics like Greece, Portugal, Isrcal, South Korca
and China could bc considered for implementation.

3.7 The Committee note that there have been complaints about
discourteous behaviour shown and indifferent treatment meted out to
Indians visiting abroad by the staff of Indian Missions/Posts. This is
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reported to be on account of apathetic attitude on the part of the staff as
also on account of large number of visitors. In regard to action taken on
such complaints, Foreign Secretaryv stated during evidence ‘‘we do send
general circulars saying that these are the complaints we are receiving and
so do the needful.”” The Committee are unhappy to find that there is no
established mechanism for redressal of such complaints.

3.76 Extending courtesies and facilities to Indian visitors by the Missions
broad is an essential function of the Missions which the Committee expect to
be performed by the officers and staff to the satisfaction of the visitors.
Greater emphasis need to be laid in this regard during training of IFS
officers.

3.77 The Committee are also of the view that there is a need to monitor
the existing arrangements so as to enable the Ministry to make improve-
ments wherever it is considered necessary in view of increasing number of
visitors. An assessment could be made of specific problems faced by the
visitors and the assistance and services rendered to them. The Committee
are of the view that in countries where large numbers of people of Indian
origin are settled or there are large number of workers. there is a case for
providing additional consular staff including labour. Attaches in adequate
numbers commensurate with the sine of the working population. The
Committee, therefore, desire that adequate steps in this regard should also
be taken by Ministry of External Affairs expeditiously.

(vi) Coordination

3.78 In scrveral Indian Missions officers are also posted from Cabinct
Sccretariat and Ministrics of Defence. Commerce and other Ministrics.

3.79 Asked to furnish the criteria of sclection of officers and terms of
their posting abroad and the functions and role of such officers in the
Missions abroad. thc Ministry has stated that officers from Cabinct
Sccretariat and Ministrics of Defence. Commerce and other Ministrics arc
sclected for postings in Indian Missions abroad by the concerned Ministrics
through a process devised by them and for discharging dutics and
responsibilities as assigned by them.

3.80 Askcd about the role of the MEA in sclection of officers from
other Ministry the Foreign Secrctary during cvidence stated:

“The officcrs from the various dcparticents which has been men-
tioned in thc memorandum they go through a process of sclection
through their own intcrnal sclection boards ctc. The names come to
us along with thcir CRs. That is cxamincd in dctail by our
administrative division ctc. Then it comcs to me and it is submitted to
the Forcign Minister. We have a role to play. Of course. the detailed
sclection process is donc by the concerned Dcpartment. We cannot
say anyting. As far as thc authority of thc Head of the Mission is
concerncd, hc has full authority. Therc is somc authority. He is
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watching the work of the officer belonging to another department.
Thetc is a rclationship between the two. The authority can recom-
mend the officer’s recall subject to certain disciphinary procedures™.

3.81 Asked when the officers were posted abroad whether their back-
ground were cxamined through somc mcthod. the Sccretary during
cvidence stated:

“The Defence Ministry, the Cabinct Sccretariat. the Rescarch and
Analysis Wing have all got thcir own processes of clcarance for their
officers. For the other officers. the process is that the Department of
Pcrsonnel and Training docs process the pancl. Suppose. a commer-
cial counscllor is being postced. The Commecrce Ministry draws up a
pancl of two or three officers. It gocs to the Dcpartment of
Personncl. They then sclect the officer. After that, the CR comes to
us. If it is a scnsitive job, then, the officers background is cross-
checked with the IB also.™

3.82 Askcd whether the antecdents of IFS officers are cxamined before
they are posted abroad. the Sccrctary of the Ministry stated not cverytime,
unless somcthing adverse has comc to the notice in the course of their
carccr. Before, rccruitment fairly through the IB cnquiry is madc.

3.83. Askcd if a person was rclated to somc forcign intcrest. it had
comc to notice after the sclection of pancl what was the altcrnative before
the Ministry, the Sccretary during cvidence stated:

“In that casc also. posting stands cancclled. We havc one or two
officers in our scrvice who arc known to have business intcrest. We
have not given thcm the posting.”

3.84 The Sccrctary added that:

“Even unofficially. If there is a press report, we investigate it whether
it is a genuine onc or not.”

3.85 As regards coordination of Wings of Ministrics with MEA/HOM. a
former Diplomat has obscrved as follows:

“There arc two fundamcntal shortcomings of the far rcaching
significancc. The first is thc functioning of thc Wings of Ministries
other than the MEA in our Missions. These often function on their
own, reporting to and recciving orders dircctly from thcir parent
Ministries, with MEA, completely in thc dark and thc Hcad of
Mission often not kept fully informed, lct alonc consulted. This can
be dangerous for India. with differcnt Ministries persuing different,
cven contradictory objectives, where the right hand docs not know
what the left is doing. Somctimes the parent Ministry docs not cven
kecep its Wing informed. I know of morc than onc instancc where a
forcign scttler has told the cconomic officer of a Mission. you arc
tclling us this but we will get our way in Delhi—and they have. This
is 10 undcrvaluc the advice of a Mission, to which grcat attention
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should be paid sincc it is on the spot, and it allows forcigners to play
off onc group against anothcr, which can very gravely compromise
India’s best intcrest.”

3.86 In rcgard to the coordination among officers of other Departments
and the Missions, the Foreign Secretary stated:

“It depends very much on the competence of the Head of the Mission
concerned. If he inspires confidence, if he nurtures a tcam spirit, he
can coordinatc the work. I have been the Head of a Mission in five
countries.”

3.87 Asked whcther any staff in a Mission could have direct correspond-
ence and not through thc Head of the Mission the Foreign Sccretary of the
Ministry Statcd:

“I will bc absolutcly open about it. Our Missions have staff from the
Commcrce Ministry, occasionally from thc Finance Ministry, RAW
Extcrnal, Intclligence Organisation; we have officers from the Rail-
way Board. So thesc arc the categorics of officers from outside. The
instructions are that all thc officers bclonging to other organisations
should kccp the Head of the Mission fully informed of their gencral
trend of activities and contacts. If the Head of thc Mission is a sober
tcam lcader, hc manages”.

3.88 The Sccretary added:

“The officcrs belonging to the intelligence organisations at times are
involved in certain activities, which are at times not better to be
known to thc Head of the Mission. If he knows and condoncs that,
hc will bc violating the diplomatic bchaviour. What is normally
cxpected to these officers is that they need not give the full details
but thcy should inform generally.”

3.89 Asked whcther Head of Mission some time did not know about
certain Reports, the Sccretary stated:

“that situation arises only bccause thc officer of thc other Dcpart-
ment is not following the stipulations. The notes arc there.”

3.90 Asked how this situation could be improved, the Sccretary stated:

“Morc catcgorical instructions from their parent Department are
nccessary. The procedure is important. He should get a copy of those
instructions so that we can enclose that copy to the concerned
Ambassador. If he violates any of thosc instructions, we can show
that to him and by this way we can cnsure that he behaves in a
disciplincd manner.”

3.91 As per the instructions laid down officers belonging to various wings
of Ministries functioning under or on behalf of the Ministry of External
Affairs are required to keep Heads of Missions informed of their activities.
The Committee are informed by the Ministry of External Affairs that in



55

actual practice instructions are not often implemented properly and Heads
of Missions are not often regularly kept informed. The Committee desire
that for better coordination the Ministry/Departments concerned should
suitably advise their officers functioning under their administrative control
as part of the Missions or otherwise, for strict compliance with the extant
instructions and that instructions issued to the officers should also be
endorsed invariably to the Ministry of External Affairs.



CHAPTER IV
REVIEW MECHANISM

4.1 The.review mechanism for functional aspects of the work of our
Missions consists of the following:—

(1) Regular monitoring by the Ministry, both in the Territorial Divisions
concerned and the Administrative/Establishment and other Divi-
sions.

(2) Conferences, from time to time, of Heads of Mission/Commercial
representatives in a particular region.

(3) Calling Heads of Missions and other concerned officials to Declhi,
whenever necessary, for consultations.

(4) Periodical inspections by Foreign Service Inspectors.

(5) Review of functioning of Mission during visits by VVIPs External
Affairs Minister, other Ministers, Foreign Secretary and senior
officials of the Ministry from time to time.

(6) Preparation, Implementation and review of Action Plan.

(i) Management Information System
4.2 The Committee desired to know whether there was a formal
reporting system, periodicity of such Reports, their timely receipt and
follow up action. In response, the Ministry informed as follow:
(a) “There is a formal reporting system by the Indian Missions
abroad in the form of periodieal reports and returns. The
periodicity of important reports and returns are as follows:

S.No. Name of the Return Periodicity

1. Publicity Report Fortnightly/
Monthly

2. Monthly Record of Events Monthly

3. Monthly Commercial/Economic Report Monthly

4. Consular Report Quarterly

5. Annual Political Report Annual

6. Annual Economic and Commercial Report Annual

7. Annual General Report Annual

8. Annual Action Plan Annual

9. Special Despatches Depeding  on

the exigencies.

(b) Generally these reports are received in time from Indian Missions
abroad.

56
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Follow up action on Despatches

(c) These reports are duly studied and help to formulate policy
responses. In addition input received is utilised to answer
Parliament Questions, queries from other Ministfies/Depart-
ments, non-Governmental Enterprises/Organisations and indi-
viduals.

(d) The existing system is found to be satisfactory.”
(ii) Annual Action Plans

4.3 The conccpt of Action Plan was introduced from 1986-87. An
Action Plan is drawn up before the beginning of each year indicating
programmes to be undertaken.

Objectives

4.4 Annual Action Plans are prepared by various Ministries and
Departments of the Government of India in response to instructions from
the Cabinet Secretary who coordinates and monitors these plans as a
system of reviewing the organised functioning of various Ministries and
Departments. The objective of the Annual Action Plans are described by
the Cabinet Secretary as follows:—

(i) to reflect the manner and time-frame of action in respect of
activities and functions to be performed during the course of the
year;

(ii) to indicate the milestones and targets to be achieved in a particular
month; and

(iii) to serve as an instrument for timely and efficient implementation of
all programmes and activities.

4.5 The Cabinet Secretary also advises that the perspective for the year
needs to be clearly defined alongwith the new policy initiatives that are to
be introduced and that the statement of objectives need not merely be a
break-up of various activities.

MFEA Annual Action Plan

4.6 In response to these instructions from the Cabinet Secretary, the
Ministry of External Affairs also draws up detailed Annual Action Plans,
while at the same time pointing out that Action Plans formulated for
External Affairs will necessarily have to depend on innumerable external
factors in view of the pace of developments involving transformation in
inter-state relations and emergence of new political, economic and social
configurations as have been especially manifested in the international scene
during the last few years. It has been also noted that in the field of foreign
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relations, we can outline anticipated concerns evolving patterns of interests
and policy options which are available at specific points of time. Action
Plans, time-bound targets and specific time schedules arc dependent upon
international developments which are outside the scope of domestic control
and influence in the unpredictable sphere of inter-Statc activity.

Nonetheless, as may be secn from MEA’s Annual Action Plan for 1992-
93, the fundamental objectives of India’s foreign policy and formulation of
necessary policy intitiatives and foreign policy activity programmcs arc
clearly expressed. These are detailed in broad pcrspective relating to
India’s role in the international multilateral sphcres involving activity in the
United Nations framework and other intcrnational organisations, and
detailed in territorial area activity involving rclations with ncighbours,
South-East Asia, Central Asia and Russia, West Asia, Africa and with the
industrialised West, in the present day world following the ending of the
Cold War and the emergence of multiple ccntres of political and cconomic
power.

While these Action Plans also serve the objcctives of intcrnal review of
programmes and activity for the purpose of implementation of goals and
targets.

(iii) Meetings of Heads of Missions in Delhi

4.7 Enquired what specific matters were discusscd with Hcads of
Missions and other concerned officials called for consultation in Dclhi. the
Ministry in notc stated as follows:—

(a) “The Heads of Missions discuss the internal political situation in
the country/countries of their accreditation with Scnior Officers/
Ministers in the Ministry; India’s bilatcral political rclations with
the country concerned and ways of improving such rclationship:
administrative and. establishment mattcrs pertaining to their
Missions as well as other-aspects of bilatcral rclationship such as
economic, commercial, scientific, tcchnical and cultural coopcra-
tion. There are occasions when thec Hcads of Missions arc called
by the Ministry at the time of the visit of Hcads of Statc/Hcads
of Government/Foreign Ministers of thc countrics of their
accreditation. In such cases the Hcads' of Missions bricf the
Ministry on all relevant aspects and assist in thc formulation of
our position on various matters to be discusscd with thc visiting
dignitry. They are also present at the mcectings of the visiting
dignitry with thce Indian side. The existing arrangements arc
satisfactory.”

(iv) Regioﬁq( Conferences of Heads of Missions (HOM)

. 4.8 The Committee have been informed that Conferences from time to
time of Heads of Mission/commercial representative werc hcld in to
particular region with regard to the periodicity of the Conference of Hcads
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of Missions/Commercial Representatives at a particular region and
number of Conferences took place during the last three years, the Ministry
has stated that:

“There is no specific periodicity for conference of Heads of Missions
or Commercial Representatives.

(i) A Conference of HOMs of EEC countries was held in Baden
(Germany) in June, 1990 during the visit of the then EAH
Shri I.K. Gujaral.

(ii) There was a Regional Conference of HOMs in January, 1991 in
Delhi to discuss Gulf crisis.

(iii) A Conference of HOMs of EEC countries was held in Paris
during the transit visit to France by present PM in
November, 1991.

(iv) A Conference of HOMs of the non-EEC West-European coun-
tries was held in Paris in September, 1992, during the visit of

present PM.

(v) A Conference of HOMs of Sub-Sahara Africa was held in
Nairobi in July, 1990.

4.9 The Committee desired to know their views whether such Con-
ferences should be more frequent to enable the Heads of Missions of that
particular region to exchange ideas and discuss matters of common interest
in the larger interest of conduct of diplomacy abroad. Replying in the
affirmative the Ministry further stated as follows:

**Such conferences needed to be organised more frequently to enable
the Heads of Missions of that particular region to exchange ideas and
discuss matters of common interest and also to promote trade and
investments. The periodicity need not be fixed and it could be kept
flexible depending upon the needs and changes occurring in each
region.”

4.10 About specific matters being discussed during these Conferences the
Ministry has stated that the need for organising such Regional Conferences
changes from one to another; however the purpose is to get the collective
use of all the Heads of Missions in that region to understand the
implications of changes or events happening in that area. Thus it will be
difficult to identify in general the specific matters that are discussed.
However; a few items normally discussed are:

(a) Political developments in the region;

(b) Action to be taken to promote our interests;
(c) Trade investments; and

(d) Technological developments, etc.

4.11 The Committee are concerned to note that the regional conferences
of Heads of Missions are not held at regular intervals. During the last three
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years only five regional conferences were held in Germany, New Delhi,
France, Paris and Africa which indicates that there are no guidelines laid
down for holding periodically regional conferences. The Committee are of
the view that personal contact among Heads of Missions should be
encouraged through regional conferences to enable them to exchange ideas,
discuss matters of common interest and promote trade and investments.
Even the Ministry has admitted that conferences need to be organised very
frequently to enable the Heads of Missions of that particular region to
exchange ideas. -

4.12 The Committee, therefore, desire that regional conferences of all
Heads of Missions should be held in their region at regular interval. The
Committee would like the Minister, to formulate guidelines for such
regional conferences covering duration, agenda list of participants and
representatives of various Ministries as necessary.

(iv) Inspections

4.13 There is a regular system of inspections conductcd on the
fouctioning of Indian Missions/Posts abroad. A tcam of Forcign Scrvice
Inspectors which periodically visits our Missions and Posts abroad is
cntrusted with the responsibility of examining the cffectivencss of function-
ing of our Missions in the light of current forcign policy objectives. This
team makes recommendations on staffing pattcrn rcquircments of Mis-
sions, budgetary requircments of the Missions and all other matters
pertaining to the running of the Mission. The Foreign Scrvice Inspectors
include a representative of Seccrctary (Expenditurc) in the Ministry of
Finance and a representative of the Forcign Sccretary.

Foreign Service Inspectorate

4.14 As desired by thc Committec, thc Ministry of External Affairs
furnished the following:

(i) Organisational structure of Foreign Service Inspeciorate

(1) Additional Seccretary & Financial Adviser, MEA/Dircctor
(Finance), MEA or representative of "Ministry of Finance
(Department of Expenditure).

(2) Senior Officers either from Establishment or Administration
Division (JS or AS level) and DS/US level-officcrs—1 each from
Establishment and Finance Division to assist the Inspectors at
S.Nos. 1 & 2 above.

(ii) Criteria and. procedure of selection of Inspectors
Generally the officers manning the above mentioned posts arc thosc
who are well served and competent in dealing with various matters
covered by the Forcign Service Inspectors during their visit.
(ili) Term of appointment
No fixed term. Composition of team varies with the sct of officcrs
mentioned at (a) (i) subject to the availability of the officers for the
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inspection from their regular duty at Hqrs. Term generally lasts till the end
of an individual inspection.

(iv) Role and Function

(a) General appreciation of political, economic, commercial, cultural
conditions—to comment, evaluate critically the functioning/per-
formance of the Missions—under these heads.

(b) Evaluation of controls in the financial, Accounts and Administra-
tive fields—to check Account, administration, security aspects,
etc.

(c) Review of perquisites of the functionaires (FA, RG, Local pay
scales, furniture, accommodation and other entitlements, etc.)

(d) Appreciation of representational activities.
(e) Review of Publicity arrangements.
(f) Review of Consular Activities.
(g) Comment on Public Relations set up.
(v) Type of Recommendations

(1) Abolition/readjustments of posts after studying the sanctioned
strength and the optimum utilisation vis-a-vis the volume of
work.

(2) Remedial mcasures for toning up administration and increase
efficicncy of Missions on all fronts.

(3) Cuts on spending under various heads to effect utmost
economy and avoid infructuous/wasteful expenditure.

(4) Change in Foreign Allowance/RG, pay scales of local staff etc.
(vi) Major recommendations made during the last three years

(1) Assessment of Missions from the Political, Commercial,
Economic, Cultural and Consular angles.

(2) Abolition of Posts recommendation in a substantial measure in
Kathmandu reduction/readjustment recommended in Daka,
Accra, Windboek.

(3) Adjustment of allowances with the rise in cost of living, also in
local staff pay scales.

(vii) Acceptance of Recommendations
All recommendations are generally accepted.
(viii) Periodicity of Inspections

Periodicity is supposed to be every 3 years but in effect it is 5-6 years
or even more.
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(ix) Ministry’s satisfaction.
No. While it is desirable to have frequent visits, it has not been possible
to undertake more frequent inspections.

(x) Suggestion for improvement

To set up an Inspectorate separately headed by a Secretary/Additional
Secretary to conduct Inspections only.

4.15 A former Diplomat in his memorandum to this Committee has
stated as follows:—

“Visits by Inspectors, is unsatisfactory. They tend to focus almost
entirely upon a administrative problems. Besides, in a two-day visit it
is hardly possible to arrive at an accurate assessment of the
effectiveness of a Mission.”

4.16 The Committee are informed that a team of Foreign Service
Inspectors consisting of a representative of Secretary (Expenditure) in the
Ministry of Finance and a representative of the Foreign Secretary periodi-
cally conduct inspection on the functioning of Indian Mission/Posts abroad
in the light of current foreign policy objectives. This team makes recommen-
dations on staffing pattern, budgetary requirements and all other matters
pertaining to functioning of the Mission.

4.17 The Committee are also informed that the prescribed periodicity is
3 years but in effect it is S or 6 years or even more. However, the
Committee are given to understand by a former career Diplomat that much
more is desired to be achieved in this regard. The visits of the inspectors are
not only unsatisfactory but they also tend to focus their attention on purely
administrative matters. Besides, in a two-days visit it is hardly possible to
arrive at an accurate assessment of the effectiveness of a Mission.

4.18 In order to improve the quality of inspection, the Ministry of
External Affairs has suggested setting up an Inspectorate separately headed
by a Secretary/Additional Secretary to conduct inspections only.

4.19 The Committee expect that the suggested Inspectorate which could
exclusively undertake inspection of all Missions at regular interval, would-be
set up early. The Committee desire that assessment of effectiveness of the
Mission should be judged not only from its functioning in the light of
current foreign policy objectives but also from its performance from

economic bench mark in the field of exports, foreign investments and
technology.

(vi) Evaluation and Monitoring of Missions

4.20 Enquired whether there were enough arrangements for evaluation
and monitoring of Missions and how frequent were the visits of inspection
team to the Missions abroad. In reply, the Foreign Secretary stated:

“It is done through three mechanisms. Their performance is con-
stantly under review in terms of telegrams and despatches they send
to us. We also evaluate their performance on the availability of some
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information from varied sources on the same situation. Secondly, we
have Foreign Service Inspectors to examinc the administration and
accounting proceduré in the Missions. These inspectors have the
additional task of seeing whether the policy tasks, functional tasks
including political and other tasks are performcd for monitoring the
performance of a Mission is where you have a lot of multilateral
activities, we usually get reports from MPs, journalists and other
cultural groups after their visits. They come back to us and tell us as
to how the Missions dealt with them to solve their problems and how
effective they were in establishing correct contacts, etc. So, through
all these means we do have the capacity to judge how effectively a
mission is working.”

4.21 Expressing their views and suggestions in their Memoranda submit-
ted to the Committee as well as during evidence, the former Diplomate

stated as follows: -

“Evaluation is presently done by visits of the Inspectors of the
Ministry and secondly, by assessments arrived at by the Foreign
Secretary and other Secrctaries in the course of watching the work of
the Mission conccrned.

The first, visits by Inspectors, is unsatisfactory. They tend to focus
almost entirely upon administrative problems. Besides, in a two-day
visit it is hardly possible to arrive at an accurate assessment of the
effectiveness of a Mission. :

The second is satisfactory but can be intensified. For instance, at
present impressions which turn out to be generally accurate, can be
reduced to writing and discussed annually by the Foreign Secretary
and Secretaries”.

Monitoring and Guidance

This depends very much on the Secretary and Joint Secretary concerned
and so no blanket pronouncement is possible.

Several Missions now have Wings of other Ministries. On their monitor-
ing and guidance MEA has little say. But MEA should not be kept in
ignorance.

Two specific improvements are suggested: Firstly, much greater devolu-
tion of work to lower levels so that Joint Secretaries and Secretaries have
far more time for careful thought and guidance to Missions. (It will be
found that the proportion of strength at Headquarters to strength-abroad is
much lower in MEA than in corresponding Ministries of several other
countries and most Missions themselves are low in officer-strength by
foreign standards). Secondly, territorial Divisions to have the officer-
strength availability to liase effectively with other Ministries of the
Government of India.
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Evaluation, mointoring and guidance of Missions

At present gencral guidance is provided through circular letters, tcle-
grams and ISI tclexes from MEA. It is occassionally supplemented by
HOM confcrences. Individual communications or consultation visits are
also uscd for spccific guidance. There is no mechanism for gencral
cvaluation and monitoring, apart from infrequent visits by Foreign Scrvice
Inspcctors whosec main concern, howcver, is usually concentrated or
judging the adequacy or otherwisc of emoluments in rclation to thc local
cost of living. Also there are periodic visits by financial audit parties. The
only other mcthod is to study a Mission’s reports.

The above mcans may be adcquatc in thc case of fcw important
Missions, frequently visitcd by scnior peoplc from Dclhi in other work,
where avaluation, monitoring and guidancc is inciden:ally facilitated by
such visits. But some Missions rcvive no or few such visits. Because of the
comparative unimportance of the countrics of their location, their rcports
may rcccive little attention at scnior levels in MEA. In such cases of
isolation thc present systcm nceds strengthening.

The best method would be to have a senior officcr from MEA make
inspection visits to such Missions with grcater frequency. The visits should
be for ovcrall cvaluation and guidance, rather than financial aspects which
may be dcalt with scparately. The visiting officer should be sufficiently
scnior to the visited HOM to carry duc credibility.™

4.22 Elaborating further the former diplomat during cvidence stated
that:
At thc samc time there arc other Missions, which arc not expericnc-
ing that monitoring. I think in thesc placcs monitoring and cvaluation
nced to be geared up to have cffective functioning. T think it will be
uscful if a system is dcveloped within the Ministry of Extcrnal Affairs
where scnior officers could be deputed to small Missions to find out
whcther they are facing any problems or whether they arc working
properly. So far as thc big Missions arc conccrned, they arc, in any

casc, being cvaluated as thc Ministrics. Sccrctarics and others go
therc regularly.”

Former Forcign Secrctary added:
4.23 Evaluation

*On the cvaluation point, I agree that the cxisting mechanism of
cvaluating thc performance of the Mission is not satisfactory. At
present the cvaluation is carricd out by two methods; onc is the more
substantive cvaluation which is done by visiting scnior officers to the
mission and the other is by what we call forcign Scrvice Inspection
Tecam. The diffcrence between the two kinds of visits is that whereas
the former is really to evaluate the substantive functioning of the
mission, the latter is to see whether their daily allowance and other
facilities are adequatc. Though they are not barrcd from commenting
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on thc substantive functioning of thc Mission, somctimes onc
wondecrs. whether they are qualificd to do so because of the kind of
pecoplc who arc scnt. though an officer of the Indian Forcign Scrvice
is always scnt therc. The problem is that. if you takc thesc two visits
together, cven then they arc not adcquatc cnough to cover all the
Missions as frcquently as it is nccessary to do. Thc turn of a
particular Mission im.so far as visit of Forcign Scrvice Inspector is
conccrned comes once in two to thrcc ycars' time. A Sccrctary in
charge of a particular arca during his tenure in the Ministry is hardly
ablc to visit 15 to 20 of the posts for which he has the jurisdiction. So
I think that this is a very difficult problem. Onc way out is that we
have the posts of morc Sccrctarics at Hcadquarters.”

Monitoring and Guidance by the Ministry

“The present arrangement lcaves much to be desired. 1 think a large
numbecr of Ictters from thc Missions go unanswcred. quite often. they
‘go cven unacknowledged. This crcates a great deal of frustration
among thc officcrs serving abroad. The only way out is that the
proportion of officcrs scrving at Hcadquarters and thosc scrving
abroad should bc incrcasced sizcably.

The other is that the devaluation of authority at the junior leval in
thc Ministry should be much morc than what it is. for example. if the
responsibility of responding to the lctters can be left to the Under
Sccretarics, Deputy Sccrctaries and Directors, as it used to be the
casc ten or fiftcen yvears ago. when I was serving as Under Sccretary
in thc Ministry.”

4.24 In their comments on the views cxpressed by the former diplomats
thc Ministry stated that:

“Whilc thc overall assessment of the performance of the Missions in
political, cconomic, cultural and consular spheres is primarily the
responsibility of the Territorial Division. the Sccretary incharge
monitors the overall performance continously all through the year. In
addition, the Forcign Scrvice Inspectors when visiting the Missions
cxaminc not only thc administrative, consular and financial issucs but
also cvaluate the functional cffectivencss and overall performance of
the Mission and its officers. Howcvcer, the possibility of cstablishing a
closer interaction between Forcign Scrvice Inspectors and the Territo-
rial Division could be considercd. Besides, the system of Annual
Action Plans which Ministry has bcen following since 1986 has
provided an effcctive mechanism for a rcgular rcporting and cvalua-
tion of the pcrformance of Missions.™
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4.25 Asked about the mechanism for monitoring the changing global
political alignment, thc Foreign Secretary during evidence stated:

“Since independence the issues with which our Foreign Department
has to deal with have undergone qualitative change. When we are
discussing qualitative change, it is a legitimate question to ask as to
how one monitors it and structures the responsibility to the new
development process. In this, I welcame your suggestions for
improvement also because firstly you look at it in a broader political
canvass and secondly you meet a larger number of people who talk to
you more frankly than to a diplomat.”

4.26 Regarding the existing mechanism for monitoring, the Foreign
Secretary stated:

“As for the mechanism, there is the process of regular periodic
reporting once a fortnight or monthly, depending on the importance
of the Mission and intensity of political activities which affect India.
For instance our Missions in Santiago and Kualalumpur would scnd a
monthly report whereas our Missions in Japan, Unitcd States, Nepal,
etc. would send us a fortnightly report. Apart from these, if there is
something which is urgent, which is of immediate importance, which
requires an immediate reaction or which requires an immediate
readjustment of our policies, there is the method of fax messages and
telegrams with different classifications and diffcrent priorities, which
arc graded.

The Foreign Sccretary takes a meeting every morning at 9.30 with
two other Secretarics. We review the previous day’s tclegrams and
reports which are of immediate nature. Reports which involve greater
analysis or long term development are also brought up and we three
jointly decide whether we should make any specific reccommendations
to the Minister of State or recommend that it should be taken to the
Prime Minister who is in charge of External Affairs. Wc also prepare
policy papers which go through the normal channels to the Principal

Secretary to the Prime Minister or the Cabinet Secrctary or to the
CCPA.

Every Thursday, I alongwith the two Secretarics, meet all the
Additional Secretaries in the Ministry. We review the previous week'’s
developments and each one of the officers is obliged to bring any
matter which requires attention or decision on recommendation of
further analysis. To the extent possible, we also have a meeting with
Joint Secretaries once every month or six weeks, where general

review is undertaken on what is to be done in the changing world
situation.

Apart from this interaction with missions abroad, another important
input which we get is the reports from the Intelligence Department of
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Government of India, Research and Analysis Wing. ctc. There is the
mechanism of coordination with these agencics. Country-Reports and
Situation-Reports from them, come to us once every week. These
comprisc five to eight pages summary on important political,
economic and defence devclopments. These are addressed to me or
to the concerned Secretary. We send them down to our collcagues in
the Territorial Division and they are supposed to bring out more
important points on which the Ministry of External Affairs is to act
or prepare policy options or instruct Missions abroad.

4.27 Regarding coordination with other Ministeries, the Forcign Secretary
added:

“We also have the coordination mechanism with other Ministries of
Government of India including Defence and Homc. We also have a
Core Group of Secrctaries, presided over by the Cabinet Secretary.
The Principal Secrctary to the Prime Minister also take coordination
meetings. If I cannot go, my senior collcagucs go to this mecting.
This core group mccts once in a week. Importance matters of higher
policy come up for discussion to be submitted to thc political
leadership.”

4.28 At present performance of the Missions is evaluated by (i) by the
visits of senior officers to various Missions and (ii) by Foreign Service
Inspectors team and (iii) by assessments arrived at by the Foreign Secretary
and other Secretaries in Territorial Divisions in the course of watching the
work of Missions concerned. Besides, the system of Annual Action Plans
provides an effective mechanism for regular reporting and evaluation of the
performance of Missions. In the opinion of the Foreign Secretary these visits
are not adequate to cover all the Missions as frequently as is necessary to do
so. The Ministry has admitted that ‘the possibility of establishing a closer
interaction between Foreign Service Inspectors and Territorial Division
which has the responsibility of monitoring and evaluation could be
considered.” However, from the views expressed by the former diplomats
and the former Foreign Secretary, the Committee are advised that the
following specific improvements are essential for better evaluation of the
performance and proper monitoring of the Missions abroad. That much
greater devolution of work to lower level in the Ministry so that Joint
Secretary and Secretaries in the Territorial Divisions are able to concentrate
for more time for careful thought and guidance to the Missions.

That Territorial Divisions should have adequate officer strength for
effective liaison with other Ministries/Departments of the Government of
India.

Inspecting Teams during vjsits to Missions abroad should focus more on
overall evaluation and guidance apart from financial aspects and adminis-
trative problems.
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Senior officer of sufficient higher level from Ministry of External Affairs
make inspection visits to Missions and with greater frequency. Visits by
Senior Officer should not remain confined to a few important Missions but
other less important countries also.

Reports from Missions of unimportant countries should also receive due
attention at senior levels in Ministry of External Affairs. A system is
developed in MEA where senior officers could be deputed to small Missions
where there had been no or few visits, enquire their problems and judge
performance. Every Missions/Posts should submit an annual performance
report on the work done by the Missions during the previous year for which
a suitable proforma should be devised by the Ministry of External Affairs.

4.29 The Committee are of the considered view that the above suggestions
need serious consideration. Besides, apart from having closer interaction
between Foreign Service Inspectors and Territorial Divisions, there is a need
to monitor and evaluate the performance of the Indian Mission abroad more
closely, so that deficiency and problems observed could be removed in time.
The Committee would like to be apprised of the action taken by them in this
regard immediately.



CHAPTER V
ORGANISATIONAL ASPECTS

(i) Organisational structure

5.1 The organisational structure in Missions/Posts abroad is bascd on the
need to ensure that there are designated officers/sections for cach aspect
of the Mission’s work so that all Indian Nationals and organisations and all
forcigners ctc. dealing with the Mission are facilitated in thcir contacts.

5.2 Asked whether the existing organisational structurc was adcquatc,
the Ministry stated:

“The functioning of each Mission is examined by thc Inspectors. On
the basis of these inspections, it is felt that the existing organisational
structure of the Missions is adequate. The manpower requirement
changes from time to time depending upon the work load of the
Mission. The exact organisational structure of a new Mission is
decided on the basis of the projected work load in different fields of
activity. The manpower requirement for each field is assessed
individually to determine the exact structure and manpower require-
ment.”

5.3 Asked about the norms for deciding the organisational structure, the
Ministry has stated that these decisions are based on a combination of an
objective assessment by the Ministry and application of prescribed norms.

5.4 With regard to receipt of complaints about the organisational
structure the Ministry has stated that there are no major complaints about
the organisational structure in Missions. At times there are complaints
about the staff. The complaints are examined in accordance with the
prescribed norms and action taken to redress them.

5.5 The Ministry is satisfied with the existing organisational structure.

5.6 With regard to organisational structure in the Mission the Foreign
Secretary during evidence stated:

*“We have a basic pattern, that is, head of the Missions, his personal
staff, attached officers and their supporting staff, a Communication
Officer, an administrative Officer, an Assistant and an Accéfnting
Officer. This is the basic pattern. If there are commercial relations,
there is a Commercial Officer and his supporting staff. If more staff is
there in any Mission, that is in addition to this.”
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(ii) Staff Strength

5.7 The Ministry of External Affairs in a note on position of posts in
Indian Missions abroad has stated as follows:

“The sanctioned strength of MEA category-wise in the Indian
Missions is at Annexure ‘A’. The existing manning matches the
authorised strength in general. However, at times there may be a
time gap between departure of an officer and arrival of his substitute
and in certain other cases the orders of a formal sanction for transfer
of posts may be underway.

As far as the vacancy Position both Mission-wise and category-wise is
concerned, no operational India based post is vacant abroad at
present. However, some posts numbering 68 have been kept in
abeyance or lying vacant for more than six months on functional a
grounds on the basis of recommendations of FSIs, etc. As for local
posts, though there may be a temporary vacancy due to resignation/
retirement of an employee, most of the posts are manned excepting
32 held in abeyance or lying vacant for more than six months in
Missions/Posts abroad.

5.8 A former Diplomat in this conncction has expressed his views as
follows:

“Missions vary very widely in organisation and strength and there-
fore, again, no blanket pronouncement is possible. On the whole, it
may be hazarded, always bearing in mind the risks of generalisation,
that most Indian Missions arc understaffed in officer strength and

overstaffed in non-diplomatic strength compared to those of other
countries.” ;



ANNEXURE

The Ministry at the time of factual verification has furnished the updated
staff position which as follows:

Sl Cadre/Post Posts at Posts at Total
No. Head- Missions
quarters  abroad
IFS (A)
1. Grade—I 3 19 2
2. Grade—II 3 25 28
3. Grade—III 24 102 126
4. Grade—IV 31 80 111
S. Jr. Administrative Grade/Sr. Scale 47 187 234
6. Jr. Scale 5 28 3
7. Training Reserve (Prob) Jr. Scale 27 — 27
8. Training Reserve for all Grades 10 - 10
9. Leave Reserve 19 - 19
10. Deputation Reserve 20 — 20
IFS (B)
1. Grade—I 62 84 146
2. Grade—IVIII m 164 335
3. Grade—IV 367 387 754
4. Grade—V/VI 459 184 643
5. Grade—II of Cypher Sub Cadre 81 134 215
6. Principal Private Secretary Grade of 3 18 21
Stenographers Cadre
7. Grade—I of Stenographers Cadre 32 179 211
(including the erstwhile selection
Grade)
8. Grade—II of Stenographers Cadre 212 163 375
9. Grade—III of Stenographers Cadre 42 75 117
Combined Research Cadre 7 1 8
Interpreters’ Cadre 4 21 35
L & T Cadre 17 — 17
Ex-Cadre HOMs — 10 10
TOTAL 1656 1861 3517
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ANNEXURE

Sl Cadre/Post Posts at Posts at Total
No. Head- Missions
quarters  abroad
IFS (A)
1. Grade—I 3 18 21
2. Grade—II 3 25 28
3. Grade—III 30 86 116
4. Grade—IV 31 78 109
5. Jr. Administrative Grade/Sr. Scale 47 187 234
6. Jr. Scale 5 28 33
7. Training Reserve (Prob) Jr. Scale 27 — 27
8. Training Reserve for all Grades 10 — 10
9. Leave Reserve 19 —_ 19
10. Deputation Reserve 20 — 20
IFS (B)
1. Grade—lI 62 63 125
2. Grade—IVIII 171 153 324
3. Grade—IV 367 355 722
4. Grade—V/VI 459 134 593
5. Grade—II of Cypher Sub Cadre 81 123 204
6. Principal Private Secretary Grade of 3 18 21
Stenographers Cadre
7. Grade—l of Stenographers Cadre 32 176 208
(including the erstwhile selection
Grade)
8. Grade—II of Stenographers Cadre 212 177 389
9. Grade—III of Stenographers Cadre 42 i 119
Combined Research Cadre 22 2 24
Interpreters’ Cadre 14 21 35
L & T Cadre 17 — 17
Ex-Cadrec HOMs — 10 10
TOTAL 1678 1731 3409
*The above excludes posts kept in abeyance, other excadred posts and
Group ‘D’ posts.
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Staff Strength in the Ministry

5.9 Asked whether the existing strength of Ministry was adequate to
enable it to process the various reports sent by the Missions and to
establish proper communication with them, the Ministry has stated that
the existing strength of the Ministry is inadequate particularly at medium
and lower levels and not only the renge of activities undertaken by the
Ministry has expended but also a number of new Missions have been
opened in response to major geo-political changes resulting in fermation
of new countries.

5.10 Asked whether the structure in the Ministry as on date was
efficient to look after these 143 Missions working abroad to fulfil the
objectives or it was required to be strengthened cither by manpower or
by modernisation, the Foreign Secretary during evidence stated:—

1

“Yes, at the middle levcls, operation levels, there is need for some
cnhancement to deal with various aspects of the functioning of our
Ministry.”

5.11 Kecping in view the inadequate strength at medium and lower
levels the Secretary of the Ministry when asked during evidence about the
steps taken in this regard, stated:—

“There should be a cadre review so that we can recruit more
people. In this way, the total strength of the service will be
increased. That is the basic thing. Once, we have more officers, it
will be good for us. If I may inform the Committee, as compared to
my generation which is dependent on stenographic assistance etc.,
the younger generation officers are given training in computers and
word processors so that they do not have to depend on these
assistance. Now, with the passage of time, the demand of steno-
graphers and clerks etc, is going to diminish. With the present
strength and the required pattern of recruitment we will be ablc to
meet the requirements.”

5.12 A former Diplomat in this regard has made the following sugges-
tions:—

“Two specific improvements arc suggestcd. Firstly, much greater
devolution of work to lower levels so that Joint Secretarics and
Sccretaries have far more time for careful thought and guidance to
Missions. (It will be found that the proportion of strength at
Hcadquarters to strength abroad is much lower in MEA then in
corresponding Ministries of several other countries and most Mis-
sions themselves arc low in officer-strength by forcign standards).
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Secondly, territorial Divisions to have the officer-strength availability
to deal effectively with other Ministries of the Government of India.”

(iii) Cadre Reviews

5.13 Enquired when the last cadre review was carried out, the outcome
of that Cadre review and whether recommendations of the Cadre Review
Committee were implemented, the Ministry stated:—

“Last partial cadre review of IFS (A) was carried out in 1990 and as
a result, promotion upto Grade IV could be affected on time.
Whereas 2 of the recommendations of the CRC were implemented, it
has not been possible to depute 20-25 officers at Grade III and Grade

. IV level to other Ministries/Departments under the Central Staffing
Scheme even though certain officers have been placed on offer. The
IFS. (B) Cadre has not been reviewed so far but is under active
consideration.”

5.14 Asked about the cases of stagnation in different grades and how to
remove them without compromising efficiency at various levels, the
Ministry stated as follows:—

“In IFS (B) while there is no staguation due to the long running
scales, there are many grades where officers have to wait for many
years even after completing the qualifying service. These grades and
the action proposed to be taken to remove stagnation are as
follows:—

Grade I and II of Stenographers Cadre

It is proposed to upgrade 45 posts from Grade II to Grade I of the
Cadre on functional grounds.

Cypher Assistants Cadre

It is proposed to create some supernumerary posts to ensure that the
officials get at least one promotion in their career.

Assistants, S.Cs and Under Secretaries Grade in General Cadre

It is proposed that a minimum number of posts may be created which
are required on a functional basis, which would have the beneficial
side effect of alleviating stagnation.

In IFS (A), there is at present stagnation at Grade III level.
5.15 In this regard, Foreign Secretary during evidence stated:—

“We had sent the proposal to the Department of Personnel and to
the Ministry of Finance for cadre review and cadre extension. But we
got the response saying that in the near future this cannot be done. It
has been stated that if there is a stagnation in the mainstream service,
they can go to the PSUs, other organisations, etc. But the Indian
Foreign Service does not have that elbow room. So, we have a
problem here. If the Committee compare the total strength of the
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Indian Foreign Service with the other countries, our strength is very
less. Even a small country like Indonesia or Thailand has a number
of senior officers.”

5.16 Subsequently, the Ministry of External Affairs furnished a com-
parative statement of foreign services-of India and Thailand as follows:—

SL Category India Thailand
No.
1. Total number of officials of the rank of 1064 1376
Attache & above (Excluding Stenographic
Cadre)
2. Total number of Missions 144 76
3. Mission to Officer Ratio 1:7.39 1:18.11
4. Total number of Officers at Headquarters 383 735
5. Total number of posts in Missions 681 641
6. Ratio of Officers at Hqrs to Officers in 0.56:1 1.15:1
Mission
7. Number of Officers of rank of Secretary 21 71
8. Ratio of Secretary Posts to the total officer 1:50.67 1:19.38
posts

5.17 A former Diplomat in a Memorandum -stated:—

“One of the most important causes of demoralisation in the service is
the feeling that some are favoured in postings and promotions. These
must be shown to be based, therefore, on as objective criteria as is
humanly possible. The Ministry’s hands should also be strengthened
in resisting the immense pressure that comes from outside the
Ministry on these matters.”

5.18 The Ministry was asked to furnish their comments which were as
follows: —

“Regarding postings, an objective criteria has been evolved and
implemented in this area, leading to greater transparency and
objectivity. Promotions are also being done in strict accordance with
rules.”

5.19 Asked how many peoples were still stagnating even after doing
excellent work, the Secretary during evidence stated:—

- “There is no stagnation but there are no accelerated promotions
also.” '
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(iv) Local Staff

5.20 In regard to the appointment of local staff in various Missions, the
category of posts they were appointed, the method of their recruitment
and their security clearance etc., the Ministry in a note stated as follows:—

The local employees are recruited by the Heads of Mission, under
powers delegated to them against regularly sanctioned posts and also
against contingency paid posts. The basic purpose behind maintaining
local staff in Missions abroad is economy and the necessity or
recruiting people knowing local language and geography against posts
like that of Chauffeur, Interpreter, Marketing Assistant, Receptio-
unist, Messenger, Gardener etc. Employment of local staff results in a
lost of saving to the Government with respect to air passage,
accommodation etc. of the India based employees. Advertisements
are given in local newspapers etc. for the vacancies available.
Applications thus received are screened in the Mission and suitable
candidates are called for tests and interviews. As far as the security
clearance is concerncd antecedents of persons of Indian origin are
checked in India. For local nationals Missions are supposed to get the
antecedents checked locally. The following are the common
categories of lacal staff in our Missions abroad:—

(1) Interpreter/Translator/Marketing Assistant/Librarian.
(2) Clerk/Typist/Receptionist/Telephone Operator.

(3) Chauffeur.

(4) Messenger/Gardener/Cleaner/Watchman/Boilerman.

(5) Security Guards: For employing local Security Guards in the
Missions the clearance of Bureau of security in the Ministry is
necessary.”

5.21 The total strength of local staff in various categories in Mission
abroad was 1787.

5.22 Enquired how their cmoluments were determined, the Ministry
informed as follows:—

*“‘Pay scales of local staff in Indian Missions abroad are fixed by the
Ministry keeping in view the cost of living in each country, emolu-
ments offered by the local Government to similar employees and
salary paid by the diplomatic Missions of other third world countries
at the station. The pay scales are revised in accordance with rise in
cost of living. Payment of salary is made either in the local currency
or in a hard currency in accordance with the local rules, stability of
the local currency, needs of economy, etc.”
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(v) Contingency Staff
5.23 With regard to problem to tackle contingency staff, the Foreign
Secretary during evidence stated:—
“We have not fixed any time frame for completing the process of
regularising of the contingency paid staff employed in the Indian
Missions abroad. The issue is in its initial stage of collecting
information from all missions. The data being collected will be
compiled and then it would be taken up with the Integrated Finance
for regularisation of the staff.”

(vi) Posting and Transfer Policy

5.24 While regarding Staff, Ministry follows a policy of rotation among
different categories of stations in deciding posting, in case of officers, their
language/area of specialisation and functional experience are also taken
into account.

5.25 Posting of Heads of Missions is donec keeping in mind the relative
importance of Missions as also the work experience and area specialisation
of the officer concerned. Officers in some important missions may not be
replaced by another Grade I Officer.

5.26 The considerations governing postings/transfers of diplomats to
different countries include language and functional specialisation as well as
rotation among different categories of stations.

Career Profile

5.27 Ministry’s standard career profile of IFS(A) officers consists of
provision of maximum opportunity for working in all the different branches
of Ministerial work as they would be expected to oversee the working of
the cntire Mission as heads of Mission. Within this broad framework,
officers are encouraged to specialise in specific geographical region based
on their knowledge of foreign languages. Due to the size of the service
being relatively small in comparison to the numbers of Missions abroad, it
has not been possible to always keep an officer within his‘her area of
specialisation.

(vii) Posting in difficult Stations

5.28 Asked to indicate the categories of countries marked by the
Ministry as difficult stations where officers/staff, have to serve before
getting posting in countries which were considered relatively attractive/
comfortable, the Ministry has stated:—

The stations considercd specially difficult are the C asterisk stations
which at presents include:—

Almaty
Antananarivo
Baghdad
Beirut
Chittagong
Colombo

. Dhaka

NGUNALN~
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8. Hanoi 7
9. Ho-Chi-Minh City
10. Kabul

11. Kampala

12. Kandy

13. Karachi

14. Khartoum
15. Luanda

16. Male

17. Maputo

18. Phnom Penh
19. Pyong Yang
20. Rajshahi

21. Sana’a

22. Tashkent
23. Tripoli -

24. Ulan Bator
25. Vientiane
26. Vladivostok
27. Yangon.

28. Zanzibar
29. Islamabad
30. Kiev

31. Algiers

Close C Missions

1. Aden
2. Kinshasha
3. Basrah

5.29 Asked whether the Ministry has fixed any tenure where an officer/

- staff member has to serve at hard station, the Secretary during cvidence
stated:

“We do not have such systems, I would request you to recommend
it.”

(viii) Hardship Allowance

5.30 The Committee were informed that Samar Sen’s Committee during
1984 had recommended that for officials postcd to hardship stations, even
if monetary compensation is ruled out, some other form of rclief should be
attempted. The Committee has desired to know the views of the -Ministry.
The Ministry in its reply has stated that officials posted in hardship stations
are compensated to the extent possible through subsequent postings in
better stations. With regard to above recommendation, the Ministry in its
Status Repoprt as on December, 1992 has stated that thc Ministry
continues to endecavour to give more attractive postings to compensate
officers who have served in hardship stations. In addition, a proposal is
under consideration to give a Compensatory Allowance to such officers.
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5.31 The Foreign Secretary during evidence stated:

“If a person is posted in a country like Lagos or Cambodia or
Lebnon, we must give him some incentive, extra amount or as
hardship allowance or additional allowance, etc. to make him feel
that he is being adequately compensated for doing a hard postings.”

5.32 The Committee note that 68 Indian based posts and 32 local posts
have been kept in abeyance or lying vacant for more than 6 months at
headquarters and Missions posts abroad. The Ministry has stated that no
operational India based post is vacant abroad at present while some posts
have been kept in abeyance on functional ground on the basis of the
recommendation of the Foreign Service Inspectors. There may be a
temporary vacancy due to resignation/retirement of an employee.

5.33 The Committee are also informed that even at headquarter, the
existing strength of the staff is inadequate. In view of the vast range of
activities undertaken by the Ministry and also on account of number of new
Missions/Posts which have been opened in response to major geo-political
changes, there is a need for constant review.

5.34 The Committee are also informed that partial cadre review of IFS
‘A’ was carried out in 1990 and IFS Grade ‘B’ is under active considera-
tion. They have further been informed that in IFS ‘B’ Cadre there are
many Grades where the officers have to wait for many years for the next
promotion even after completing qualifying service.

5.35 The Committee are suprised to note that cadre review of various
grades has not been undertaken and wherever it has been done the
recommendations of the Cadre Review Committee have not been
implemented fully. In the light of the views expressed by the Ministry of
External Affairs and former diplomats and the position obtaining in other
countries the Committee are of the views that adequate staff strength in the
Territorial Divisions and in the Missions/Posts abroad is necessary. The
Committee, therefore, desire that the Ministry must review, both structure
and staffing of our Missions/Posts as well as the IFS A&B cadre without
further loss of time and implement the recommendations of the Cadre
Review Committee. Besides, timely steps to fill up the vacancies must also
be taken at least three months before the particular post falls vacant.

5.36 The Committee have been informed that the Ministry has not fixed
any time frame for the regularisation of the contingency paid locally
recruited staff in Indian Missions abroad. The Committee desire that
compilation of the data should be expedited and the eligible staff in Missions
should be regularised.

5.37 The Committee find that there are 31 difficult stations which are
called ‘C’ category stations. For these stations there is no period fixed for
which an officer or staff has to serve. The Foreign Secretary during
evidence has informed the Committee that ‘“‘we do not have such system.’’
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5.38 The Committee also find that the Sumer Sen Committee 1984 had
recommended that for officials posted to hardship stations even if monetary
compensation is ruled out some other form of relief should be attempted.
The Ministry has informed that the officials posted in hardships station are
compensated to the extent possible through subsequent posting in better
station. However, a proposal is under consideration to give a compensatory
allowance to such officers. The Secretary during evidence informed the
Committee “‘if a person is posted in a country like Lagos, Nigeria,
Cambodia or Lebnon we must give him some incentives, extra amount or
hardship allowance or additional allowance etc., to make him feel that he is
being adequately compensated for doing hard postings.”’

5.39 The Committee, therefore, desire the Government to consider the
suggestion made by the Foreign Secretary to compensate officers in the form
of hardship allowance for postings at difficult/hard stations, so that the
officers feel less disinclined to such postings.

5.40 The Committee are really surprised to learn that the Ministry of
External Affairs has not fixed any tenure where an officer/staff member has
to serve at a hard station. According to a former Diplomat, one of the most
important causes for demoralisation in the Service is the feeling that
favourtism is prevalent in postings. The Committee feel that arbitrariness in
posting and transfer creates heart-burning and bitterness among the officers
and staff and the same should be ended. The Committee, therefore,
recommend that Ministry of External Affairs should introduce a concept of
fairness and objectivity in postings and evolve a definite transfer policy as
well as fix a definite tenure for officers and staff required to serve at
difficult stations.



CHAPTER VI
HEADQUARTERS
(i) Policy Planning Division
6.1 The Policy Planning Division is actively engaged in preparing bricfs
and background papers on wide-ranging issues concerning India’s Foreign
Policy and her role in the rapidly evolving international situation.

6.2 The Division is also the nodal point for interaction with the Joint
Intelligence Committee, the University Grants Commission and its affili-
ated Area Study Centres attached to various Universities.

6.3 With regard to functions of the Policy Planning Division the Ministry
has enumerated the following functions of the Policy Planning Division:

(i) Preparation of briefs on policy matters.
(ii) Financing of seminars and conferences.

(iii) Processing of studies and research projects undertaken by the
Universities, Institutions and Scholars.

(iv) Study and analysis of reports received from Missions on various
subjects.

(v) Issue of guidelines for the preparation of reports and briefs.

(vi) Provide necessary assistance to the visitors in consultation with
Indian Missions when the study tours financed by this Division
involves visits abroad.

6.4 The Committee were informed that at present the Policy Planning
Division is being headed by Additional Secretary who also deals with the
passports and visas and there is a Joint Secretary separately incharge of
policy planning under him.

6.5 On being asked as to whether there should not be an independent
Policy Planning Division in the Ministry, the Foreign Secretary stated:

“We did establish what is called a curent research cell in 1962 with a
separate Director. Then in 1965 the cell was converted into a full
division and we had Mr. Jagat Mehtra, Joint Secretary, Policy
Planning as its Head who later on became the Forcign Secretary.
During Mrs. Gandhi’s time, especially after 1970 Bangladesh crisis,
there was a Policy Planning Committee which had Mr. D.P. Dhar as
its Chairman and in later years Mr. G. Parthasarthy became its
Chairman. These were the persons of the rank of Minister of State.
After Mr. Parthasarthy’s departure, during Shri Rajiv Gandhi’s time
this highpowered establishment went away and we came back to the
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original scheme which was there in 1964-65 and that was the Policy
Planning Division of the Ministry which is charged with the tasks
which you have mentioned.”

6.6 He further stated:

“If we have the resources, certainly we will have a separate division
-or organisation totally devoted to Research and Analysis.”

6.7 With regard to the strengthening of Policy Planning Division the
Foreign Secretary further stated:

“If we really want to strengthen that cell by creating it, the officer
who will control that Division or Cell, of course, should be a
professional diplomat or a professional diplomat added with an
analytical and academic bent of mind, who will be capable of taking a
longer view of things. But, I think, the staff should consist of experts
in different fields.”

6.8 On being asked if the Foreign Secretary was satisfied with the
present working, he informed that it required to be further strengthened.

6.9 He further observed:

“The basic thing is that the Policy Planning Division becomes
important or unimportant depending on the attitude of the Foreign
Sccretary, at a given point of time, and the senior officials. If all
these three who preside over the operational details of the Ministry
are intcrested and if they devise methods by which information is
shared, matcrial goes, suggestions are made, the policy planning
division beccomes a very active sector in managing foreign policy. If
it is not so, then the policy planning division becomes a part of the
Ministry which is not active. I have been the Head of the Ministry
since the end of 1991. We have made a conscious efforts to
strengthen the policy planning division. One of my intellcctual
colleagues, Mr. Deb Mukerjee is the head of that Division. It is his
thought which had gcnerated new idcas. Having said this, if the
finances and resources allow, we would like to strengthen the
policy planning division in tcrms of pcrsonnel if we could modify
the rules of recruitment or move out of it on short term contract.
Wec could draw upon special categories to form the policy planning
division. But, people who come in demand to become pcrmanent.

Sccond factor is the requirement of modern equipments and
access to sources of information which arc very important, but,
subject to certain financial constraints. If we could remove them,
we could sce the policy planning division has an informatic centre
autonomous in itself apart from telegrams etc. For instance, there
arc certain telegrams of a certain classification which come only to
the Minister or only to me and which can also be used by policy
planning division. I would say that if it is well equipped with
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modern informatic centre facilities like Fax machines and things
like that to get feedback that will certainly improve its efficiengy.”

6.10 The Committee invited the views of the former diplomat on the
working of the Policy Plahning Division. In a Memorandum submitted to

the Committee, he stated:

“MEA has perhaps yet to find a meaningful role for the Policy
Planning Division, judging from its repeated merger and separation
from other Divisions over the years.”

6.11 He further suggested:

“The Policy Planning Division’s proper role is to be a group within
the Ministry which is not involved in the day-to-day decision
making process, but which is enabled to follow that process closely

with a view to:

(a) studying the long-term and wider implications of possible policy

decisions, as against the immediate reasons for taking them;

(b) monitoring the implementation of given policies to see if they

6.12

are yielding the results desired; and

(c) preparing policy options for decision as required.”

The role of policy planning is advisory, not executive. It must be

subordinate to those incharge of taking and executing decisions. But it is
an important complementary activity, specially in external affairs where
decisions may have long term bearings on national interests which may not
be immediately apparent to busy decision makers.

6.13
stated:

Elaborating his ideas further the former diplomat during evidence

“My experience of this is that the people who are at present
entrusted with the work of policy planning, that is to say, the
officials who are manning the policy planning division of Ministry
of External Affairs, have access neither to timely information in
foreign affairs, developments are taking place almost on a day-to-
day basis. Information regarding these developments and recom-
mendations with regard to how India should react to these
developments, it coming to the Ministry of External Affairs almost
on a daily basis through confidential telegrams or open telexes
being received from our Missions abroad. This information which
is coming into the Ministry is being circulated within the Ministry.
But to the best of my knowledge it is not being circulated
immediately, on receipt, to the officials who are manning the
Policy Planning Division.

Secondly, when parts of this information are circulated to them
they are receiving it much after the even by which time, because of
the rapid development of events, some of this information may
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alrcady be obsolete. So, it is not possible for people entrusted with
doing the paper work on policy planning to do such work if they
simply do not have papers at their disposal. This is what I mean by
that. Onc important pre-requisitc is that timely and rclcvant
information should be provided to such people.”

6.14 Regarding the constitution of the Division, a former diplomat
during cvidence stated:

*Pcople who are entrusted with the work of policy planning should
be experienced, that is to say, people of relevant years in service,
people of relevant capacities and competence should be posted.”

6.15 The diplomat added:

“Policy planning work should be entrusted to the official who is
holding the rank of a Secretary to the Government. He should be
of the level of Secretary or at least Additional Secrctary. He
should work in close contact with the Foreign Secretary who is
officially thc head of the Ministry of External Affairs. He should
have dircct access to the Ministcrs. He should be enabled to sit in
all important ncgotiations. From timc to time, we arc recciving
important delegations from abroad; we are scnding from time to
time important dclcgations to foreign countries to cngage in
ncgotiations on various things. Most of the people who are going
in such dclegations are the peoplc who are involved in the
exccutive work of actually trying to ncgotiate and come to an
agrecment or to put some point of view forward. But in such a
body it is useful to have someone included who sits only with a
watching brief, not dircctly involved but watching what is going on.
Then hc should be able to judge it in terms of long term policy
bccausc when we arc involved in the ncgotiations, we think, more
of immediate results of negotiations than the long term aspects
which we may not be apparent immediately but apparent only after
a few years. There should be someone who should be one
watching bricf, who has access to thc papers. But such a person
would be subordinate to the Foreign Secretary and the Minister of
Extcrnal Affairs because policy planning cannot take over the role
of deciding and implementing the policy. It has got an advisory
role.”

6.16 A former Secrctary during evidence stated:

“I must confess that thc Policy-making unit in the Ministry of
External Affairs has never functioned effectively. For most of the
time, it has becn a kind of fifth wheel in the Ministry of External
Affairs to accommodate somc cminent persons whose advice the
Prime Minister or the Forcign Minister would like to seck and who
necds to be accommodated at a suitable position in the Government.
Tuat is the rcason why quite frequently thc post has bcen manncd by
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personalitics holding the rank of a Minister of State and at times by
the Cabinct Ministers. The function that thc unit has discharged
during this timc is really to enable that pcrsonality to give advice to
the Foreign Minister and the Prime Minister as and when nccessary.
At no time an attempt was made to select policy issues and analyse
them systematically, prepare policy papers, clicit thc views of the
people concerned and present a range of choice, before the Govern-
ment.

Whenever the unit has not been headed by a public personality and
has been headed by only an officer of the Joint Secretary rank
reporting to the Foreign Secrctary, the unit has mainly served the
function of being the dumping ground for officers who cannot be
accommodated elsewhere in the Ministry. And these officers
generally have not been of very high calibre.

During my time, I had madc a suggestion for rcorganising the
policy Planning function in thc Ministry of Extcrnal Affairs and had
pursued it through thrcc Govcrnments, but, could not get that
approved. And I would lct the Members know the outlinc of my
proposals beforc I conclude by presentation of this subject.

What I had suggested is that the Ministry should sct up a Policy
Planning Advisory Board consisting of somc 12-15 cminent cxperts
drawn from outsidc thc Govcrnment, from acadcmic institutions,
from rescarch institutions, political pcrsonalitics who have been
taking intcrest in forcign affairs, rctircd scnior Army officers, who
have been working on this subjcct. And this Board should be helped
by two Vice-Chairmen. The Chairman of thc Board should be the
Forcign Minister itsclf. One Vice-Chairman would be the Forcign
Secretary and the: other Vice-Chairman would be somcbody from
outside, prefcrably, a very emincnt academic. The Foreign Sccretary
will be responsiblc for mobilising the intcrnal inputs for thc Board.
The inputs will be bascd on notings in thc Ministry, tclcgrams
reccived from Missions abroad and thc acquaintance of thc Ministry
with current developments, whereas the other Vice-Chairman would
mobilisc inputs from outsidc. He would havc somc funds at his
disposal to sct in motion studics on sclected subjects. He would sct
up think-tanks in the Univcrsities, in the rcscarch institutions and
keep in touch with them and then, he will being the output of thesc
groups to thc Advisory Board as input.

The Advisory Board then outlines the altcrnative choices before
the Government with regard to major issucs. This was thc suggcestion
that I had made on thc basis of discussions in an cxpert group
mccting. But, it could not bc approved. I think there were two main
obstacles. One was the creation of thc post of Sccrctary’s rank. My
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idea was that the person who will come from outside should have the
rank of a Secretary though he need not be designated as such. He
should only be designated as Vice-Chairman and he should be a full
time Vice-Chairman.

There was a freeze on the creation of additional posts becausc of
the economic difficulties faced at that time. It would have been
possible to transfer one of the posts of a head of Mission of Grade-I
from abroad to Headquarters and give it to this gentleman who could
be recruited from outside. But that met with opposition from the
service because they did not want to lose a Grade-I post. After, I
left, once the Prime Minister called some of us informally and asked
for our suggestions for revamping the policy planning division and I
repeated my suggestion. And nothing has been done on this until
now. I presume that the view of the present Foreign Secretary will be
very important in this regard. By saying so, I am not, in any way,
intending to attribute motive to the present Foreign Secretary.

This can happen with any Foreign Secretary. The Foreign Secretary
would like to appear to be functioning autonomously and rendering
advice on his own to Advisory Board. I for one thought that so long
as his activities were confined to mobilising inputs from academic
institutions, the other Vice-Chairman need not come in the way of
the functioning of the Foreign Secretary and both the functions could
complement ideally in tendering the right kind of advice to the
Parliament.”

6.17 Summarising the role and functions of the Policy Planning Division,
the Foreign Secretary during evidence stated:

“I have informed the Estimates Committee that after a gap of time,
we had raised the level of the Supervising Officer to the post of and
Additional Secretary. This Division takes a long term view in terms
of Pakistan’s long term policies, in the field of defence, political
affairs, economic collaboration. impact of its domestic policies,
whether it is Pakistan, whether it is United States, whether it is
Japan, whether it is the collective identity of the Europe, what is
happening in Eastern Europe, what is happening in Central Asia. In
these things a long term analysis is made and ‘that is discerned and
possible options are then given that in those cases those are the
options available, out of which option ‘a’ or ‘b’ or ‘c’ should be
exercised, for which preparation should be made. This covers the
publicity, diplomacy, what kind of political meetings should be held
at higher political levels, what should be done to meet there kinds of
contingencies and long term developments etc.

So, there are two dimensions, one is the short term analysis, that
is, the discerning of threats and reacting to them or determining
policy to meet situations in the short term period within a year or
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two. The rest is five to ten years period. So, the Policy Planning
Division does the long term conceptual analysis and the Territorial
Division does the short term action oriented analysis and Policy

Planning.” ’

6.18 The Committee note that there is a separate Policy Planning Division
in the Ministry which is actively engaged in preparing briefs and back-
ground papers on wide-ranging issues concerning India’s foreign policy. The
other important functions that are being performed by this division are
financing of seminars and conferences, processing of studies and research
projects undertaken by the universities, Institutions, scholars etc. and
analysis of special reports received from Missions on various subjects. The
Committee are, however, surprised to note that the Joint Secretary incharge
is reporting only at Additional Secretary level and the division is ill-
equipped in manpower as well as equipment. They fail to understand as to
how this Division which previously was being headed by eminent per-
sonalities and at one stage by persons with the status of Minister of State/
Cabinet Minister has been gradually down-graded to the present level.

6.19 The Committee are of the view that this Division needs to be
strengthened suitably both in terms of manpower and equipment. Unless
immediate effective steps are taken in this regard, it will not be able to play
any meaningful role in the policy formulation or monitoring its implementa-
tion.

6.20 The suggestion made in this regard by former Foreign
Secretary that there is a need to establish a Policy Planning Board
consisting of 12 to 15 eminent experts drawn from outside the Government
is worth consideration. The Division could benefit from the recommendation
of the Board and process them for consideration at the Foreign Minister
level. The Committee, therefore, desire that the Ministry must take
expeditious steps to strengthen the division and apprise the Committee of
the action taken in this regard at the earliest.

(ii) Foreign Service Board
Constitution

6.21 The Constitution of Foreign Service Board has been provided for in
provision 4 of the Indian Foreign Service (Recruitment, Cadrc, Scniority
and Promotion) Rules 1961. It is to consist of:—

(i) All Secretaries to the Government of India in the Ministry of
External Affairs;

(i) The Secretary to the Government of India in thc Ministry of
Commerce; and
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(iii) The Joint Secretary to the Government of India in the Ministry of
External Affairs in charge of Administration who shall be member
Secretary.

(3) Any three mcmbers of the Board shall constitutc the quorum.
Functions

6.22 The functions of the Foreign Service Board with regard to foreign
Mission is to advise the Central Government on:—

(i) Postings, transfers, othcr than those of Heads of Missions and
Heads of Posts;

(ii) Grant of diplomatic status to officcrs posted in Indian Missions and
posts abroad, whether members of the Scrvice or not; and

(iii) Appointment of charged ‘d’ Affairs, action High Commissioners
and acting Commissioners.

6.23 The attention of the Foreign Sccretary was drawn to onc of the
recommendations made by Review Committce in 1984 with regard to the
Constitution of Foreign Service Board which had stated that apart from the
Sccretaries to Ministry of External Affairs and Commerce, one should be
Secrctary of another Ministry of Government of India. Asked whether this
recommendation was implemented, the Foreign Secretary during evidence
statcd:

“We have only partially implemented this recommendation by
associating the Sccretary of the Dcpartment of Personnel in our
Departmental Promotion Committecs. Secretary, Department of
Pcrsonnel also sits on the Board or is involved when non-IFS officers’
postings abroad arc discussed. But the Foreign Service Board still
consists of two or three Secretaries and the Secrctary, Ministry of
Commerce. The reason why we have not implemented is that
basically the pressure about posting people increases. The present
Board consists of the Commerce Secretary because majority of non-
cadre posts of the Foreign Service are Commerce Ministry posts.

The other reason why we have not expanded the Board lis that for
most specialised jobs, namely, the Military, the RAW, thle Intelli-
gence Burcau, officers who are posted, are primarily selected by the
respective Secretaries and the respective chiefs of organisations. So,
we did not see any special reason to include them.”

6.24 Asked whether it was not relevant, the Foreign Secretary stated:
“In my assessment, not relevant.”

6.25 The Committee note that the existing Foreign Service Board consists
of all Secretaries in the Ministry of External Affairs, the Commerce
Secretary and the Joint Secretary to Government of India in the Ministry of
External Affairs in charge of Administration who is to be Member Secretary
according to the provision 4 of the Indian Foreign Service (Recruitment,
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Cadre, Seniority and Promotion) Rule, 1961. Regarding the constitution of
the Board Indian Missions Review Committee 1984 had recommended that
apart from the Secretaries of the Ministry of External Affairs and
Commerce, one Secretary from another Ministry should also be Member of
*he Foreign Service Board.

6.26 The Committee are also informed that the Ministry has partially
implemented the recommendations by associating the Secretary of the
Department of Personnel in the Departmental Promotion Committee. The
Committee, however, recommend that constitution of the Foreign Service
Board may be broad based with the addition of two more Secretaries from
amongst the Defence Secretary, the Secretary of I&B or the Secretary
Culture or a Secretary from the Cabinet Secretariat who have requisite
experience and expertise in the affairs of Foreign Missions.

(iii) Recruitment

6.27 Commenting upon the recruitment procedure, a former career
diplomat in a note furnished to the Committee stated:—

“On recruitment, I am not convinced that recruitment through the
present competitive examination is the best method of selection to
the Foreign Service. A method which, I feel, could produce better
results for a lifetime of Foreign Service work would be campus
sclection, for which appropriate criteria could be laid down. But I
fear that in our conditions in India this will lead to much favouritism
and ncpotism.

Another alternative to the present competitive examination could
bec an Academy for Foreign’ Service recruits after the 12th class
Exam. Entrance to the Academy would be governed by a special
examination based on history, international relations, including
specialised aspects of international relations, as in the economic and
commercial fields, environmental questions and disarmament. (The
list is not comprehensive). These would be followed by a personality
test.

A further alternative would be modification of the present competi-
tive Exam. whereby Foreign Service Probationers would be recruited
only from those taking the above subjects.

Either of these alternatives would probably ensure that only those
genuinely intcrested in the Fereign Service are considered for it.
Also, India would not lose a wealth of technical and medical talent
which now seeks entrance into the Foreign Service.”

6.28 In this regard another former diplomat in a note Stated, “The
selection of IPS Officers through the UPSC combined examination is
becoming very unsatisfactory as the requirement of the Service are totally
ignored”.
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6.29 Elaborating further the former diplomat during cvidence added, “A
separate recruitment for the Foreign Service is very necessary in our
country.”

6.30 The attention of the former Foreign Secrctary was drawn to thc fact
that in the changing situation the salary and other amenities wcre not up to
the mark and how it could be compared with other forcign serviccs in
other countries, the former Foreign Secretary during the course of
evidence stated:

“I think it compares reasonably wcll with the foreign scrvices in other
countries. We follow thc British practice in salarics and allowanccs.
We cannot say it is inadcquate. It is not the qucstion of how much
salary that you get, but it is the question of how much moncy you
make othcrwisc. I have rcad a short story of Prem Chand. There
somebody did Matriculation and he had ultimatcly decided to become
‘Namak Ka Daroga’ becausc the short story says

I A W@ g WA ¢ T AR FER oM o, M R awRe
o # W @ A weA-wRd TEE @ o R0

6.31 That is thc rcason why hc had joincd as “Namak Ka Daroga.™
Now, incrcasingly a large numbcr of officers arc getting attracted towards
that, but the forcign scrvice docs not provide much scopc for that thing.

6.32 Commenting upon the recruitment procedure the Forcign Sccrctary
during cvidence stated:

“How do I commcnt on a sad situation? I would only analysc the
rcasons. First of all, comparcd to the gencration of officers who are
sitting herc, who joined IFS in 50s and 60s now thc percention has
changed. Why did a person join the Forcign Service? First of all it
gavc onc an opportunity to travel abroad. exposcd him to a new way
of life, to various cultures and widcned his horizon. Sccondly, he
joincd becausc of the additional cmoluments that he got. He used to
be cconomically better off thun other members of IAS. Here I have
left out all the idcalistic factors which might have promoted people to
join IFS. But today joining any other scrvice provides vou with equal
opportunitics to travel abroad. Onc can go on Fcllowships. Special-
iscd UN assignment and so on. They can cven_join the foreign service
Missions abroad as dcputationists or as Specialised officers in our
Embassics. So, that factor of travel abroad does not necessarily mean
that onc should join the Foreign Service.

Sccondly in terms of money and ecmoluments I think after the first
pay Commission’s rccommendations. the cconomic attraction of the
Forcign Scrvice has gone down. For example if onc joins Indian
Customs Scrvice or the Indian Revenue Service—I am leaving aside
the funnicer aspccts—when vou capturc some smuggled goods, a
pereentage or the value assessed becomes his sharc as reward over
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and above his salary. Even if an IFS officer dvho normally issues 15
passports a day State issuing 200 passports a day hc is not going to
get anything more. So, monetary attraction is not therc.”

6.33 Asked to furnish suggestion to improve the situation the Secretary
during evidence stated:

*Constitutionally and in terms of the UPSC rules, some recommenda-
tion can be implemented that in the competitive examination, people
go thec foreign service cannot be recruited below a certain position,
say the first 25 or 20 like that. On an average wc take about ten or
twelve. We call five candidates for a post from the list and in that
case not below the 45th position. It will improve the quality.

Secondly, I think the restrictions on the spouse’s cmployment should
be liberalised if not rcmoved. In the Modern world. in the American
Foreign Service or in the British- Foreign Scrvice, the spouse is
allowed the freedom to practice whatever profession he or she has.
Even if some one is a very good journalist, hc can place India’s
relations with that country in a better way because he or shc can do it
cffectively. He or she of course, should improve conditions by himsclf
or hersclf; and one must have the freedom to takc up the job.

In the case of wives of clerks and assistants who come from a slightly
different spccial background, in case of a vacancy in the Embassy, it
is better, instead of rccuriting local pcople whose loyalty is much lcss
than that of our on people, we can rccruit thosc wives. There is no
such rule by any Government that a certain percentage of staff has to
be recruited from that country. In fact, I will give thec example of US.
At least half of thc local recruits are Indians—Indian Passport holdcrs
or Indian Green Card Holders. They get a job in the Embassy. They
are illegal immegrants who find this way to get into it.

The third thing is that with all said and done the forcign service life is
an unstable one. Once every threc years or six ycars at the most an
officer has to move to a different place. His children have to adjust to
a new pattern of education and to new environment.

The fourth aspect which is very important is that unlike on all others
maximum restriction is placed on lucrative employment of the wives
of IFS employees. This is a socio-logical aspect which needs to be
seriously looked into. This is my opinion goes against the Constitu-
tion. The freedom of vocation, the right to choose one’s profession is
enshrined in our Constitution. This should be ensured here too.

I must tell you something interacting. I have just met the last batch,
the 1992 batch of the IFS people. Out of 12 who were selected I was
told that six had not even opted for it. They came into the Foreign
Service because they were not considered high enough to get into the
other services.
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6.34 With regard to the suggestions made by the Foreign Secretary
during evidence, the Ministry of Personnel, Public Grievances and Pen-
sions (Department of Personnel and Training) (DOPT) has stated:

(i) “Liberalisation of restrictions on spouses employed in the country
where the Mission is located MEA have issued a series of
instructions regarding the employment of spouse in the various
countries where the Missions are located. Though these instructions
have not been issued with the approval of DOPT, but it is felt that
they are exhaustive enough and do not warrant any further
liberalisation.

(ii) As regards the recruitment of wives of the Embassy Staff in the
Indian Missions instead of local Staff instructions issued by MEA in
November, 1988 normally do not permit such employment. It is
allowed only in execptional cases where it is in public interest to do
so for short periods of about three months and clearance for this has
to be obtained from MEA. These instructions are also adequate and
do not call for any further liberalisation.

(iii) According to the Civil Service Examination Rules, candidates are
allotted to various services keeping in view their ranks in the
Examination and the preferences expressed by them for the various
services/posts. As IAS happen to be the more sought after service,
the suggestions, if accepted would lead to forsing meritorious
candidates to accept the Indian Foreign Service contrary to their
wishes. This step may not be legally tenable as candidates with
ranks below the 45th rank in the Merit List, will opt a choice of
thier service, while those above then will not be getting their
choices/preferences accounted. Further, the suggestion would lead
to exclusion of SC/ST candidates.being allotted to the IFS as in
almost all -candidates figure at the fag end of the merit list. This
would discriminate against SC/ST candidates and would not stand
judicial scrutiny”.

6.35 The Committee have been informed that selection of IFS officers
through combined examination conducted by UPSC is becoming very
unsatisfactory as the requirements of of the Service are not fulfilled. It has
also been pointed out that almost in all other countries they have a separate
system of selection in such Service. In this connection the Foreign Secretary
admitted during evidence that the Foreign Service had lost much of its
attraction. He suggested that recruitment of candidates to Foreign Service
restricted to a certain position in the merit list would improve the quality.
He has also suggested some other measures as relaxation of restrictions on
spouse’s employment, provision for recruitment of staff wives in place of
local people, etc.

6.36 The Committee feel that there is need for review of the existing
recruitment system for selection to Indian Foreign Service. The Committee,
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therefore, desire the Ministry to constitute an Export Committee to examine
the existing recruitment system in the light of recruitment procedure/system
in vogue for selection for diplomatic Service in other countries and suggest
modifications improvements to be made in the present systém and recom-
mend other measures and incentives to attract talent to Foreign Service in
order to meet its requirements adequately.

(iv) Foreign Service Training Institute

6.37 In Forcign Service Institutc (FSI) consists of standing faculty
headed by the Dean of the rank of Secretary to the Government of India
and comprising 5 other officers of the rank of Joint Sercctary/Director/
Decputy Sccretary/Under Secretary of the Government of India. The
Sanctioncd staff strcngth of the FSI (excluding the standing faculty) is 39
which includes 1 officer in-charge of Language Laboratory.

6.38 There arc other following institutes where officers of MEA arc also
getting training.

1. National Defence College, New Delhi.
2. Indian Institute of Public Administration, New Dclhi.

3. Institute of Sccrctariat Training & Management Old JNU Campus,
New Delhi.

4. Lal Bahadur Shastri National Academy of Administration, Mus-
soorie (UP).

5. Indian Institute of Management, Calcutta.

6. Indian Institute of Management, Bangalore

7. Sardar Patcl Institute of Public Administration, Ahmedabad.
8. Staff Coilcge for Officcrs, Wellington.

6.39 A total of 2402 officers/staff have been trained in the Institute in
the last S years till date.

6.40 The courses in FSI are designed to impart multilevel training in
International Law, International Relations, Diplomacy, World Economy
Cultural Diplomacy, Diplomctic Practices & Protocel Representational
Skills, Commercial work and Language familiarization & Computer
apprceciation, etc. The training also covers Consular work, Establistment &
Accounts work & Administration work.

Refresher Courses

6.41 Eight Refresher courses have so far been organised during the last
five ycars for officers of various levels.

6.42 Trainees are inducted in various courses on the basis of recommen-
dations of the Administrative Division of the MEA.
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6.43 Foreign trainees are invited to perticipate in special courses on
basis of criteria laid down by FSI. FSTI is not connected with selection of
trainees in other Institute.

6.44 With regard to the existing training arrangment, the Ministry has
stated that the Foreign Service Institute is a growing organisation and that
also the only one of its kind in India and therefore, a large scope exists for
innovations an specialisation.

Need for Mid-Career Training

6.45 Highlighting the importance of mid career training a former
diplomat in a note fumished to the Committee stated as follows:

“Long spells of service abroad makes IFS officials more vulnerable to
alienation from the realities and requirments of a changing India
which they are called upon to represent. Mid-career training is
essential for preventing this, as also for ensuring the needed
resharpening of skills in respect of foreign languages, understanding
of cvolving global issues etc. No systematic mid-career training has
yet been started, in sharp contrast to the elaborate arrangments for it
already existing in the IAS and other home-based services, both civil
and defence.”

One explanation for not starting mid-career training has been that the
IFS cadré of under 700 persons is too small and officers too, busy to
bc spared for training. Another is that normal work itself provides
sufficient training. The latter is now considered an obsolete concept
in HRD circles. The former difficulty should be capable of adminis-
trative solution by increasing the cadre’s training reserve, and by
using at least the existing deserve for mid-career training rather than
thc manning of new posts. After six years of existence FSTI now
descrves a full review to identify new measures for its further
improvement. One would be to associate it with MEA’s decision
making set up, particularly for personnel administration. Underlying
this is the need for intcgrating training with career development and
planning. without this training may take place in a vacuum and fail to
be purposeful. Thus, as in the defence forces, the training input
should suitably be taken into account for posting or promotion, as
also for the periodic evaluation of the trainee’s skill and potential. A
practical method for this would be to include the Dean FSTI in the
Forcign Service Board.

FSTI should also bc kept abreast of MEA'’s generel policy making
so that relcvant changes and priorities are borne in focus in the
planning and conduct of training. Suitable outside expertise can also
be utilized for the latter purpose, particularly for devising specific
training packages and curricula designs, including for specialised
functions likc commercially, information, and consular work in
Missions abroad.
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The effective functioning of FSTI also necds grcatcr autonomy,
specially Financial, instead of being trcated simply as another division
of MEA.

It would also be better to bring the training and rcscarch activitics
of MEA within a single organisation in view of thc acadcmic
dimension and complemantary nature of both activities. The rcscarch
wing could then also be developed as a think tank for MEA,
providing inter alia sabbatical study opportunitics for suitable
officers, who could also be utiliscd as instruciors in the training wing.
Such patterns already prevail in several Foreign Ministrics abroad. In
MEA a practical beginning would be to combine FSTI with the
Historical Division and the MEA Library whose potential is under
utilised at present. Contact with other scholary institutions specialized
in foreign affairs, both in India and abroad arrangement of and
participation in seminars and symposium, etc. could also be donc
through this body for MEA.”

6.46 Another Diplomat in a note furnished to the Committee stated:

“I think it would be advisable that every 10 years there is some kind
of a refresher course. It may be for a short period of 3-6 months, that
is important. One should know what one is writing, what changes
have taken place and this kind of refreshcr training is really very
important, this formal training of academic type.”

6.47 He added:
“Something of that kind of academic course can be given.”

6.48 In their comments, the Ministry stated:

“The suggestion given here appears useful and constructive and
would be forwarded to the Foreign Service Training Institute for
structuring into their curricula and training schedule to the extent
feasible.”

6.49 With regard a mid-career training course the Foreign Secretary during

evidence stated:
“First of all, mid-career training course is not for everybody put
together. We have done it region-wise. We take additional area on
rent and have additional staff to support those training activities. But
once the new Institute comes up with all the conference and
committee facilities and equipment, it will be a separate course, apart
from the regular training course. And these courses are specially run
for Commercial Counsellors or Publicity Officers on Investment
Promotion and things like that.”

6.50 The Foreign Secretary added:

“The Government of India have allotted us some land in the old
campus of the JNU to build a scparate Foreign Service Training
Institute on which the work now stands initiated. We have now
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started rcgular programmes by cxpanding thc cducational process by
inviting cxperts from other ficld who arc working in other institutions
to comc ‘and lccturc at our Institutc. It is cvolving on positive lincs.
With more finances and once it gocs into ncw location with all
modern facilitics. I supposc that it will cstablish itsclf as a premised
Institute. Its courses have proved attractive. For the summer courscs
in the ycar 1992, we have rececived a fair number of requests for
training in this Institutc.”

6.51 When the attention of the Forcign Sccrctary was drawn to
inadcquacy of Training. the Forcign Sccrctary during cvidence, stated:

“We have since thc begining of 1992 started special oricntation
coursc for wives of our officcrs going abroad for thc first time. There
is an association of thc wives of foreign service officers which now
includes not only the wives of the senior officers but also wives of all
the officials. It is a voluntary organisation which ex officio is hcaded
by my wifc. They meet once a month or once in six wecks.

As far as training is conccrned, training is hcld in the Forcign
Service Training Institute where senior officers talk. For individual
postings. depending on the time available, all officcrs and their wives
arc bricfed at headquarters. They are also allowed what is called a
Bharat Darshan at Government’s cost. They visit arcas of intcrest
which arc rclevant to their posting and country, somc knowlcdge
about it.

We have what is called a post rcport or a country rcport which
gives all the dctails not only of the living conditions but also of other
factors which affcct the life and work in the place of posting. That is
given to thc officer. Hopefully, the wifc also rcads it.

We have. since 1983 pcriodically held spccial oricntation courses on
economic work or other specialised subjccts undcr the umbrclla of
the Foreign Service Training Institutc in Declhi where we call in
middle-level officers. We do have training and scminars. We call
senior people, Ministers, academics, Journalists, cxperts ctc. These
courses usually last for a fortnight. It is mid:term sort of Training or
orientation course. We are trying to increasc its frequency. Of
course, there can be more improvement in that. Therc is scope for
improvement.”

6.52 With regard to the importance of Foreign language the Diplomat
during evidence stated:

“Now one very special requirement to foreign work is knowlcdge of
foreign language because people in the foreign service are required to
put 25.30 years of their carear working abroad. Unlike the people
who are working within the country if you are to work cffectively
abroad it is important in fact, it is perhaps cssential to have adequate
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knowledge of forcign languages cveryonc cannot know cvery forcign
language. Thus ‘it is the busincss of thesc who arc cngaged in
imparting training to sce that a group of say 200 or 300 pcoplc is
overall so trained in forcign languages that thc individual forcign
language requircments of thc Government can bc adcquatcly met.”

6.53 Asked what had innovations to spccialisation, thc Ministry has
contemplated for Training Institutc thc Forcign Sccrctary during cvidence
stated:

“The Institute not only caters to the training of officers of the IFS
Cadre at the beginning of thcir carcer, but also to Diplomats of
foreign countries especially from Africa and Central Asian Rcpublics.
Taking this into account. The training syllabous has becn expanded
and geared up to mect the specific necds. The second dimension of
improvement is that there is an increase in mid-carcer training
programmcs for middle level officers who have put in 9 to 14 ycars of
service. We have a set of courscs running into two wecks to tcn days
geared to specific themes.

We have now initiated action to establish a full-fledged language
library so that the officers instead of going to thc School of Forcign
Languages are now traincd inside the institutc with modcrn facilitics
and cquipment which is being put in its place.

We are also introducing modern work methods with modern cquip-
ment like the World Processors usc of Computers, knowing the
techniques of marshalling, data inputs and things likc that so that the
officer trained in the Institute is familiar with modcrn dctails of
management and work.”

6.54 The Committee find that during the last 5 years only 8 refresher
courses have been organised by the Ministry for officers of various levels.
They feel this is not adequate keeping in view the rapid changes taking
place in the global seenario. The Committee, therefore, desire the Ministry
to organise such courses at various levels more frequently so that officers
are kept abreast with the latest development in India and abroad of
relevance to their work and function.

6.55 The Ministry has initiated action to establish a fullfledged Foreign
Language Library, so that the Officers instead of going to the school of
Foreign Language are trained in this Institution with modern facilities and
equipment. The Committee desire that this foreign Language Library should
be expeditiously set up perhaps as an adjunt of Foreign Service Training
Institutes (FSTI). The Committee also desire the Ministry to ensure that
officers and staff who undertake the training in the foreign languages
acquire adequate proficiency in that foreign language.

6.56 The Committee are satisfied to note that a piece of land has been
allotted for building a separate Foreign Service Training Institute on which
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the work has since started. The Committee, therefore, desire the Ministry to
take concrete steps in order to ensure that construction of building is
completed within laid down schedule.

6.57 A former diplomat has pointed out that no review has been done
about the performance/working of the Foreign Service Training Institute
since its inception about six years ago. The Committee, therefore, desire
that a review of the working of Institute may be undertaken preferably by
an independent team.

6.58 A number of suggestions such as greater autonomy, association of
outside experts, reorientation of training activities have also been made for
efficient functioning of Foreign Service Training Institute. The Committee
desire the Ministry to give due consideration to these.

New Devnr; DR. KRUPASINDHU BHOI,
August, 25, 1994 Chairman,

Bhardra 3, 1916(S) Estimates Committee.
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APPENDIX II

Statement of Recommendations/ Observations

Sl
No.

Para
No.

Rccommendations

(9]

1.16

1.17

2.16

2.17

The Primary functions of thc Indian Diplomatic
Missions abroad arc to implement Government policics,
to protect and promote national intcrest, to strengthen
ties of cooperation and mutual undcrstanding with other
countries in the light of our ‘national and international
policy objectives and to look after the intcrest of Indian
nationals abroad. In addition to abovc objcctives all
Missions in gcneral and target Missions in particular
have to promote economic cooperation and interest, to
boost exports. attract forcign investment and gencrate
technology flows.

The Committec would like the Ministry to make a
pcriodical review of overall objectives with a view to
cnsuring that concrcte objectives reflect the changing
national prioritics and also to takc suitable steps to
achieve the same.

The fast changing geo-political conditions call for deft
handling of thc situation by the diplomats. The Commit-
tec arc informed that besides the carcer diplomats
public figures arc also appointed and posted abroad as
Hcads of Missions/Posts by thc Government at their
discrction, keeping in view their expericnce and know-
ledge in the relevant field. The Committee arc informed
that sclection of non-carcer diplomats is the prerogative
of the Prime Ministcr though in some cascs the Ministry
considered the qualification, cxpericnce and knowledge
of the persons concerned but there arc no hard and fast
rules laid down for the sclection of non-carcer Heads of
Missions.

The Committce arc of the vicw that Heads of
Missions should be selected very carcfully and only
persons of cminence, stature should be so appointed.

100
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2.22

2.26

2.36

The Committee have persued the break-up of Budget
Estimates, Revised Estimatcs and actual expenditure
under the various heads and sub-heads as also the total
Demands for Grants of the Ministry of External Affairs
during the last five years. They note that large varia-
tions in the actual expenditure over the Budget
Estimates, sometimes cxceeding 10%, have been a
regular feature. Therc has always been substantial
excess expenditure over the Budget Estimates and also
over the Revised Estimates during the years 1987-88,
1988-89 and 1989-90. The Committee desire that the
Budget Estimates should be realistically and carefully
prepared so that the projections have a fair degree of
accuracy.

The Committece note that powers delegated under
General Financial Rules of Government of India, the
Central Government Accounts (Receipts and Payments)
Rules and Supplementary Rules have also been dele-
gated to Heads of Missions. Financial powers dclcgated
to India’s Representatives abroad for various items of
routine office functioning arc subject to financial ceilings
and conditions as laid down in the Booklet on Financial
Powers to Government of India’s represcntatives
abroad.

‘The Committee feel that powers dclegated to Heads
of Missions/Posts abroad and to thc Hecads of Chancery
should be commensurate with their responsibilities and
adequate for cfficient and timely discharge of their
duties. They desire that the financial powers should be
reviewed from time to time keeping in view the change
in the intcrnational value of the rupce and the cost of
living abroad.

The Committee note that while the security of
diplomatic Missions and its personncl is the responsibil-
ity of the host Government, it has become necessary to
supplement these security measures through deployment
of well trained Indian-based security guards and installa-
tion of security related aids both electronic and other-
wise depending upon the security environment prevail-
ing in the country concerned and also due to the
intensification of terrorist activities and deterioration in




102

3

10

11

9

[§9]

o

[35)

(5]

‘R
~

.38

(9,
w

54

law and order situation in a number of countries
abroad.

Thc Committce arc satisficd to lcarn that Ministry of
Financc is rcsponsive to thc sccurity nceds of thc
Missions abroad. They. however, rccommend that
wherever sccurity arrangements nced to be cnhanced,
the rcquisitc resources both in terms of equipment and
personnel should be madc available.

They also desirc that high security risks Missions/
Posts should be idcntified for taking effective measures
and the ovcrall sccurity nceds of all the Missions/Posts
abroad should bc kept under constant rcvicw.

The Committec find that 61 Chanccrics/Missions are
houscd in Government owned propertics and 80 Chan-
ccrics are houscs in rented propertics. 66 Hcads of
Missions arc residing in Government owncd property
and 75 arc living in lcascd propcrtics. The Committce
arc informed that after taking into considcration prevail-
ing rents and real cstate prices, it has been decided that
in ccrtain countrics it would bc morc cconomical to buy
property now than to pay high rent. Missions were
accordingly instructed to look out for suitablc propertics
so that Government should consider their purchasc. In
this conncction, Indian ‘Mission Review Committee
undcr the Chairmanship of Shri Samar Scn in its Report
submittcd in 1984 had inter alia rccommendcd that flats
and houscs, abroad should bc bought at a morc
vigorous ratc.

Thc Committee, howcver, fecl that as far as possible
thc Chanccrics and the Rcsidences of the Heads of
Missions should bc Government owned propertics. The
Committce, thercfore, recommend that the Ministry of
Extcrnal Affairs should draw up a list of countrics in
order of priority after taking into account rclevant
considcrations and formulatc a perspective plan in
consultation with Ministry of Financc for acquisition of
propcrtics in those countrics.

The Committec find that the actual cxpenditure under
the major head 4216 which includes cxpenses on re-
pairs / maintcnance over the residential buildings is far
less than the revised cstimates in all the years during the
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period 1987-88 to 1991-92. The Committee are particu-
larly astonished at the substantially high savings of over
70 pcr cent-during the years 1987-88 as against the
reviscd cstimates for the relevant years 1988-89 and
over 40 per cent during the year 1989-90 and 1991-92.
No cxpenditure was incurred on repairs and mainte-
nance against the Budget Estimates of Rs. 15 crores and
Reviscd Estimates of Rs. 8.30 crores during 1990-91.
There arc also vast variations in actual expenditure
under thc Hcad 4059 on purchase of property including
land, construction of buildings and repairs to office
buildings during thc years 1988-89 to 1991-92. There
was 100 per ccnt excess in expenditurc over the budget
cstimatcs in 1988-89 and more than 40 per cent over the
revised cstimates during 1989-90. There was about 30
per cent saving during 1991-92 over the revised es-
timates.

Kceping in view the fact that revised estimates are
prepared in thc 3rd quarter of the year when the
Ministry have sufficient data about the progress of
cxpenditurc at lcast for the first six months of the
particular ycar, thc Committee are in no doubt that the
Ministry of Extcrnal Affairs failed to correctly estimate
their actual rcquircments of funds at the revised
cstimatcs stagc. Obviously -the Ministry have not exer-
ciscd duc farsightcdness while forccasting their monet-
ary rcquircmcnts with thc result that over estimation
undcr this hcad continucd to recur ycar after year. The
Committcc would like the Ministry of External Affairs
to address themsclves to this issuc and take appropriate
stcps to make the budgetary cxercisc more realistic with
a view to cnsuring that the variations between the
Budgct Estimatcs and Revised Estimates and ‘the actuals
arc minimiscd. The Committee trust that the Ministry
would look into the matter seriously and take appropri-
ate action.

The Committce have been informed that due to paucity
of staff it has not been made possible by the Indian
Missions abroad to take follow-up action on the impor-
tant dccisions taken with regard to policy matters. The
Committee desire that the Ministry must address them-
selves to this problem and devise parsonnel policy,
working procedures and establish priorities so that
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important policy mandatcs are immcdiatcly followed up
and such decisions arc reflected in thc working of
Missions. The Committec would like to bc appriscd of
thc action taken in this rcgard.

The constant dynamism of present day intcrnational
diplomacy and statecraft requircs on cqually fast and
efficicnt linc of communication. Policics madc and
decisions taken in the nick of time arc requircd to be
communicated at twice that spced. An cfficicnt com-
munication system is, thercforc, not only thc kcy to
augment human resources but is in fact ‘a force-
multiplier’. The Committcc, however, obscrve that the
Ministry of Extcrnal Affairs has not given duc import-
ance to the improvement of its communication nctwork
and also to thc introduction of automation in its officc
procedures. In fact, thc Committce arc concerned to
learn that the Ministry is far bechind cven somc other
developing countries like Egypt and Pakistan in intro-
duction of thc latest communication facilitics in Missions
abroad. The Committec arc of the firm opinion that in
vicew of thc current spatc of global changes, it has
become imperative for the Ministry of Extcrnal Affairs

to go in for rapid adoption of modcrn communication
systcms.

The Committce would, thercforc, urge upon thc Minis-
try of Extcrnal Affairs that in casc thcy arc facing any
constraint of resources in modernising thc communica-
tion system both at Hcadquarters and in Missions
abroad, thcy should persuade thc Ministry of Finance
for allocation of additional funds for thc purposc.

The Committee also recommend that in order to derive
maximum bencfits from the latest information
technology the Ministry should idtroducc special train-
ing courses for imparting computer training to the
forcign service officers and for making them familiar
with advanced communication and informatics systems.

The Committee note that nearly 60 Missions have becn
given administrative and financial approval for purchase
of computers. Proposals from other Missions are under
differcnt stages of processing. The Commitec are of the
view that no Indian Missions should leg bchind in
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adopting modern technology and expect the Ministry to
finalise the proposals expeditiously. The Committee
would like to be apprised of the progress achieved in
computerisation in Missions and introduction of Elec-
tronic Mail System within a period of six months.

Recognising the importance of culture as a positive and
significant meadium for improving foreign relations
and diplomacy, the Government have been making
concerted efforts to utilise the visicn diversity and
dynamism of Indian culture for establishing meaningful
and friendly relations with other foreign countries. All
major cultural activities with the foreign countries are
being channelised through Indian Council of Cultural
Relation which is working under the operational control
of the Ministry of External Affairs. The Committee
have been informed that ICCR has cultural centres in
Georgetown (Guvane), Faramanibe (Surinem), Moscow
(Russia), Jakarta (Indonesia), Port Louis (Mauritius),
Berlin (Germany), Cairo (ARE) and London (U.K.)
and they are discharging the work of projecting India’s
image abroad successfully. The Committee are, how-
ever, dissatisfied to know that in many important
countries like Iran Uzbekistan, France, United States
and Nigeria etc., there are no cultural centres. In order
to inculcate friendly relations with these countries there
is a need to set up more cultural centres in such
countries. The Committee, thercfore, recommend that
Ministry of External Affairs should seriously ponder
over this issue and make concerted efforts in this
regard.

The Committee have also been apprised that ICCR is
an autonomous organisation and its D.G. is an IFS
Officer of the rank of Joint Secretary. The Ministry
have contended that this arrangement is proposed to be
continued since it has been found effective in terms of
the coordination with the Ministry of External Affairs
and the Missions / Posts abroad and for implementation
of overall role envisaged for the Council. The Commit-
tee, however, do not agree with this argument and they
are of the view that the Council’s DG should be an
eminent public figure who is proficient in the field of art
and literature. The selection of a suitable candidate can
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bc made in consultation with thc Dcpartment of
Culture.

The Committec arc informed that cultural wings
attachcd to Indian Missions/Posts abroad arrange
cultural programmc which arc aimed at consolidation of
our rclations of friendship and coopcration with other
countrics on thc basis of cquality. reciprocity and
mutual bencfit. Development of bilateral cultural rela-
tions is an important aspcct of Missions functioning.
The Ministry is by and large satisfied with thc cxisting
sct up and performance of cultural wings in thc Missions
and cfforts arc always on to improve them further.

The Committcc arc of thc view that since cultural
activitics play a significant rolc in projecting India’s
imagc abroad, conccrted cfforts arc rcquircd to be
madc for improvement in the functioning of the cultural
wings. The Committce arc of the view that cultural
functions should invariably bc choscn with an cyc to the
audicnce so that desired message arc transmitted cffcc-
tively. The Committee. thercfore, cxpect the Indian
Missions abroad to takc notc of thc likcs and prc-
ferences of audiances in cach region while organising
cultural functions.

The Committec also note that in cvery Indian Mission /
Posts the consular section processes the applications for
grant /renéwal of passports and issuc of visas, ctc. The
Committce have been informed that there has been a
substantial incrcase in thc workload without a commen-
suratc incrcasc in the staff strength. The Ministry has
also statcd that for the improvgment-of the functioning
of the consular scctions there is nced for computcrisa-
tion of all the consular scctions with linkage to CPV
Division and augmentation in the staff strength in
consular sections in some Missions. The Commitce arc
of thc opinion that the Ministry has not given as
adequatc importancc to the consular work of the
Missions as it deserved taking into consideration the
important task of issuing passport and visas involving
public decaling with forcign nationals. The Committce,
thercfore, desire the Ministry to make a review of staff
requircment and to take suitable stcps for augmenting
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staff strength and introducing modern aids wherever
considered nccessary.

The Committee find that mechanism available for red-
rcssal of public gricvances has not been properly
institutionalised. While the Committec are in agreement
with the contention that the redressal of grievances of
Missions/Posts abroad can better be dcalt with by an
activc intcrest on the part of Heads of Missions/Posts as
also by adoption of a hclpful attitude on their part and
on the part of other officers, they, howcver, have a
disconcerting fecling that at times the position about
incfficicnt consular scrvice has to be brought to the
noticc of the Ministry of Extcrnal Affairs and individu-
als have to represent to the Government of India about
the unsatisfactory treatment meted out to them by the
Mission staff. The Committec feel that the Missions/
Posts abroad should function as a place where visiting
Indian nationals fecl at home.

The Committce note that main objectives of the Infor-
mation Wings of the Indian Mission, abroad are to
monitor coverage of India in local media, to promote
suitable coverage on India by tapping whatever resour-
ces are at their disposal and to pre emptor counter
negative or adverse publicity against India and that
India based officers are primarily responsible far this
task. The Committee have also been informed that
officers posted to the Information Wing have the ability,
experience and requisite training in information work
and in bigger Missions they work under the able
gtidance of the Senior Diplomats. Their performance,
according to the Ministry is reported to be quite
satisfactory.

The Committce, however, feel that Indian diplomatic
machinery entrusted with the responsibility of infor-
mation work in Missions/Posts abroad needs to be
restructured and revitalised with a view to enhancing
positive coverage on India abroad and monitoring effec-
tively, countering incorrect and distorted reportage and
also misleading, false and disinformation campaign con-
ducted by certain countries against India. The Commit-
tee are also of the considered opinion that there is need
and scope to intensify publicity efforts and reorient our
presentation so as to convincingly project a more
positive image of India abroad. Our publicity material
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and efforts should also be addressed not only for foreign
media but also for foreign institutions abroad and all
people, including people of Indian origin. The Commit-
tee suggest that the Ministry should examine the feasi-
bility of organising programmes, to sponsor exchange
visits by eminent people who have earned special
distinction in the field of education, culture, trade and
literature.

The Committee are informed that the foreign service
officers are expected to acquire a working knowlecdge of
the language spoken in the countries of accreditation as
and when such a language may not correspond to their
compulsory foreign languages. For this proficiency in
optional foreign languages is encouraged. At times it so
happens that owing to exigencies of services especially
in far flung Missions with limited staff or where the
language spoken may be specific or unique to the
region, officers may not be knowing the language of the
place of their postings. In the considered opinion of the
Committee for an efficient performance it is essential
for an Information Officer in the Mission to have the
knowledgte of the local language where he is posted.
The Committee, therefore, desire that as far as possible
officers having familiarity with languages current in the
country may be posted in these countries to enable
them to discharge their duties effectively with regard to
the information and publicity work. They also suggest
that efforts should be made to post at least one
diplomatic officer who is proficient in the local lan-
guage.

The Committee would also suggest that suitable attrac-
tive incentives in the form of special allowance may be
given to officers who acquire adequate proficiency in
the language unique to the region. Such an incentive,
the Committee feel, will lessen the difficuty faced in this
regard.

The Committee also desire that proper steps should be
taken to augment the physical and financial resources.
to introduce modern technology for information and
publicity. The Committee would like to be apprised of
the action taken in this regard within a period of three
months.
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The Committcc note that in Indian Missions/Posts
abroad cconomic and commercial wings also discharge
important functions. They have been informed that
thesc wings have been found useful by trade and
industry in our country. The Committee are of the view
that in the present environment of economic liberalisa-
tion much more is required to be achieved. The
Committee, therefore, suggest that suitable mechanism
needs to be evolved by the Ministries of External
Affairs and Commerce for holding pecriodic consulta-
tions with the Chambers of Commerce and Industry,
Export Promotiobn Councils and other organisations
engaged in development of international trade so that
the Head of Mission/commercial representatives abroad
could meet the needs and demands of trade and
industry, both in our country and abroad and improve
the functioning of the cconomic and commercial wings
in the light of the suggestions.

The Committee would also like the Ministry to organise
regional meetings and all the Head of Missions/
commercial representatives abroad should have periodic
meetings relating to matters concerning trade, industry
and other economic interests in the regions of their own
jurisdiction in order to enable them to take stock of the
situation, exchange experience and pool their assess-
ment and judgement for export promotion and for
attracting foreign investments. .

The Committec are informed that organisational set up
of Economic and Commercial Wings in various Missions
arc by and large adequate. The Committee of Sec-
retarics had decided that officc of commercial represen-
tatives abroad could be regroupcd so as to function
more effectively in parsuant of commercial interest. In
this connection, they had directed that the Ministry of
Commerce and Ministery of External Affairs should sit
together and arrive at a broad consensus on deployment
of staff and for opening of new offices, creation of
additional posts and other changes. Accordingly, meet-
ings were held and the matter was stated to be under
consideration in the Ministry of Commerce. The Com-
mittee desire that such proposals should bc accorded
priority and expeditiously finalised.
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The Committec are satisfied to notc that recently
certain Missions have becn identificd as target Missions
taking into account the potential for direct forcign
investment, technology transfcr and exports. Thc Com-
mittee desire that the Ministry of Extcrnal Affairs and
the economic Ministries concerned should keep a con-
stant watch over the performance of target Missions and
their new role in furtherance of India’s economic
interest abroad and monitor regularly on half yearly
basis the progress achijeved in this regard. In this
connection, the Committee would also like the Govern-
ment to provide adequate infrastructure like manpower
and other inputs necessary for achieving the desired
objectives.

The Committee note that there have been complaints
about discourteous behaviour shown and indifferent
treatment meted out to Indians visiting abroad by the
staff of Indian Missions/Posts. This is reported to be on
account of apathetic attitude on the part of the staff as
also on account of large number of visitors. In regard to
action taken on such complaints, Forcign Secretary
stated during evidence “We do sent general circulars
saying that these are the complaints we are receiving
and so do the needful”. The Committee are unhappy to
find that there is no established mechanism for redressal
of such complaints.

Extending courtesies and facilities to Indian visitors by
the Missions abroad is an essential function of the
Missions which the Committee expect to be performed
by the officers and staff to the satisfaction of the
visitors. Greater emphasis need to be laid in this regard
during training of IFS officers.

‘The Committee are also of the view that there is a need
to monitor the existing arrangements so as to enable the
Ministry to make improvements wherever it is consi-
dered necessary in view of increasing number of visitors.
An assessment could be made of specific problems faced
by the visitors and the assistance and services rendered
to them. The Committee are of the view that in
countries where number of people of Indian origin are
settled or there are large number of workers, there
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3.91

4.11

4.12

is a casc_ for, providing additional consular staff including

‘labour. Attaches in adequatc numbers commensurate

with the sizc of the working population. The Commit-
tec, thercfore, desire that adecquate steps in this regard
should also bc takcn by Ministry of Extcrnal Affairs
cxpcditiously.

As per the instructions laid down officers bclonging to
various wings of Ministrics functioning under or on
behalf of the Ministry of Extcrnal Affairs arc requircd
to keep Heads of Missions informed of their activitics.
The Committce are informed by the Ministry of Exter-
nal Affairs that in actual practicc instructions arc not
often implementcd properly and Hcads of Missions arc
not often regularly kcpt informed. The Committce
desirc that for bctter coordination thc Ministry/Dcpart-
ments concerned should suitably advise thcir officers
functioning under their administrativc control as part of
the Missions or othcrwise, for strict compliance with the
extant instructions and that instructions issued to the
officcrs should also be cndorscd invariably to the
Ministry of External Affairs.

The Committee arc concerncd to note that the
regional conferences of Heads of Missions are not hcld
at regular intervals. During the last three years only five
regional conferences werc held in Germany, New Delhi,
France, Paris and Africa which indicates that there are
no guidelines laid down for holding periodically rcgional
conferences. The Committec arc of the view that
personal contact among Heads of Missions should be
encouraged through regional conferences to enable
them to exchange ideas, discuss matters of common
interest and promote trade and investments. Even the
Ministry has admitted that conferences need to be
organised very frequently to cmable the Hecads of
Missions of that particular region to exchange ideas.

The Committee, therefore, desire that regional con-
ferences of all Heads of Missions should be held in their
region at regular interval. The Committee would like
the Minister, to formulate guidelines for such regional
conferences covering duration, agenda, list of partici-
pants and representatives of various Ministries as neces-

sary.
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The Committee arc informcd that a tcam of Forcign
Service Inspectors consisting of a rcprescntative of
Secretary (Expenditure) in the Ministry of Finance and
a representative of the Forcign Sccrctary periodically
conduct inspection on the functioning of Indian Mis-
sions/Posts abroad in the light of current forcign policy
objectives. This tcam makes recommcndations on staf-
fing pattern, budgetary requirements and all other
mattcrs pertaining to functioning of the Mission. =

The Committce are also informed that the prescribed
periodicity is 3 years but in effect it is 5 or 6 years or
even more. However, the Committce arc given to
understand by a former carcer diplomat that much more
is desired to be achieved in this rcgard. The visits of the
inspectors arc not only unsatisfactory but they also tend
to focus their attcntion on purcly administrative mat-
ters. Besides, in a two-days visit it is hardly possiblc to
arrive at an accurate asscssment of the cffcctiveness of a
Mission,

In order to improve the quality of inspection, the
Ministry of External Affairs has suggested sctting up an
Inspectorate scparately headed by a SccretaryAddi-
tional Secrctary to conduct inspections only.

The Committec expect that the suggestcd Inspccto-
rate which could exclusively undertake inspection of all
Missions at regular interval, would be set up carly. The
Committee desire that assessment of effcctiveness of the
Mission should be judged not only from its functioning
in the light of current forcign policy objectives but also
from its performance from cconomic bench mark in the
field of exports, forcign investments and technology.

At presont performance of the Missions is cvaluated
by— (i) by the visits of senior officers to various
Missions and (i) by Forcign Service Inspectors team
and (iii)) by assessmonts arrived at by the Foreign
Secretary and other Secrctaries in Territorial Divisions
in the course of watching the work of Missions con-
cerncd. Besides, the system of Annual Action Plans
provides an offective mechanism for regular reporting
and cvaluation of the performance of Missions. In the
opinion of the Forcign Sccretary these visits arc not




113

3

45

4.29

adequate to cover all the Missions as frcquently as is
necessary to do so. The Ministry has admitted that ‘the
possibility of establishing a closer intcraction betwecn
Foreign Secrvice Inspectors and Tecrritorial Division
which has the responsibility of monitoring and cvalua-
tion could be considered’. However, from the vicws
expressed by the former diplomats and thc former
Foreign Secretary, the Committec are advised that the
following specific improvements are essential for better
cvaluation of the performance and proper monitoring of
the Missions abroad. That much greater devolution of
work to lower level in the Ministry so that Joint
Secretary and Secretaries in the Territorial Divisions are
able to concentrate for more time for careful thought
and guidance to the Missions.

That Territorial Divisions should have adcquate
officer strength for effective liaison with othcr Minis-
tries/Departments of the Governmnt of India.

Inspecting Teams during visits to Missions abroad
should focus more on overall evaluation and guidance
apart from financial aspects and administrative prob-
lems.

Senior officer of sufficient higher level from Ministry
of External Affairs make inspection visits to Missions
and with greater frequency. Visits by Senior Officer
should not remain confined to a few important Missions
but other less important countries also,

Reports from Missions of unimportant countries
should also receive duc attention at senior levels in
Ministry of Extcrnal Affairs. A system is developed in
MEA where senior officers could be deputed to small
Missions where there had been no or few visits, enquire
their problems and judge performance. Every Missions/
Posts should submit an annual performance report on
the work done by the Missions during the previous year
for which a suitable proforma should be devised by the
Ministry of External Affairs.

The Committee are of the considered view that the
above suggestions need scrious consideration, Besides,
apart from having closer intcraction betwen Foreign
Service inspectors and Territorial Divisions, there is a
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nced to moniter and cvaluatc the performence of the
Indian Mission abroad morc closcly, so that deficicncy
and problcms obscrved could be removed in time. The
Committcc would likc to bec appriscd of thc action
takcn by them in this rcgard immcdiatcly.

5.32 The Committce notc that 68 Indian bascd posts and
32 local posts havc bcen kept in abcyance or lying
vacant for morc than 6 months at hcadquartcrs and
Missions posts abroad. The Ministry has statcd that no
opcrational India bascd post is vacant abroad at present
whilc somc posts have bcen kept in abcyanee on
functional ground on the basis of thc rccommendation
of thc Forcign Scrvice Inspcctors. Therc may be a
tcmporary vacancy duc to resignation/rctircment of an
cmployce.

5.33 The Committcc arc also informed that even at hcad-
quarter, thc cxisting strength of the staff is inadcquatc.
In vicw of the vast range of activitics undcrtaken by the
Ministry and also on account of number of new Mis-
sions/Posts which have bccn opened in responsc to
major geo-political changes, there is a necd for constant
review.,

5.34 The Committec arc also informed that partial cadre
review of IFS ‘A’ was carried out in 1990 and IFS
Gradec ‘B’ is under active consideration. They have
further been informed ‘that in IFS ‘B’ Cadre there are
many Grades where the officers have to wait for many
years for the next promotion even after completing
qualifying service.

5.35 The Committee are surprised to note that cadre
review of various grades has not been undertaken and
wherever it has been done the recommendations of the
Cadre Review Committee have not been implemented
fully. In the light of the views expressed by the Ministry
of External Affairs and former diplomats and the
position obtaining in other countries the Committee are
of the view that adequate staff strength in the Territo-
rial Divisions and in the Missions/Posts abroad is
necessary. The Committee, therefore, desire that the
Ministry must review, both structure and staffing of our
Missions/Posts as well as the [FS A & B cadre without
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5.37

5.38

5.39

5.40

further loss of time and implement the recommenda-
tions of the Cadre Review Committee. Besides, timcly
steps to fill up the vacancies must also be taken at least
three months before the particular post falls vacant.

The Committee have been informed that the Ministry
has not fixed any time frame for the regularisation of
the contingency paid locally recruited staff in Indian
Missions abroad. The Committee desirc that compila-
tion of the data should be expedited and the eligible
staff in Missions should be regularised.

The Committee find that there are 31 difficult stations
which are called ‘C’ category stations. For thcse stations
there is nu period fixed for which an officer or staff has
to serve. The Foreign Secretary during evidence has
informed the Committece that “we do not have such
system’’.

The Committee also find that the Sumer Sen Commit-
tee 1984 had recommcnded that for officials posted to
hardship stations even if monetary compensation is
ruled out some other form of relicf should be attemp-
ted. The Ministry has informed that thc officials posted
in hardships station are compensated to thc extent
possible through subsequent posting in better station.
However, a proposal is under consideration to give a
compensatory allowance to such officcrs. The Secretary
during evidence informed the Committce “if a pcrson is
posted in a country like Lagos, Nigeria, Cambodia or
Lebnon we must givé him some incentives, cxtra
amount or hardship allowance or additional allowance
etc., to make him feel that he is bcing adequately
compensated for doing hard postings.”

The Committee, therefore, desire the Government to
consider the suggestion made by the Foreign Secretary
to compensate officers in the form of hardship allo-
wance for postings at difficult/hard stations, so that the
officers feel less disinclined to such postings.

The Committee are really surprised to learn that the
Ministry of External Affairs has not fixed any tenure
where an officer/staff member has to serce at a hard
station. According to a former Diplomat, one of the
most important causes for demoralisation in the Service
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is the fceling that favourtism is prevalent in postings.
The Committec feel that arbitrariness in posting and
transfer creates heart-burning and bitterness among the
officers and staff and the same should be ended. The
Committee, thercfore, recommend that Ministry of
External Affairs should introduce a concept of fairness
and objcctivity in postings and evolve a dcfinite transfer
policy as well as fix a definite tenure for officers and
staff rcquired to scrve at difficult stations.

The Committeec note that there is a separatc Policy
Planning Division in the Ministry which is actively
engaged in preparing and background papers on wide-
ranging issues concerning India’s forcign policy. The
othcr important functions that are being performed by
this Division arc financing of scminars and confcrences.
processing of studies and rcscarch projccts undertaken
by thc Universities, Institutions, Scholars etc. and analy-
sis of special rcports received from Missions on various
subjccts. The Committec are, howcver, surpriscd to
note that the Joint Secretary incharge is rcporting only
at Additional Sccretary level and the Division is ill-
cquipped in manpower as well as equipment. They fail
to understand as to how this Division which previously
was being headcd by cmincnt personalities and at one
stagc by pcrsons with the status of Minister of State/
Cabinet Minister has been gradually down-graded to the
present level.

The Committec are of the view that this Division
nccds to be strengthencd suitably both in terms of
manpower and cquipment. Unless immediatc effective
stcps arc taken in this rcgard, it will not be ablc to play
any mcaningful rolc in thc policy formulation or
monitoring its implementation.

Thc suggestion made in this regard by former Foreign
Sccrctary that therc is a necd to cstablish a Policy
Planning Board consisting of 12 to 15 cmincnt cxperts
drawn form outside the Government is worth considcra-
tion. The Division could bencfit from thc rccommenda-
tion of the Board and process them for consideration at
the Foreign Ministcr level. The Committce, therefore,
desire that the Ministry must take cxpeditious stcps to
strengthen the Division and apprisc the Committce of
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the action taken in this regard at thc carlicst.

The Committec notc that the cxisting Foreign Service
Board consists of all Sccrctarics in the Ministry of
External Affairs, the Commetce Sceretary and the Joint
Scerctary to Government of India in the Ministry of
External Affairs in charge of Administration who is to
bec Member Sccretary according to the provision 4 of
the Indian Forcign Scrvice (Recruitment, Cadre Scnior-
ity and Promotion) Rulc. 1961. Rcgarding the constitu-
tion of the Board Indian Missions Review Committec
1984 had rccommcendced that apart from the Sccretarics
of the Ministry of Extcrnal Affairs und Commercc. onc
Sccretary from another Ministry should also be Member
of the Forcign Scrvice Board.

The Committec arc also informed that the Ministry
has partially implcmented the rccommendations by
associating the Sccrctary of thc Department of Person-
ncl in thc Dcpartmental Promotion Committcc. The
Committcc, howcver, rccommend that constitution of
the Forcign Service Board may be broad bascd with the
addition of two morc Sccrctarics from amongst thc
Decfence Sccrctary, the Sccrctary of 1&B or the Scerct-
ary Culturc or a Sccretary from the Cabinct Sccretariat
who have requisitc cxpericnce and cxpertisc in the
affairs of Forcign Missions.

The Committcc have been informed that sclection of
TFS officers through combined cxamination conducted
by UPSC is becoming very unsatisfactory as the require-
ments of thc Scrvice arc not fulfilled. It has alsc bcen
pointed out that almost in all other countrics they have
a separatc systcm of sclection in such Scrvicc. In this
connection the Foreign Sccrctary admitted during cvi-
dence that the Foreign Scrvice had lost much of its
attraction. He suggested that rccruitment of candidatcs
to Foreign Service restricted to a ccrtain position in the
merit list would improve the quality. Hc has also
suggested some other measurcs as rclaxation of restric-
tions on spouse’s employment, provision for rccruitment
on staff wives in place of local pcoplc ctc.

The Committee feel that there is need for review of
the existing recruitment system for sclection to Indian
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Forcign Scrvicc. The Committee, therefore, desire the
Ministry to constitutc an Expert Committce to examinc
the cxisting rccruitment system in the light of recruit-
ment  procedure/system in  vogue for sclecting for
diplomatic scrvice in other countrics and suggest modifi-
cations, improvements to be madc in thc present system
and rccommend other measures and incentives to attract
talent to Forcign Scrvice in order to mcet its require-
mcnts adequately.

The Commitice find that during the last S years only
8 refresher courses have been organiscd by the Ministry
for officers of various levels. They feel this is not
adcquatc kceping in view the rapid changes taking place
in the global scenario. The Committee, therefore, desire
thc Ministry to organisc such courscs at various levcls
morc frcquently so that officers arc kept abrcast with
the latest development in India and abroad of rclevance
to their work and function.

The Ministry has initiated action to cstablish a full-
flcdged Forcign Language Library. so that the officers
instcad of going to the school of Forcign Langauge arc
traincd in this Institution with modcrn facilities and
cquipment. The Committcc desirc that this Forcign
Langauge Library should bc cxpeditiously sct up
pcrhaps as an adjunt of Forcign Service Training Insti-
tutc (FSTI). The Committce also desire the Ministry to
cnsurc that officers and staff who undcrtake the training
in the forcign languages acquirc adequatc proficicncy in
that forcign language.

The Committee arc satisficd to notc that a piece of
land has been allotted for building a scparate Forcign
Scrvice Training Institutc on which thc work has since
started. The Committce, thercfore, desire the Ministry
to take concrcte steps in order to cnsurc that construc-
tion of building is complcted within laid down schedule.

A formcr Diplomat has pointcd out that no revicw
has bcen donc about the performance/working of the
Forcign Scrvice Training Institutc since its inccption
about six ycars ago. The Committcc. thercfore, desire
that a review of the working of Institutc may bc
undcrtaken prefcrablc by an independent tcam.
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A number of suggestions such as greater autonomy,
association of outside experts, reoricntation of training
activities have also been made for efficient functioning
of Forcign Scrvice Training Institute. The Committee
desire the Ministry to give due consideration to these.
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